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IN THE HON'BLE NAma. GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OA No.111of 2024

IN THE MATTER OF:

Ramesh Kumar . Applicant
Versus

Haryana Organics (A Unit of Globus Spirits Limited) Respondent

Status report on behalf of Haryana State Pollution Control Board,
in compliance of order dated 05/07/2024.

That the above said matter was listed before this Hon'ble Tribunal on 05.07.2024
wherein it was directed to file status report in the said matter.

2. That the complainant Sh. Ramesh Kumar has filed a similar complaint to HSPCB
as well as to Hon'ble NGT regarding discharge of pollutant including water
pollution, chemical & gases which is destroying and adversely affecting the crops
of complainant.

3. That a joint committee was constituted by this Hon'ble Court vide order dated

01.02.2024 to visit the site and for submission of factual position of the unit
mentioned in complaint

4. The unit in question was inspected by the Joint Committee on 14.03.2024 by the
members of the committee comprising of Sh. Kamlesh Singh, Scientist-E, CPCB,
Delhi, Sh. Mandeep Kumar, Sub Divisional Magistrate, Panipat and Sh
Bhupinder Singh, Regional Officer, Haryana State Pollution Control Board,
Panipat. The report was submitted before the Hon'ble tribunal on 28.05.2024.

o

That as per the observations raised by the Joint Committee in its joint inspection
report a show cause notice was issued to the unit vide No. HSPCB/PR/2024/266
dated 31.05.2024. Following observations were made by the Joint Committee:-
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The Unit should properly operate & maintain the aeration tank and clarifier
(secondary) of CPU and accordingly rectify the problem at the earliest

The Unit should properly operate & maintain the CPU and enhance the
performance of CPU so as to meet the desired water quality for reuse &amp:
recycle of the treated effluent within the process/cooling tower makeup water.

The Unit should properly operate and maintain the STP and optimize the
performance of its STP so as to meet the prescribed standard.

The Unit should provide Environmental Data display board at the entrance of
the Gate and regularly update it

The Unit should take appropriate steps in cleaning and de-sludging of the
Drain (flowing adjacent to the Unit) and should provide the action taken report to
SPCB.

The Unit should not discharge their effluent into the drain and strictly follow the
consent condition of the HSPCB.

The presence of high concentration of COD, BOD, TSS & TBS in the
downstream of the Drain compared to the downstream drain reveals that Unit
intermittently discharges its untreated/partially treated effluent into the drain.
Therefore, SPCB should ensure strict periodical surveillance of the

industry/drain and ensure no industrial waste water discharge into the drain.

The Unit should maintain proper logbooks regarding raw spent-wash/thin slope

generation, Fermenter sludge generation, Boiler ash generation and disposal.

Air Pollution and Control

The Unit should ensure regular water sprinkling and also take other necessary
measures in and around the boiler to minimize the dust /ash dispersion in the

ambient environment

The Unit should provide easy ladder (spiral /scaffold type) ladder at stack of 25
TPH boiler instead of monkey ladder to ensure safe access to sampling port for
emission monitoring as per CPCB Emission Regulations Part-lil



The Unit should provide proper mﬁggm at the boiler section.

The conveyor belt at the boiler should be covered (hood cover) or enclosed so as
to control the fugitive emission during the transportation of fuel /rice husk. The
Unit should provide adequate measure so as to avoid any fugitive emission

Idust emission to the nearby areas/land

The Unit should pay the compensation to the affected land owner, which may be

assessed by the HSPCB in consultation with agriculture department.

Waste Management

The Unit should maintain proper logbook record of Hazardous and other waste
generated and disposed by the industry as per the Hazardous & Other Waste
Rules, 2016

The unit submitted the reply of the show cause notice issued on the basis of joint
inspection report vide letter dated 19.06.2024. As per the reply submitted by the
unit, it was informed that the unit has engaged Vasantdada Sugar Institute, Pune,
Maharashtra (VSI) to undertake the adequacy report of Sewage Treatment Plant
(STP) and Condensate Processing Unit (CPU) installed by the unit. VS|, Pune
made inspection to the said unit on 12.06.2024. The unit submitted the adequacy
report of CPU from VS|, Pune on 12.08.2024 and STP adequacy report on
06.09.2024. The copy of adequacy report of CPU prepared by VSI, Pune is
attached as Annexure-R1. As per adequacy report received from VSI, Pune the
design basis of CPU Plant is adequate for 140 KLPD of said Distillery.

The unit submitted the adequacy report of STPs installed by the unit on
06.09.2024. As per adequacy report prepared by Vasantdada Sugar Institute,
Pune has recommended certain improvement in the STP which are as under:-

> Complete retention time should be provided to the septic tank and

equalization tank to allow heavier solids to settle at the bottom.

> A new equalization tank with a retention time of 6-8 hours should be
installed, and the overflow from the existing equalization tank should be
directed into this new tank

> Sewage feed pumps should be installed on the new equalization tank.
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The STP should be opéﬁgﬁmnuous\y for at least 20 hours/day to
maintain appropriate flow and batch type operation should be avoided.

Replace the MBBR media with new media to promote better growth of

microbial culture.

Add isolated cultures to aeration tank at regular intervals to maintain
MLSS and the Food to Microorganism (F/M) ratio.

Implement recirculation of activated sewage in aeration tanks.
Ensure adequate retention time for the tube settler, and adjust the inlet
flow from upward side installing a baffle wall to maintain a proper laminar

flow pattern and proper distribution of water within the settler which helps
settling solid particles in the conical bottom.

Continuously monitor and analyze the inlet and outlet of STP.

Based on the recommendation made by the VSI, Pune, the unit upgraded its STP and
the unit was revisited by VS|, Pune on 16- 17 August, 2024. The sample of STP was

collected by VS|, Pune-and analyzed through M/s Envirochem Testing & Consultancy
LLP, Plot No.165, 1st Floor, Sec-25, Part-ll, HUDA, Panipat. As per report submitted
by the unit through said laboratory parameters of STP are within permissible limit. The

copy of adequacy report prepared by VSI, Pune of STP is attached as Annexure-

That the third party inspection under Grossly Polluting Unit (GPI) of the unit in

question was also done by the team of IIT Delhi deputed by CPCB. The inspection

by third party was carried out on 04.07.2024 and as per the inspection report

submitted by the IIT Delhi on 18.08.2024, the parameter of effluent after treatment

from CPU and STP has been found complying with the permissible limit. The copy

of inspection report is attached as Annexure-R3.

That the said unit was inspected by the HSPCB team on 27.08.2024 to check the

compliance of observations made by the joint committee constituted by Hon'ble

NGT. The compliance status of the observations are as under:-
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Sr. Observations

Compliance

1. | A.Effluent Management

the earliest

i. The Unit should properly operate | i. The unit is complying with the
& maintain the aeration tank and | observation by operating and
clarifier (secondary) of CPU and  maintaining its ~aeration and
accordingly rectify the problem at | secondary clarifier

tower make up water.

standard

ii. The Unit should properly operate | ii. As per VS| Pune report the CPU |
& maintain the CPU and enhance | installed by the unit is adequate to
the performance of CPU 50 as to | meet out the results for reuse and
meet the desired water quality for | recycle. The latest status report
reuse &amp; recycle of the treated | dated 18.08.2024 received from IIT
effluent with in the process/cooling | Delhi and analysis report issued by

HSPCB laboratory dated 10.09.2024 |
parameters are within permissible
limit. The treated effluent is recycled

and reused into cooling tower.

[lii. The Unit should properly | iii. The unit has upgraded its STP on |
operate and maintain the STP and | the basis of recommendations
optimize the performance of its | issued by VSI Pune. The unit has
STP s0 as to meet the prescribed | provided one more equalization tank,

has increased the retention time and
has replaced the membrane of PSF
| and ACF. The latest status report
dated 18.08.2024 received from IIT
Delhi and analysis report issued by
HSPCB laboratory dated 10.09.2024
parameters are within permissible
limit. The treated effluent is reused
for gardening purpose

iv. The Unit should provide iv. The unit has submitted

| Environmental data display board | purchase order dated 06.07.2024

|at the entrance of the gate and | for installation of LED display

| |reqularly update it
|

board at the entrance of the unit
but same has not been installed.
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V. The Unit should take apy

v. The unit submitted request to |
steps in cleaning and de-sludging | Irrigation Department for cleaning |
ofthe Drain (flowing adjacent to the | and de-sludging and the same has
Unit) and should provide the action

taken report to SPCB.

been complied by the Irrigation
Department in the month of June |
| 2024. However, sludge still noticed in |
the drain adjoining to the unit during |
the inspection on 27.08.2024

Vi. The Unit should not discharge | vi. During inspection on 27.08.2024
their effluent into the drain and | by HSPCB team no' discharge of

strictly follow the consent condition | trade effluent was found into drain.
of the HSPCB.
[Vii The presence of high |vii. The drain has been cleaned bT‘

| concentration of COD, BOD, TSS | Irrigation Department for free flow of |
| TDS in the downstream of the | water into drain by replacing hume
Drain compared to the downstream | pipes with temporary steel bridge.
drain reveals that Unit intermittently

discharges its untreated/partially

treated effluent into the drain

Therefore, SPCB should ensure

strict periodical surveillance of the |

industry/drain and ensure no |

industrial wastewater Discharge in |
| to the drain

[Vii. The Unit should maintain | viii. The unit has start maintaining
proper logbooks regarding raw | logbook of spent-wash but not
spent- washithin slope generation,  maintained the logbook for
Fermenter sludge generation, Fermenter sludge generation,

Boiler ash generation and disposal. | Boiler ash generation as per

suggestion given by the j
| committee.
" B. Air Pollution and Control
i. The Unit should ensure regular | i. Regular sprinkling is being done by
| water sprinkling and also take other | the unit in and around the boiler for
necessary measures inand around | dust suppression
the boiler to minimize the dust /ash

dispersion in  the  ambient

environment.



Copy of analysis report by HSPCB laboratory, Panchkula is attached as Annexure-
R4.

@
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ii. The Unit should proviud \eht
ladder (spiraliscaffold type) iadder
at stack of 25 TPH boiler instead of
monkey ladder to ensure safe
access to sampling port for
emission monitoring as per CPCB

Emission Regulations PartIil

ii. Monkey ladder has been provided
by the unit. No step has been
initiated by the unit  to provide
spiraliscaffold type ladder to 25

TPH Boiler.

iii. The Unit should provide proper
housekeeping at the boiler section.

iii. The unit has provided covered |
shed for storage of biomass muli fuel
such as rice husk, mustered husk

iv. The conveyor belt at the boiler
should be covered (hood cover) o

iv. The unit has covered the conveyor |

belt to control fugitive emissions of |

| C. Waste Management

enclosed so as to control the | fuel.
during  the |
transportation of fuel/rice husk. The
Unit
measure so as to avoid any fugitive

fugitive ~ emission

should provide ~adequate
emission /dust emission to the |

nearby areas/land
v. The Unit

should pay the |v. The unit has intimated that it has
compensation to the affected land | taken the 9 acre land adjoining to the
owner, which may be assessed by | unit on related to the

the HSPCB in consultation with | complainant and his family.

lease

agriculture department.

i. The Unit should maintain proper | i. The unit has obtained authorization
logbook record of Hazardous and | under HOWM Rules, 2016 valid upto
generated and | 30/09/2027 for the used oil. The unit
disposed by the industry as per the | has made agreement with authorized
Hazardous & Other Waste Rules,
2016,

other  waste

service provider for disposal of

hazardous waste. The hazardous
| waste generated in the form of used
| oil of quantity approximately 40 Itrs is

found stored in drums




10. That the unit was inspected by (heﬁJUQSPCB on 15.02.2024 and 21.02.2024
on basis of complaint filed by Sh. Ramesh Kumar. The unit was found discharging
effluent into adjoining drain No.6 during the inspection done by the team of
HSPCB. Therefore, interim environmental compensation of Rs.27,00,000/- was
imposed upon the unit by HSPCB vide order No. 1/254186/2024 dated 16/07/2024
on the basis of violations made by the unit. The unit has deposited the interim
environment compensation amount on 06.08.2024. Copy of environmental

compensation order with deposition receipt is enclosed as Annexure-RS.

That the additional environment compensation of Rs 33,90,000/- has also been
recommended to Head Office vide office letter No. HSPCB/PR/2024/1261 dated
16/09/2024 for the violation found during the visit by Joint Committee. Copy of

to Head Office is enclosed as
Annexure-R6.

The above status report is being submitted for kind consideration. It is undertaken to
comply with the directions passed by the Hon'ble Tribunal

R da g’/ -/Q’Jm.nai -
Shivendra, Sc-B Ajay Ahlawat, AEE Bhupinder Singh, EE
HSPCB, Panipat HSPCB, Panipat Regional Officer, HSPCB, Panipat
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ADEQUACY ASSESMENT REPORT OF EFFLUENT
TREATMENT PLANTS DECANTATION FOLLOWED BY
EVAPORATION FOLLOWED BY STEAM TUBE
BUNDLE DRYER TO PRODUCE DDGS
INCLUDING CONDENSATE POLISHING UNIT
FOR
140 KLPD GRAIN BASED DISTILLERY PLANT
OF

M/S. HARYANA ORGANICS,
(A UNIT OF GLOBUS SPIRIT LTD.),
4 KM, CHULAKANA ROAD, SAMALKHA, DIST.
PANIPAT - 132 101 (HARYANA)

Prepared By-

VASANTDADA SUGAR INSTITUTE
Manjari (Bk), Pune- 412 307; Maharashtra
Phone - (020) 26902100, Fax — (020) 26902244
Website: www.vsisugar.com

JULY - 2024
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ADEQUACY ASSESMENT REPORT
FOR EFFLUENT TREATMENT PLANTS
OF
140 KLPD DISTILLERY PLANT BASED ON GRAIN TO PRODUCE
EXTRA NEUTRAL ALCOHOL & FUEL ETHANOL
OF
M/S. HARYANA ORGANICS, (A UNIT OF GLOBUS SPIRIT LTD.),
4 KM, CHULAKANA ROAD, SAMALKHA,
DIST. PANIPAT - 132 101. (HARYANA)

1. INTRODUCTION:

Haryana Organics (A unit of Globus Spirit Limited) is located Samalkha, Dist
Panipat, Haryana state. Globus Spirits Limited (GSL) (Formerly Known as Globus
Agronics Limited) was incorporated in 1993. Mr. Ajay K. Swarup, Founder & Managing
Director of the Globus Spirits Limited.

In 1994-95, Globus Spirits set up its distillery in Samalkha, Haryana, with an
installed capacity of 25 KLPD molasses based distillery to produce RS & ENA. In 2011,
GSL has decided to expand its existing distillery capacity from 25 KLPD to 100 KLPD
on grain route to produce RS & ENA by installing additional 75 KLPD distillery plant
Accordingly, unit has made necessary arrangement for grain handiing system to
produce alcohol from grain. GSL. has obtained consent to operate for 100 KLPD
distillery unit in December 2012 and commission the plant in the year 2011-12. In 2022,
the unit applied for Environmental Clearance to further expand the existing distillery
capacity from 100 KLPD to 205 KLPD and received the necessary Environmental
Clearance in 3¢ April 2023 the copy of EC is attached as annexure 1. Currently, the unit
has expanded s capacity from 100 KLPD to 140 KLPD in the year 2023, the remaining
expansion of 65 KLPD scheduled for the upcoming years. The consent to operate for
140 KLPD distillery unit is granted to the u"; in 13" September 2023 and it is valid upto
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30" September 2027. The copy of CTO is attached as annexure 2. Now, the GSL have
facilty to produce 70 KLPD RS or ENA and 70 KLPD fuel ethanol. Distilery plant having
fed-batch fermentation and multi-pressure distillation with integrated evaporation plant.
To achieve ZLD, GSL has installed decantation followed by evaporation followed by
ibbon mixer (Mingler) followed by dryer to produce Distillers Dry Grain Soluble (DDGS).
GSL has also installed condensate polishing unit for treatment of process condensate
water, cooling tower blow down etc. Treated water is. recycled for process and non-
process application.

2. Environmental Clearance-

GSL has obtained “Environmental Clearance" (EC) for expansion of grain-based
4 distilery vide letter no. F. No. J-11011/714/2009-1A-1 (1), dated 03% April 2023 from
Government of India, Ministry of Environment Forest and Climate Change, 1A Division,
Indira Paryavaran Bhawan, Jor bagh Road, New Delhi-3. GSL has received EC for
expansion of grain-based distillery from 100 KLPD to 205 KLPD by instalation of new
105 KLPD grain-based distilery and expansion of Co-generation power plant from 3.0
MW to 46 MW by installation of new 1.6 MW cogeneration of power plant. EC is

attached herewith as annexure I

Units’ Existing Proposed Total [ Product
Grain based distillery | 100KLPD | 105 KLPD | 205KLPD | RS/ENA/Ethanol
(Grain: Broken rice, | ICLUIMFL. |
Maize, Barley & |
Sorghum)

%[ Co-generation _power | 3.0 MW T6MW  [46MW Power
plant
DWGS Dryer 58 TPD 46 TPD 104 TPD DDGS
Carbon-di-oxide plant | 76 TPD 81TPD 157 TPD CO2 piant ]

Currently, the unit has expanded its capacity from 100 KLPD to 140 KLPD in the
year 2023, the remaining expansion of 65 KLPD scheduled for the upcoming years.
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3. Consent to operate (Water & Air):

GSL has obtained ‘Consent to Operate’ for water & air vide letter no.
313106523PITCTO39884947, dated 20™ September 2023 is attached herewith as
annexure —l. The consent to operate is valid for the period from 13" September 2023 to
30" September 2027 for both water & air.

Consolidated Consent & Authorization (CCA) for Globus Spirits Limited,
Samalkha granted for the following products.

ot [ Quantity Unit
140 KLPD
10000 (Cases/Day)
3 | Country Liquor (Cases/Day) 12000 (Cases/Day) |

Conditions under Water (Prevention and Control of Pollution) Act -1974 as
amended: - Daily quantity of effluent discharge (ZLD):

(&

Kind of effiuent | Quantity (KLD); Treatment Facill Discharge point |
Domestic 15.0 KLD STP use for Horticulture
Industrial [~ s54KiD | ZioicPUMEE ZiDuw |
Trade Effiuent Parameters as per CTO-

Sr.No. | Parameter Unit I Standard |
[pH IEio 5500 |
|'BoD mg/Lit. [

['cop mg/Lit I
R mg/Lit. [
Domestic Effluent Parameters as per CTO -
Sr.No. | Parameter I Unit Standard ]
oH T 55-90
BOD | mg/Lit. 10
cob mgrLit 50
mgrLit 20
Faecal Coliform 100 MPN/100mI | 100 MPN /100 mi
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Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended as per
cTo: -
Type of fuel [ Stack | Control Height of Stack [ Emission parameters,
Pollutio No. | Device Suspended Pamculala
urce Maner (SP
25 TPH | Biomass | 1 Suspended [44.2  Meter | 80 |
boiler | fired boiler Particulate |from  ground |
Matter level |
[10 TPH | Bomass |1 Suspended 4267 Meter | 80 mgim®
| fired boiler Particulate |from  ground
level
Diesel 1 Suspended | 10.9  Meter | 80 mgim®
Particulate | from  above
Matter vel

‘ roof le

4. Grant of Authorization under Hazardous and other wastes (Management &
Transboundary Movement) Rules, 2016:
GSL has obtained

hazardous  wastes  authorization
HWM/PIT/2023/6990998, dated 20" October 2023 is attached herewith as annexure —
. Itis valid for the period from 1% October 2023 to 30" September 2027.

vide

letter  no.

S [Name of Process and category of

Authorized mode of disposal | Quantity

No. |Hazardous Waste as per the |or recycling or utiization or
Schedules |, Il and il of these | co-processing etc.

| rules

|5

[T |Industialoperations using | Sent toMis. Universal | 600KL/Annum
mineral/synthetic oil as lubricant | Hydrolubes

in hydraulic systems or other
applications, used/spent oil
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5. NOC for Ground Water Extraction from Government of Haryana, Haryana

Water Resources Authority:

Unit has taken NOC from Government of Haryana, Haryana Water Resources
Authority for extraction of 552 M¥/day ground water from existing four borwells. But its
validity expired on 18" June 2024. Now, GSL has applied for renewal of NOC on 19"
June 2022 is attached herewith as annexure —IV.

Now, the GSL have facility to produce 70 KLPD RS or ENA and 70 KLPD fuel
ethanol in existing 140 KLPD distillery. Distillery plant having fed-batch fermentation and
multi-pressure distillation with integrated evaporation plant. To achieved ZLD GSL has
installed Decantation followed by evaporation followed by ribbon mixer (Mingler)
followed by dryer to produce Distilers Dry Grain Soluble (DDGS). GSL has also
installed condensate polishing unit for treatment of process condensate water, cooling
tower blow down etc. Treated water is recycled for process and non-process
application.

The whole stillage (effluent) generated from grain-based distillery plant is
separated in thin stilage and wet cake in decantation followed by evaporation of thin

stillage to syrup followed by wet cake and thick syrup are mixed to produce Distillers
Wet Grains with Solubles (DWGS) followed by dryer to produce Distillers Dried Grains
solubles (DDGS).

Obijective of the adequacy assessment of 140 KLPD Distillery:

On 14" March 2024, an inspection team comprising members of NGT, CPCB,
and HSPCB visited the distillery unit. During the visit the inspection team explored
various areas of the distilery unit and collected samples from various treatment units
such as MEE, CPU, STP, and groundwater samples from the premises. On 31 May
2024, the unit received a show cause notice (Attached as Annexure-V) regarding
various issues. In response to this observation in the show cause notice, the
management of GSL decided: to conduct an adequacy assessment of the existing 140
KLPD grain-based distillery to understand the loopholes in the treatment facility and
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assigned this task to Vasantdada Sugar Institute (VS1), Pune through email dated 6"
June 2024 (Attached as Annexure — V). Accordingly, VSI team comprising of Mr. D. A,
Patil, Joint Technical Advisor of Department of Alcohol Technology and Biofuels and Mr.
Kapil Uphade, Scientific officer of Department of Environment science visited GSL
distillery and effluent treatment plants 12" June 2024 for Adequacy Assessments of
distillery ETPs (CPU) and STP to achieve ZLD. Distillery and effluent treatment
plants were in operation during the visit of VSI team.

Technical team of VS| had elaborate discussion with Mr. Amitabh Singh,
President- Technical Operations, Mr. Mahendra Pratap Singh, Vice President- Works,
Mr. Akhil Kumar, General Manager- Administration, Mr. Naveen Kumar, Sr. General
Manager, and other technical staff about the performance of both distilleries and effluent
treatment plants during the visit.

Joint visit paid by VSI team & technical staff of the GSL to grain storage facilities,
grain handling, Milling & Liquefaction, yeast ., Distilation

sections, Decantation, evaporation, dryer, Process condensate treatment plant, Boiler
and sewage treatment plant (STP).

During the visit, inspection of various sections, observations on operations and
performance of each unit were made and discussed with the technical staff of the
distillery plant

GSL having capacity 140 KLPD distillery, during the visit plant was operated on
65.75 KLPD capacity (Average production from 1% to 10" June 2024) and use grain
(Rice) as a feedstock to produce fuel ethanol.

GSL has installed one number of silos (Cap. 3127 MT) with pre-cleaning and
blower arrangements for storage of grain. The grain from silo is transferred to pre-
cleaning system which consist of de-stoner, magnetic separator, and cyclone system for
removal of foreign material, stone & dust from grain. The grains contain 0.2 to 0.5%
stone and sand particles. Stones and sand particles are separated in de-stoner,
collected in bags, and used for land filling or road construction in distillery. The foreign
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materials of 1.0 ~ 1.50 % of total grain is removed in pre-cleaning system and used for
boiler feed along with rice husk.

The liquefaction process is operated on high dissolved solids (about 30 to 32%)
which help to reduce the dilution water and better separation of solids in decantation
system. The process was ion and high gravity
fermentation, which leads to high alcohol percentage (12.50 to 13%) in the fermented
wash. The log sheet of liquefaction & fermentation section s attached as annexure - VI
The high alcohol percentage in fermented wash helps to reduce the effluent generation
and energy (steam) consumption in distillation.

GSL has also installed 60 TPD CO; plant to recover Carbon dioxide (COz)
produced in fermentation process.

The distillation system is multi pressure type with heat integration consi
seven columns system to produce potable grade Extra Neutral Alcohol.

g of

The whole stillage generated after distillation is subjected to decantation and thin
stilage generated after decantation is evaporated in Integrated & standalone
evaporation plant (ISMEE). The wet cake from decantation and thick syrup are mixed in
Mixer (Mingler) to produce Distillers' Wet Grain with Solubles (DWGS) or steam tube
bundle dryer to produce Distillers Dried Grain Soluble (DDGS) with app. 90% total
solids. DDGS is s0ld to farmers as cattle feed through agency.

The distilation column spent lees is recycled in liquefaction section for slurry
preparation. The blow downs water of cooling towers, process condensate of
evaporation is transferred to the Condensate Polishing unit (CPU). The GSL has also
recycled thin slop for slurry preparation.

. The 140 KLPD grain-based distillery plant technical details are as follows,
Plant capacity 140 KLPD grain-based distilery to produce 70 KLPD RS or ENA
and 70 KLPD fuel ethanol.

* Name of plant Supplier- M/s. Praj Industries, Pune

Grain handling & storage system — Pre-cleaning system 20 MT/hr capacity.

Grain silo 1No. with 3127 MT capacity for storage of grains

9

7.
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Mill section ~Hammer mill with 24 MT/hr capacity (3 Nos. Capacity - 8 TPH each)
Pre-masher (Screw mixer) - Capacity - 45 MYhr
Liquefaction Tank with Agitator - 150 MY, 1 No.
Jet cooker — Capacity -~ 60 MY/hr, 1 No.
Fermentation Technology — Batch /Fed-batch type
Pre-fermenters capacity - 1 No, capacity 100 M*
Fermenters — 5 Nos. (Cap. 600 M* each)
Beer well- 1 No. (Cap. 600 M?)
Distillation Technology ~Multi-pressure distillation to produce RS or ENA
Number of columns in distilation section- 5 Nos. for rectified spirit (R.S.) and
additional 2 nos. of columns for ENA production (Analyzer cum degasser column,
Pre-rectifier column, rectifier column, ED column, Simmering and Recovery
column),
Fuel Ethanol plant — 70 KLPD MSDH plant to produce fuel ethanol
Decanters — 5 Nos. Total capacities ~ 96 MT/hr (4 Nos.- 20 MT/hr capacity each
and 1 Nos.- 16 MT/hr capacity each)
Stillage (Effluent) Evaporation Technology  Integrated (2 Falling fim evaporator
followed by standalone 1 No. Force circulation)
Ribon mixer/ Mingler — 1 No.
Steam tube bundle type dryer for DDGS — 2 Nos.
Steam for Fermentation, Distillation & Evaporation plant - GSL having won boiler
10 TPH & 25 TPH.
Power for Distillery & ETP (CPU) - having own 3.6 MW co-generation power
plant
Pre fermentation, fermentation section and distillation plant capacities are
adequate to for 140 KLPD to produce 70 KLPD Rectified spirit or Extra
Neutral Alcohol and 70 KLPD fuel ethanol (total 140 KLPD).
During the visit plant was operated on 65.75 KLPD distillery capacity and their
work performance from 1% June to 10" June 2024 collected performance is given

-10-
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in table no. 1. Based on performance parameters achieved for 65.75 KLPD is
considered for worked out 140 KLPD performance. Similarly, we have also
prepared the estimated performance for 140 KLPD capacity and is given in table
no. 1

Table: 1 Performance of 65.75 KLPD and 140 KLPD grain-based distillery

(From 1 June to 10" June 2024)

Sr. [ Particulars Unit Average | Estimated
No. (1%to | for 140
10" June | KLPD
2024)
1 Total Alcohol production BL. 6,57,465 | 14,00,000
a) Fuel ethanol B.L. 6,57,465 | 14,00,000
d) Impure spirit BL —
2| Tolal Grain (Broken Rice) used MT 48| 3084
3| Recovery of alcohol
[4[Fermentation Efficiency
5| Distillation Efficiency
6| Average Alcohol % in fermented wash
i .4 Total whole stillage generated
& | Average whole stilage genérated
9 [ Average whole stillage generated
hole stillage feed to Decanter
/et Cake separation from Decanier
[12_[ Thin slop separation from Decanter
hin slop recycles 1o slurry preparation | M?/Day 494 105.0
alance Thin slop feed to Evaporation | MYDay 2412|5150
(4% TS)
15 [ C Thick siop (30% TS) WDa 321 [
MT/Day 3595 (7694
16 | Process condensate generation M?/Day 2091 (4463
17 | Total DWGS (70% Moisture) production | MT/Day 9973 | 21294
(Wet cake + Thick slop)
18_| Total DDGS (10% Moisture) production | MT/Day 3324|7098
19 [Average thin slop generation afer | Lits/Lit.  of | 440 440
removal of wet cake in decantation alcohol
production |
20| Thick syrup generation after IMEE Lits/Lit._of [ 049 (049

A1
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Performance parameters of grain-based distillery plant for 1 June to 10" June 2024 is
attached as Annexure- VIl

Above performance data was collected during visit of VS team to GSL Distillery
division. Based on the production figures collected, the capacity utiization of grain-
based distillery plant was 50% and average alcohol production was 65.75 KLPD against
140 KLPD capacity. The data collected from the fermentation log book and MPR
distillation plant log book.

The aloohol percent in fermented wash as noted from the log book was found to be

in the range of 13.50-14.00 % (v/v).
7. Primary Effluent Treatment system- Decantation of Whole Stillage
Whole stilage generated from analyzer column bottom @ 354.3 M¥/day (14.76 M¥/hr)
for 65.75 KLPD and 756.0 M¥day (31.5 M?/hr) for 140 KLPD with 5-6 % total solids is
subjected to decantation. GSL has installed 5 Nos of decanters (4 Nos.- 20 MT/hr
capacity each and 1 No.- 16 MT/hr capacity) to separate wet cake and thin siop. Thus,
total capacity of decanters 96 MT/hr. The installed capacity of 96 MT/hr of decanter
is sufficient for 140 KLPD distillery.

Thin slop generated after decantation in the range of 290.5 M¥/day with 4.0 —
450 % total solids. Out of that 49.4 M¥/day thin slop is recycled for slurry preparation
and balance 241 M?/day thin slop s sent to integrated followed by standalone multiple
effect evaporation plant (ISMEE) where it gets concentrated to about 30 % total solids.
The wet cake generation is in the range of 63.78 MT/day. During operations, two
decanters is in operation out of 5 decanters. The characteristic of the whole stillage is
given in table no. 2.

Table: 2 - Characteristics of whole stillage

[Sr. [ Parameter Unit | Stillage characteristics Stillage
LNO. (For 65.75 KLPD) characteristics

| (For Estimated 140
KLPD)

A cf
T Whole _stilage | MF/day 3543 756
|| generation, a
72
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Colour ~Pale yellow Palo yellow |
Temperature <C 75-80 75-80

4/ pH 387 387

5 mglLit 17590 7590

B mglLit 42,200 42,200

7 mg/Lit. 700 700

8. mg/Lit. 2,07,921.9 2,07,921.9

9. % 5.76 | 5.76

®

Secondary Effluent Treatment — Thin slop Evaporation plant (Integrated
followed by SMEE) for concentration of thin stillage (from 4.0 % total solids
1030 % total solids): -

The SMEE plant details are s given below-

* GSL has installed integrated evaporation followed by standalone multiple effect
evaporation plant (SMEE) for concentration of thin stilage (vinasse) to thick
syrup- Total three effects are installed, out of which two effects of evaporators
are based on falling fim and one evaporator is based on force circulation for
concentration of thin stillage from 4.0 % total solids to 30 % total solids. In
integrated evaporation the alcoholic vapor generated in analyser column is
utilized for concentration of thin slop from 4% solids to 18-20% solids and Force
circulation evaporation body steam is provided for further concentration of thin
slop from 18-% solids to 30% solids.

Mass flow meter is installed at outlet of SMEE plant for measurement of
concentrated thick slop generation.

Performance of Multiple Effect thin stillage Evaporation plant from 1% June to
10" June 2024

13-
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Table: 3 - of plant for of thin
stillage feed.
Sr. [ Parameters Unit Design Value | Estimated
No. Capacity | (For65.75 | for 140
KLP! KLPD
1__[Thin stillage feed rate. Miday | 840 241 515
2 [Thin stillage feed rate Méhr | 35 1004 | 2145
3| Total solids in feed % 35 40 | 40
4 [Process condensate | M¥/day |  748.1 209.1 2464
generation
5| Water evaporation rate Kghr | 31170 8712 18600
6 | Tolal concentrated thick syrup | Me/day | 91.9 321 686
output
T ~ [ MTiday | 1036 768
7 [Concentrated thick syrup | Kg/hr | 4319 3200
output
8 [ Tolal Solids in concentrated | % 32 30 30
thick syrup |
9 [Steam required for water| MT/hr 40 100 250

The average thin stillage generation is about 241 M¥/day. The log book sheet is

attached as annexure ~ VIIl.

The average concentrated thick syrup generation was 32.1 M¥/day. The water
evaporation rate of 209.1 M¥day was achieved. Thus, thin stilage volume gets
reduced from 241 M¥/day (4% T.S.) to 32.1 M¥day (about 30 % T.S.) for 65.75

KLPD.

The average concentrated thick syrup generation was 68.6 M¥day. The water
evaporation rate of 446.4 M/day was achieved. Thus, thin stillage volume gets
reduced from 515 M'/day (4% T.S.) 10 68.6 M?/day (about 30 % T.S.) for 140

KLPD.

Steam required for water evaporation about 1.0 TPH

The performance of the SMEE plant is given in table no. 3
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Table: 4 - Characteristics of thin & thick stillage

3

Sr. [ Parameter Unit Thin stillage Thick stillage
[No. | characteristics | _characteristics
1| Stilage generation Wday 241 32.1
Brix 40 30 |
[3[pH 381 351
Total dissolved solids MglLit 7218 126296
Total suspended solids | Mg/Lit. | 16480 18460 |
COD. PPM 71287 247525

Based on the data collected (refer Table 3), the design basis of evaporation
plant of grain-based distillery plant is adequate for 140 KLPD and performance
was found satisfactory.

9. Tertiary Effluent Tr

GSL has installed ribbon mixer for mixing of wet cake and thick slop. The wet
cake (63.78 MT/day) from decantation is mixed with thick syrup (35.95 MT/day) in
mingler to produce 99.73 MT/day Distillers' Wet Grain with Solubles (DWGS). DWGS is
sold to farmers as cattle feed through agency or sent to dryer to produce DDGS around
33.24 MT/day with total solids about 90% for 65.75 KLPD.

The wet cake (136 MT/day) from decantation is mixed with thick syrup (76.94
MTiday) in mingler to produce 212.94 MT/day Distilers’ Wet Grain with Solubles
(DWGS). DWGS is sold to farmers as cattle feed through agency or sent to dryer to

& Produce DDGS around 70.98 MT/day with total solids about 90% for 140 KLPD. A
characteristic of DWGS is given in table no. 5.
Table: 5 - Characteristics of DWGS
[Sr. No. | Parameter T Unit DWGS i
(K] | Moisture I % 4*7 752 4‘
[z [ % [ 272 ]

| Crude protein

tments- Mingler

Based on the data collected, the design basis of mingler plant of grain-
based distillery plant is adequate for 140 KLPD and performance was found
satisfactory.

5.
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10.Final Treatment - Steam tube bundle dryer:

4.

&

GSL has installed two steam tube type bundle dryers having design capacity
feed of DWGS 5.5 TPD each. Dryer feed was observed 4.15 TPH as against capacity
11TPH. 99.73 MT/day (4.15 TPH) Distillers’ Wet Grain with Solubles (DWGS) is sent to
dryer to produce DDGS around 33.24 MT/day with total solids about 90% for 65.75
KLPD. 212.94 MT/day (8.87 TPH) Distillers’ Wet Grain with Solubles (DWGS) is sent to
dryer to produce DDGS around 70.98 MT/day with total solids about 90% for 140 KLPD.

Dryer provided 4 TPH steam for reduce initial moisture from 70% to 10%. DDGS slod as

a cattle feed. The details of performance of dryer plant are given in table no. 6 and

characteristic of DDGS is given in table no. 7.

Table: 6 - Performance of the Dryer plant for DDGS production.
.| Parameters Unit | Design | Value | Estimated |
3 Capacity | (For 65.75 | for 140
! KLPD) KL
DWGS feed (o Dryer MT/day | 264 9973 | 21294
Moisture content in DWGS | % 70 70 70
feed
3| Total solids in DWGS feed % 30 30 30
4| DDGS production MT/da, 88 3324 7098
5| Water evaporation dut MTida 176 66.49 141.96
6 [Moistre content in DDGS| % 10 10 10
fee |
7| Total soiids in DDGS % [ 90 50 %0
Table: 7 - Characteristics of DDGS
Sr. No. Parameter Unit DWGS |
characteristics
7 Voisture % 15.00
2 Protein % 4018 |
3 Starch % 520
4 Sugar % [ 1490
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Based on the data collected (refer table 6) the design basis of dryer plant

for production of DDGS 90 MT/day of grain-based di

140 KLPD dist

GSL should maintain log book properly.

llery plant is adequate for
lery capacity and dryer plant performance was found satisfactory.

GRAIN BASE DISTILLERY PLANT TO PRODUCE EXTRA NEUTRAL ALCOHOL

Grain Handling & Dry Milling

Decantation

TG set

Liquefaction, cookin

Power to all electrical
equipments

Cooling
Tower

& post liquefaction

Evaporation

A

WTP & Treatment

73

‘Condensate Polishing Uit
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11.Condensate Polishing unit (CPU) : -

GSL distillery has installed Condensate Polishing unit for treatment of
evaporation condensate (400 M¥/day), cooling tower blow down (140 M¥/day), CIP
water (10 M¥day) and floor washing water (50 M¥/day). Total feed capacity of CPU
is 600 M¥day. CPU unit consist of anaerobic treatment followed by aerobic
treatment followed by secondary clarifier followed by MGF followed by ACF followed
by softener. After treatment treated clear water recycled back to fermentation
process and cooling tower make up and remaining sludge transferred to sludge tank.
Equalization Tank:

Equalization tank of adequate retention time is provided for flow and

BRIO mixer shall be provided for mixing
the equalization tank content. The equalized effluent is now pumped to the UASB
Reactor for further treatment. Highly Power Efficient, Submersible BRIO Mixer is
provided for mixing the tank content.

Neutralization Tank:

The condensate from Equalization tank shall be pumped to Neutralization
tank for increasing the pH. The neutralization tank shall be provided with an agitator
to mix the lime solution in the condensate. Lime / Caustic shall be added to the
condensate for the neutralization purpose.

Primary Lamella Clarifie
Sludge generated during the Neutralization shall be settled before the effluent is
Subjected to biological treatment. Primary Lamella clarifier shall be provided for this
purpose. The Primary lamella clarifier shall be provided with Tube Dek for improving
the settling area. Sludge shall be taken to sludge drying beds for dewatering and
drying. |

Buffer Tank:

Buffer Tank Fabricated in MS and painted in Epoxy paint shall be provided for
preconditioning of the neutralized condensate before feeding it to UASB reactor.
Buffer tank shall be constructed in RCC and shall be provided with UASB feed pumps.

19-
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UASB Reactor:

UASB reactor consists of mainly feed distribution network at the bottom,

3

Sludge blanket at mid height of the reactor and the gas, liquid, solid separator
(GLSS) at the top of the reactor. In UASB process, the bacteria responsible for
digestion are present in the form of sludge blanket. The bacteria grow and reside as
bacterial flocs suspended in the up- flow effluent stream. The bacteria consume
organic content of wastewater and metabolize it to produce CPU and biomass. UASB
operates in the mesophilic range of temperature, i.e. 28 - 40°C. The pH inside the
reactor s usually kept around 7.2 while proper ratio of volatile acid and alkalinity is
malmalr;ed,

Biogas generated is collected at the top of the reactor and send to the flare
stack. The anaerobically digested effluent is collected from the network of gutters and
launders and taken to the aeration tank for further treatment. The excess sludge from
the bottom of the reactor is periodically taken out and sent to the sludge handiing
facility

The UASB Reactor fabricated in MS and painted with EPOXY Paint from
Inside and Synthetic Enamel paint outside.

Extended Aeration Tank:

The anaerobically treated condensate although has  significantly lower
concentration of the Organic mater i.e. BOD and COD, but it stil has the organic
matter which shall be removed before subjecting the same for recycle. Extended
aeration process s provided for further removal of the organic mater from the post
anaerobic condensate. The Extended aeration tank constructed in RCC shall be
provided for this purpose. Extended aeration tank shall be provided with 15 HP siow
speed fixed type surface aerator for oxygen transfer. The Mixed liquor from the
‘extended aeration tank shall then be taken to secondary clarifier for removal of the
biological sludge.

20-
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The mixed liquor from Extended Aeration Tank enters the Inlet Zone of the secondary

Secondary Clarifier:

clarifier for separation of sludge and liquid. The clarifier is a circular tank with conical
bottom. ' In clarifier, solids get settied at the bottom. Clarifier Mechanism shall be
provided for scrapping the settled sludge at the bottom. The supematant from the
clarifier (overflows uniformly over the peripheral launder. A part of sludge from the
clarifier is re-circulated back to aeration tank while the excess sludge is sent to the
sludge handiing systems. The clarified effluent is then collected in the treated effluent
tank. |

Clarified effluent Tank:

Overflow from all the clarifier s collected in a Clarified effluent tank. The Treated
Effiuent Tank with a capacity of 30 m*is used for this purpose.

Sludge Drying Beds:

The sludge is pumped to Sludge Drying beds for dewatering. The centrifuge is of
Bowl type. The Filtrate from Sludge Drying beds is taken back to equalization tank for
further treatment. The dewatered sludge is collected in a trolley and sent for further
disposal. This being a stable biological sludge, it can be a source of good manure. The
biologically treated effluent from ETP will be subjected to tertiary treatment for recycling
the water..

Flocculator:

The clarified effluent form the Secondary clarifier shall be subjected to
coagulation — flocculation treatment for removal of the colloidal solids form the effluent.
Floculation tank with Flocculator mechanism shall be provided for this purpose. Alum
shall be added to the effiuent along with Polyelectrolyte for this purpose.

Tube Settler:

The biologically treated effluent from the treated effluent tank is received in tube
settier Tank. Polyelectrolyte and Coagulant shall be added o the treated effluent tank
before it enters to Tube settler. A static Flocculator zone provided for this purpose.

21-
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The clear supernatant from the Tube settler is collected in the filter feed tank

3

provided with adequate retention time. Hypochiorite solution shall also be added for
disinfection purpose.
Filter Feed Pump:

The effluent from fiter feed tank will be first pumped to pressure sand filter, mult
grade filter for removal of suspended solids.
Pressure Sand Filter (PSF):

The filter is provided as primary filtering unit. Biologically treated effiuent shall be
filtered by PSF to remove suspended matters & turbidity present in the effluent
Activated Carbon Filter (ACF)

An activated Carbon Filter fabricated in MS and provided with filtering media
such as sand + Activated carbon is provided. The carbon Filter shall remove the
residual color and odor associated with treated Effluent
Filtered Water Sump.

The fitered water shall be received in filtered water sump constructed in RCC.
The Effluent from this sump shall further be pumped to the successive treatment units.
Softener (600 m?/day):

A resin-based softener unit is provided for removal of the hardness form the treated
effluent and make it suitable for reuse. The softener shall be regularly regenerated
using brine solution. Th details of tank dimension with capacity are given below.

Sr.No. [Description [ ary Fpeciﬁcation |
7 Equalization Tank _ 01__RCC, Liq. Volume: 300 M* ]
2 |UASBReactor 01__MSEP Volume 622 M
3 [Extended 01__RCC, Liq . Volume 470 M*

4 [secondary Clarifier 01 [RCC, Liq . Volume: 150 M° 8

Dia x 3m SWI
[Flocculator 'RCC, Liq . Volume: 15 N®
IRCC, Lig_Volume: 30 M*

5

[ LLamella Clarifier -1l
7
8

[}
0 R 2
Sludge Drying Beds 01 Brick Masonry 100 MZ,
[Filter Feed Tank/CCT | 01 _RCC, Liq . Volume: 25 M®
0 |MCC Room [ TNo Pom2

22-
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1 Tank 1No MSEP. Volume:12.50 M°

12| [Primary Lamella 1No MSEP. Volume: 30 M®
(Clarifier

13 [puffer Tank TNo MSEP. Volume: 98 M®

Evaporation condensate water & cooling tower blow down water etc. app. 230
M?/day are collected in equalization tank (Attached as Annexure — IX) and after cooling
through PHE fed to biological CPU treatment plant and treated water recycled back to
process and cooling tower make-up. Design and actual feed to CPU s given in table no.
7. Design feed and treated water characteristics is given in table no. 8. Analysis report
of CPU nlet and outlet is attached as Annexure - X.

Table: 7 - CPU Desi
[ Sr. [ Particulars ual
No. Estimated
For 140
= | KLPD
1| Process Condensate Generation, M¥/day 200, 2100 | 4450
2| CT Blow down water, M*/da 140, 200 300
3 CIP water 10/ I s
4| Floor washing 500 | - ~
[ Total low strength waste generation, M/day | 600.0 | 230.0 | 4750

Table: 8 - Design feed and actual treated water characteristics

Sr. [ Parameters Unit CPUFeed | CPU Treated
no, Design I | Design

Tofal suspended solids | _mg/L
Tofal dissolved solids | mg/L

1| Feed quantlt M/da
2 [pH I

|3 [cop mg/L
4_[BOD mg/L
5

3

Based on the data collected (refer table 7) the design basis of CPU plant of grain-

based distillery plant is adequate for 140 KLPD distillery. However, it needs to
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improve the performance of CPU plant. Troated water BOD level found 16.9 mg/L
as per design less than 30 mg/L. As per CTO, it should be 30 mglL. Following are
our observations of CPU plant,
1) GPU unit area needs to maintain housekeeping propery.
2) GSL should display the board and process flow diagram entrance of CPU plant.
3) All CPU tanks need to be paint and labeling properly with names, dimension, and
capacity of each tank.
4) CPU log book to be maintain properly with its inlet, outlet & recycle quantity.
5) Daily analysis to be carried out of inlet, outlet parameters COD, BOD, TDS, TSS
etc.
6) Treated water BOD level found 16.9 mg/L, which is less than 30 mg/L as per
cro
GSL has installed online analyzer monitoring system i.e. pH, COD, BOD, TSS at
outlet of treated water but itis not connected to CPCB & HSPCB server.

2

During the visit we have recorded online analyzer parameters pH- 7.52, COD —
45.7 mg/L, BOD - 15.1 mg/L and TSS - 42.9 mg/L.

9) GPU aeration tank MLSS & MLVSS was observed 1715 mg/L and 1225 mg/L
respectively. This is found as per desired level

i
Process flow diagram is given in next page.
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12.Details of utilities (Water, Steam & Power) consumption of 140 KLPD grain-
based distillery plant:
Based the actual working during the visit, the water balance considering fresh
water cansumption and recycled streams is given in table no. 9.
Table: 9 — Water balance of grain-based plant during the visit

1

[Sr. [ Particulars For 65.75 | Estim
‘ No. | KLPD | For 140
I KLPD
Water consumption, M¥/day
[A Process water, M¥/day
1 i) For slurry preparation 320 680
ii) Pump sealing 10
[ii) CO; scrubber 25
[iv) Fermenter washig, \aboralory & floor washing 50
B v) Domestic & Gardeni 10
[ Total (A) 372 775
Soft water, M¥iday
[ /acuum pump of distillation 2 25
[2 /acuum pump of IME | AP 25
[3 Alcohol scrubber 5 10
lake up water for FO decanter 15 [ 30
ion, Distillation, IME Evaporation plant 200
Water for softener charging 0 |10
264 | 500
C DM water, M'iday
i) For boiler (Steam utilized in grain base plant) 450 850
i) For CL unit 80 120
[ Total (C] 530 970 |
otal (A+ B + C) 1156 | 22450 |
ater Lt/ or aloohol production 17.58 1003 |
() ecycled Streams, M¥/da
1 e iy e sty W slurry preparation 2 25
2 ent lees/ Process condensate etc.
i) Thin slop ~used for slurry preparafion 50 05
ii) Spent lees —used for CT make up 100 190
WPmcess condensale racyded for sy |50 75
prepar:
A Steam iensta recycled o boiler as feed | 400 765

26-
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V) Process condensate recycled for cooling tower | 150
make up

[ Total (D) 774.0
Water recycled, Lit/Lit. of alcohol pmducllon 177 10.78

E Actual fresh water M/da 382.0 7350 |
[Actual fresh water consumption, KL/KL of alcohol | 5.80 525
production

F Actual fresh water consumption as per Bore well| 462.0 -
\vm\er withdrawal during the visit, M*/da; |
[Wat KL/KL of alcohol production 7.02 S

Steam and power:

GSL has installed two boilers 10 TPH and 25 TPH with steam pressure 67
Kglem2/(g), steam temperature 490° C. As well as two TG set having capacity 2.8 MW
& 0.8 MW. Rice husk is used for as fuel for boiler. During visit 25 TPH boiler was found
under operation and boiler load was 17.5 TPH. ESP s installed as air pollution control
‘equipment for collect the dustash from flue gas produced in the boiler. The height of
chimney was 44.2 meter. The ash generated 30% on rice husk feed o boiler i.e. 38 -
40 TPD ash was generated from boiler. This boiler ash is disposed for brick

Steam & power for grain-based plant, plant is
given in table no. 10,

Table: 10- Steam & Power consumption of grain-based plant during the visit

‘ Particulars For 65.75 For 140
No. LP LPI
A m WTiday

For iquefaction & scarification 300 1700

For wash to Ethanol 165.0 350.0
[iii) Evaporation 30.0 [700

) DDGS Dryer 800 [170.0

Total steam consumption (MT/day) 305.0 660.0
.63 (471

Kgllit | KglLit
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1),

socti
Distilation section 38000 7

i
v
i section including CT
vii) Cooling towers

Viil) DWGS section
ix) Boiler and turbine
X)_Office & street light _

Total power (KWHiday) | 38000 | 72000
MWihr. 1.583 3.0

Basé‘d on the data collected the design basis of boilers is adequate for 140 KLPD

grain-based distillery. Following are our observations of Boller section,

1) During visit 25 TPH boiler was found under operation and boiler load was 17.5
TPH

2) ESP s installed as air pollution control equipment for collect the dustash from
fiue gas produced in the boiler.

3) The height of chimney was 44.2 mefer.

4) The ash generated 30% on rice husk feed to boiler i.e. 38 — 40 TPD ash was
generated from boiler. This boiler ash is disposed for brick manufacturing.

5) GSL should maintain the record of ash production and disposal properly.

6) GSL has installed online Suspended Particulate matter (SPM) monitoring system
and connected to CPCB & HSPCB server. During visit SPM recorded 60
mg/Nm?.

7) During visit of the Boiler section, some ash & dust particles found around boiler
area although the ash conditioning system along with water sprinklers found

operative,

8) GSL should maintain proper cleaning in boler section

| -28-
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13.Dotails of online monitoring systom installod at grain base distillery plant is

. given in table no. 9:

|
Table 9: Details of online monitoring system installed at grain-based unit

Sr. No. | Particulars Quantity [ Remarks
1 Mass flow meter at Analyser column | 2Nos. | Installed & connected 1o
lor e slGe peneraieh o7 both | MPCB/ CPCB server
| T MEE oullel for | 2Nos. | Installed &  working
thick o “gonaration’ fori{both | satisfactorily connected to
|| evaporation HSPCB/ CPCB server
3 |[Oniine ans\yser monitoring system | 1 No. Installed &  working
(pH, COD, BOD, for CPU outlet satisfactorily  but ot
< || (Treated) water connected  to  HSPCB/
CPCB server
7 SPM online monftoring system for | 1 No. installed &  working
Boiler satisfactorily an
| connected to  HSPCB/
CPCB server
Conclusions:

i) During the visit rice is used as a feedstock for production of alcohol. GSL has
achieved 13.5 to14% alcohol in fermented wash.

ii) The unit has installed two 70 KLPD distiliation plant and their total capacity of
140 KLPD to produce RS or ENA or fuel ethanol. During the visit only one 70
KLPD was under operation and their average production was observed 65.75
KLPD (1~ 10" June 2024). Plant was produced fuel ethanol from broken rice.

iii) GSL has installed integrated evaporation followed by standalone evaporation for
concentration of thin slop from 4% solids to 30% solids. In integrated evaporation
alooholic vapors of analyzer column is utiiized for concentration of thin slop. This
help to reduce the steam consumption.

¥) The designed capacities of effluent treatment plants i.e. decantation of whole
stilage as primary effluent treatment system followed by Integrated & Standalone
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multiple effect thin stilage evaporation plant as secondary trsatment system
followed by mingler to produce DWGS & dryer to produce DDGS as final
treatment are adequate for 140 KLPD grain-based distillery plant

V) Peformance of GSL effluent treatment plants were found satisfaciory
considering the whole stilage generation and the treatment scheme adopted
during the visit

vi) qSL should analyze the raw material and all ETP samples regularly from NABL
atcredited laboratory.

Vil) GSL has installed 2 Nos. mass flow meters at the outlet of analyzer column in
distilation & 2 Nos. outlet of concentrated thick slop

SMEE plant. Mass flow
meters are connected to HSPCB/CPCB servers and are operational.

viii) GSL has installed 600 M¥day capacity of CPU plant for treatment of process
condensate, cooling tower blow down water, CIP water and floor washing water.
During the visit total inlet feed of CPU plant was observed 230 M¥/day.

ix) GSL has installed online analyzer monitoring system i.e. pH, COD, BOD, TSS at
oltlet o treated water but t s not connected to CPCB & HSPCB server. It should
be connecting to CPCB & HSPCB server. During the visit we have recorded
online analyzer parameters pH- 7.52, COD — 45.7 mg/L, BOD — 15.1 mg/L and
TSS - 429 mglL.

x) GSL has installed two boilers 10 TPH and 25 TPH with steam pressure 67
Kglem2 (g), steam temperature 490° C. As well as two TG set having capacity
0.8 MW & 2.8 MW. Rice husk s used for as fuel for boiler. During visit 25 TPH
boiler was found under operation and boiler load was 17.5 TPH. ESP s installed
4s air pollution control equipment for collect the dustash from flue gas produced
in the boiler.

x) GSL has installed online Suspended Particulate matter (SPM) monitoring system
and connected to CPCB & HSPCB server. During visit SPM recorded 60
mg/Nm?.
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Xi) GSL. has four borewell for withdrawal of water. Unit has taken NOC from

Government of Haryana, Haryana Water Resources Authority for extraction of
552 M/day ground water from existing four borwells. But its valicity expired on
18/106/2024. Now, GSL has applied for renewal of NOC on 19/06/2022.

Xii)GSL has installed 60 TPD COz plant for recover COz generated in fermentation

process.

Suggestions:

i) @SL should maintain housekeeping properly Distillery, CPU & Boiler section.

ii) GSL should maintain proper logbook for distilation, evaporation, decanter, ribbon
mixer/mingler, DDGS dryer, CPU, and boiler.

ii) GSL should maintain proper record of fresh waste consumption, recycled water,
and actual fresh water consumption.

iv) GSL should remove the scrap & waste material scattered in distillery premises.
and clean the premises properly as early as possible.

v) GSL should display the board and process flow diagram entrance of CPU plant.

vi) All CPU tanks need to be paint and labeling properly with names, dimension, and
capacity of each tank.

vi)) GPU log book to be maintain properly with its inlet, outlet & recycle quantity. Also
maintain the record of sludge generation and disposal.

vil) Daily analysis to be carried out of inlet, outlet parameters COD, BOD, TDS, TSS
etc. in CPU unit

ix) Treated water BOD level found 16.9 mg/L. Unit should put efforts for improve the.
prformance of GPU unit

X) Proper raining to be provided to CPU plant operators.

xi) GSL should maintain the record of ash production and disposal properly.

xil) During visit of the Boiler section, some ash & dust particles found around boiler
area although the ash conditioning system along with water sprinklers found
o:perauve

xilf) GSL should maintain proper housekeeping in boiler section.
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xiv) BSL should maintain proper logbook record of Hazardous waste and other
waste generated and disposed by the GSL as per the Hazardous & other waste
ryles 2016,
Xv)GSL should comply the show cause notice given by HSPCB by vide letter
no. HSPCBIPRI2024/266, dated 31/05/2024 on priority.

(Dr. K. $. Konde)

Head, Professor and Technical Adviser

of Alcohol Technology & Biofuels,

Vasantdada Sugar Institute, Manjari (BK), Pune-412307.
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36 Photographs:

Distillery Unit Fermentation House
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Loading & Unloading Section Grain Precleaning Section

Mass flow meter MEE feed
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roposal no. 1A/HR/IND2/408610/2022
tal clearance to the above-mentioned

This has reference to youp
s 10% Feriary, 3023 o S
prject

e Ministry of Environment, Forest and Climate Change has examined the
proposal seeking environmental clearance for expansion of Grain based distillery
from 100 KLPD to 205 KLPD by new instaliation of 105 Kiop Grain based Ethanol
plnt slongwith Co-generation power plant from 3.0 MW to 4.6 MW at Village
Chulkana, Tehsil Samalkha, District Panipat, Haryana by Mys. Haryana Organics (A
Division of Globus Spirits Limited),

3. AS per the MoEFACC, Notification number .0, 345(E), dated 17
January, 2019, notification number .0, 750(E), dateg 17 February, 2020,
50, 980 (E) dated 02nd March, 2021 & 5.0. 2339(8), dataa 1oy June, 2021
Provian brovision in the EIA Notification, 2006 (Schedule 5 (g)). o special
Drovison In the EIA Notification, 2006-(Schedule. 5(gy) “Exparciey of sugar

" distlleries for production of ethanol, having Prior

‘Additional
Production | p
capaci

| Distiery
| (Grain-
broken rice, (1200
malze, barley | Additional: | Cases/day)
orghum | Ethanol only | &IMPL (10000 |
e, Cases/day

3. [Corgeneration [ Power | 3.0 MW
| power

3] DWGS Dryer
Fermentation
unit

= Ministry has Issued Environmental Clearance to the axisting industry for
S G e e e oty o
or Grain (75 KLPD) and Molasses (25 KLPD) with Cogeneration Power Plant (3
MW) vide File No. J-11011/714/2009-IA 11 (1) dated 28th February, 2011.
Certified compliance report of existing EC has been obtainad from Regiona! ;

Page 20114
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MOEFCC, Chandigarh vide File rpe OL1/ENV/PART-1I dated 10.08.,2022.
Closure Report has been obain IOEFCC, Chandigarh Vide File no. 4-
$54/2011-1RO dated 20.01.2023. AC was stisfied withthe response,

& g SEandard ToR and Public Hearing is not appiicable as the project falls under
meegory B2 s per OM dated 16" June, 2021, It was informed that there I ng
litigation Is pending against the project.

7 sesral plant area after expansion will be 6.878 ha (17 acres) which is under
Possession of the company and converted to industrial use. No additional fang 1o

{adustry proposes to allocate additional Rs. 1.0 Crore towards Extonde. tp
(Social developmental activties). Total Employment after expancion sill e 200
persons as direct.

e qpre are no National Parks, Reserved Forests (RF) / Protected Forests (PF),
Widlfe Sanctuaries, Blosphere Reserves, Tiger/ Eiephant Reserves,  wiots
Sormidors etc. within 10 km redlus. Water bodies: Samalkha Drain sdjocent 1
plant sie In East direction, Samalkha Distrbutary is located at » distance of 0.9
Xm In WNW direction, Ganaur Distrbutary s located at » distance of 5.5 w1t
WSW direction, Western Distributary s located at a distance of 5 km in W

AAQ modelling study for point source emissions indicates that the maximum
orramental GLCs after the proposed project would be 0.656 g/m?, 0.262 g/,
0.729 ug/m* and 0.84 ug/m* with respect to Py, PMzs, SO; and NO,. The
fraurant concentrations are within the National Ambient Air Quallty Standarcy
(NAAQS).

10, Total fresh water requirement after expansion will be 952 CMD which willbe

Pollshing Unit /Effluent Treatment Plant of capacity 600 CMD, Proposed effluent

St Page 30114
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1. Total power requirement after expansion will be 4.6 MW which will be
ourceq from 4.6 MW Co-generation power plant. 30TPH Biomass/Rice husk/Agro
Sase fred boilr will be Installed by replacing 10 TPH bolle, APCE. E6p ae a
Siack helght of 44.2 m & 42.67 m Is installed with 25 TPH & 10 TPty Biomass/Rice
Susk/Agro waste fired boler for controlling the particulate emission e the

Sxsting 1X380 KVA DG set & one proposed 1x750 KVA DO set will be woac as
P epoSkup durng power failure and stack height (5.5 m) will be providd o
per CPCB norms to the proposed DG set.

12 Details of Process emissions generation and its management:

* APCE ESP with & stack height of 44.2 m & 42.67 m is installed with the
osting 25 TPH & 10 TPH Blomass/Rice husk/Agro waste fred poile.
Irepectively for controling the particulate emissions within the statutory
fumle of S0 m/Nm?. APCE ESP with a stack height of 50 m wil be instaine
for <ontrolling the particulate emissions within the statutory fimit of oo
ma/Nm? for the proposed 30 TPH Biomess/Rice husk/Agro waske fired boiler
by replacing existing 10 TPH baller.

* Online Continuous Emission Monitoring System s beingywil be Installed with
the stack and data will be transmitted to CPCB/SPCB servers,

* £ (157 TPD) generated during the fermentation process s being/wil be
collected and sold to authorized vendors as per local demand,

13, Details of solid waste/Hazardous waste generation and its
management:

* D0 (Distlled Dried Grains Stilage) (104 TPD) is being/will be sold as
catte feed.

+ Boller ash (57 TPD) generated from the boller Is being/will be supplied to
brick manufacturers in covered vehicles and given to farmers also.

FloNo... 10 owe Pagedotte
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* Used oll & grease (0.5 Koty v annum) s being/ will be sold to
authorized recyclers.

* ETP/CPU sludge (1.2 TeD) 3nd STP Sludge (0.01 TPD) is being/will bo used
s manure.

- As per Notification S.0 2339(E), dated 16® June, 2021, PP has submitted
Sar- certfication in the form of notarizea affdavit deciaring thet s proposed
Xpansion capaciy of 105 KLPD wilbe used for manufacturing el et only.

18. During delberations, EAC discussed following issues:

EAC suggested that the company wil increase provisions of solar power

vithin Plant and to the nearby areas from 10% to 1e9g oy total power

oo amption of the unit In form of solar lights/solar panels/solar gadgets
ties.

the statutory limit of 50 mg/Nm for controling the pardcolees emissions.

* EAC suggested to revise EMP details considering the ‘modification/up
Ehanation In ESP along with alied utities. Accordingly, PP has inerecey the
EMP Capital cost from Rs. 12.0 Crores to Rs, 17.25 Crerea ane EMP recurring

* EAC suggested that existing greenbelt in 33% of ters) project area, i.e.,
242 ha willbe densified©2500 trees/ha & the same il L achieved within
December, 2023,

he committee was satisfled with the response provided by PP on above
information,

e noye Propossl was considered by the EAC meeting  ID:
IVIND2/13448/23/02/2023) held on 23 February, 2023 in the Ministry, wherein
the project proponent and the accredited Consultant namely M/s. 1.M. EnviroNet
PV Ltd, (NABET certiicate no. NABET/ELA/2023/SA 0175 vy validity til 7%
August, 2023), presented the case. The Committee recommended the project for
grant of environmental clearance.

17. The EAC, constituted under the provision of the E1A Notification, 2006 and
comprising of Experts Members/domain experts in various fields, have examined
the proposal submitted by the Project Proponent in desired form along with the
EMP report prepared and submitted by the Consultant accredited by the QC1/
NABET on behalf of the Project Proponent. The EAC noted that the Project

EC donficaton o, - ECZIADZZHRIS3BS  Fle No.- L11011TI42006-A () Date of fsco EC- 03042023 Page 1
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application and enclosures are t t of his knowledge and belief and no
information has been suppressed-in the report. If any part of data/information
submitted Is found to be false/ misieading at any stage, the project will be
rejected and Environmental Clearance given, If any, will be revoked at the risk and
cost of the project proponent.

Proponent has given undgnak% data and information given in the

18. The Committee noted that the EMP report is in compliance of the PFR. The
Committee deliberated on the CER plan and found to be addressing the issues in
the study area. The EAC has deliberated the proposal and has made due diligence

19. The environmental clearance granted to the project/activity is strictly under
the provisions of the EIA Notification 2006 and its amendments. It does not
tantamount/construe to approvals/consent/ permissions etc. required to be
obtained or standards/conditions to be followed under any other Acts/ Rules/
Subordinate legislations, etc., as may be applicable to the project. The project
proponent shall obtain necessary permission as mandated under the Water
(Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and Control
of Pollution) Act, 1981, as applicable from time to time, from the State Pollution
Control Board, prior to construction & operation of the project,

20. Based on the proposal submitted by the project proponent and
recommendations of the EAC (Industry-2), Ministry of Environment, Forest and
Climate Change hereby accords environmental clearance to the  project for
expansion of Grain based distiliery from 100 KLPD to 205 KLPD by new Installation
9f 105 KLPD Grain based Ethanol plant along with Co-generation power plant from
3.0 MW to 4.6 MW at Village Chulkana, Tehsil Samalkha, District Panipat, Haryana
by M/s. Haryana Or (A Division of Globus Spirits Limited), under the
Provisions of the EIA Notification, 2006, and the amendments thereln, subject to
compliance of the terms and conditions as under:-

A. Spscific Condition:

(. As per the Notification S.0. 2339(E), dated 16 June, 2021, project falls in
category B2 and the proposed expansion capacity of 105 KLPD shall only be
used for fuel ethanol manufacturing as per self-certification in form of &
notarized affidavit by the Project Proponent. Provided that subsequently if it
is found that the ethanol, produced based on the EC granted s per this
dispensation, is not being used completely for EBP Programme, or if

Fie o o Pagesorte
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ethanol is not being prod the said distillery is not fulfilling the
requirements based on wﬁ%}m has been appraised as category
B2 project, the EC shall st3d Sencie

The company shall comply with ail the environmental protection measures
and safeguards proposed in the documents submitted to the Ministry. All
the recommendations made in the EIA/EMP In respect of environmental
management, and risk mitigation measures relating to the project shall be
Implemented as per proposed in Annexure-1.

EC granted for a project on the basis of the submitted documents shall
become invalld In case the actual land for the project site tums out to e
dfferent from the land considered at the time of appraisal of project.
Conversion of land use (CLU) certifcate shall be obtained before ctart of
construction activities,

NOC from the Central Ground Water Authority (CGWA)/ Concerned Local
authority shall be obtained before start of the construction of plant and
drawing of the ground water for the project activities. State Pollution
‘Sontrol Board / Pollution Control Comittees shall not issue the Consent to
Operate (CTO) under Alr (Prevention and Control of Pollution) Act ang
water (Prevention and Control of Pollution) Act til the project proponent
Shal obtain such permission. No ground water shall be used for the plant
operations.

Tofal fresh water requirement after expansion shall not exceed 952
m?/day, which wil be sourced from ground water. No ground water
recharge shall be permitted within the premises. Industry shall construct 3
f2in water storage pond of 60 days capacity and the accumulated water to
be used as fresh water thereby reducing fresh water consumption.

Spent Washstlage shall be sent to the decantar followed by the Multipie
Effect Evaporator and dryer to form DDGS. DDGS to be used as catdy
feed. The MEE & Drier condensate, spent less, WTP Rejects, Boer
Cooling tower blowdowns, washings etc., is shall be treated - the

ESP with a stack height of 4.2 m is already installed with the existing 25
TPH Rice husk/Agro waste fired bolier for controlling the particelors
emiSsions within the statutory limit of 50 ma/Nm. ESP (e fietdey with 5

Fle .- 10 om Page7orta



i),

(ix).

&

)

(xii).

(xil).

odv).

s

Stack height of 50 meters, il talled with the 30 TPH Biomass/Rice
the statutory limit of 50 /N> Coal shall not be used as fuel. At no

reckiied %o achieve the desired effciency. Performance assesment of
Pollation control devices/ systems will be conducted annually. A posed
xeting 10 TPH boller ‘shall be dismantied and disposcd - an
environmentally sound manner.

B 28 (57 TPD) wil be used for brick manufacturing and supplied to
fomek manufacturers. PP shall use blomass like rice huskyoprs wer” as fuel

fror lar  power by
premises/adjacent/nearby areas. Approach to tne project site to the
nearest highway wil be maintained by the Industry.

0 (157 TRD) generated during the fermentation process wil be collected
BY Utlizing CO scrublbers and shell be sold to sutharized yomiorr

PP shall allocate at least Rs. 50 Lakhs/annum for Occupational Health

fety. Occupational Health Centre for survellance of the worker's health
shall be set up. The health data shall be used In deploying the duties of the
workers. All workers & employees shall be providad with required safety
Kits/mask for personal protection,

Lreining shall be imparted to ail employees on safety and health aspects of
Chemlcals handiing. Safety and visual ealty training shall e provided to
employees,

The unit shall make the arrangement for protection of possible fire hazards
during manufacturing process in material handiing. Fre fighting system
shall be as per the norms. PESO certificate shal be obtained,

Process organic residue and spent carbon, if any, shall be sent to Cement
and other suitable Industries for its Incinerations. ETP sludge, process
Inorganic & evaporation salt shall be disposed of to the TSDF,

The company shall undertake waste minimization measures as below (a)
Metering and control of quantities of active Ingredients to minimize waste;

FloNo.- () Dswof ssu9 EC- 03042023 Page 8ol 14
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(xv).

).

(xvi),

(i),

(xix).

(b) Reuse of by-products, Process as raw materials or as raw
et s o BRI 7 T o ot o
{ninimize spillage. (d) Use~br Tos Feed system into batch reactors. (e)
Venting equipment through vapour recovery. systom. () Use of high

Pressure hoses for equipment clearing to reduce wastewster generation,

The green belt of at least 5-10 m width has been developed in 2.427
ctares I.e., 35.28 % of total profect area with troe density @ 2500 trees
P ictares, mainly along the plant periphery and se will be

o1 proposed to allocate . 1.00 Crores towards Extended EMP (CER) which
shall be-spent as submitted in CER plan (Annexure-11) for monitorale
activites like up-gradation of schools with provision of facllities e.g. Class
iy Playaround, Laboratory, Library, Computer ciase, tollets, potable
drinking water faciitcs, solar light/solar power suppars for uninterrupted
DreupPly, soll nutrient monagement etc. Further, ail the proposed
activities under CER shall be completed before the commissioning of the
plant in consultation with District Administration,

There shal be adequate space inside the plant premises earmarked for
parking of vehicles for raw materials and fiished products aca me. parking
£ be allowed outside on public places. Out of the torgl project area, 15%
Shall be alloted solely for parking purposes with facttice pu. rest rooms
.

process plant/machinery for shutdown in case of operational faiture of Ajr

Pollution Control Equipment,

Continuous online (24x7) system for monitoring of stack emissions/effiuent.
quallty shall be installed for flue gas emissions and the poliutants

. o Pagesarie
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e contin ring of effiuent, the unit shall install
web camera with nigh®i¥nZapabilty and flow merer: in the

channel/drain carrying effluent within the premises.

concentration, and the d: /(Y trensmitted to the CPCB ang spca.
server. For or

A separate Environmental Management Cell (having quallfied person with

i i in the
Droject area) equipped with full-fedged laboratory focilties shall be set up
o carry out the Environmental Management and Monitoring roacties EMC
Dead shall report directy to Head of Organization Directes/Crq es per
company hierarchy.

(o). PP shall sensitize and create awareness among the people working within
e project

[0}

[0}

(ii)

)

ey oo Well 35 Its surrounding area on the ban of Single Use
Plestic In order to_ensure the compliance of Notifcatian published by
MOEFCC on 12 August, 2021. A report along with photographs on the.
being utrsen shal 2o be incuded In the six-monthly complance repans
being submitted to concerned authority.

General Condition: .

o further expansion or modifications in the plant, other than mentioned in
the E1A Notification, 2006 and Its amendments, stia . coromer out without
Brior 2PDOVal of the Minktry of Environment. Fowam o Climate
Sreee/SELAA, 25 applicable. In case of deviations o shercmcns i the
Project proposal from those submitted to this Ministry for clearance, a fresh
reference shal be made to the Ministry/SELA, a6 apppesuic o assess the

Proaecy o conditions imposed and to add scational eevioneos
protection measures required, if any.

eacnergy source for lighting purpose shall be preferably LED based, or
adkanced having preference in nergy conservation and environment
betterment.

The overall noise levels In and around the plant area shall be kept well
Within the standards by providing noise control measures Including acoustic

Sllencers, enclosures etc. on i sources of noise generation. Te
ambient nolse levels shall conform to the standards prescbed under H.
Environment (Protection) Act, 1986 Rules, 1989 viz. 75 dBA (day time) ang
70 dBA (night time).

e ing the socio-
The company shall undertake all relevant measures for Improvi
economic_conditions of the surrounding area. CER scuvides shall be
undertaken by_involving local villages and administration and shal
Implemented. The company shall undertake eco-developmental measures

Page 10014
e o

us

57



)

vi)

(i)

(vii)

(%)

x)

o)

B

including community welfz s In the project area for the overall
Ministry of Environment, Forest 2and Climate Change as well as the State
Government along with the implementation schedule for all the conditions

£,c2py of the clearance letter shall be sent by the profect proponent to
Body o trenchayat, Zilla Parishad/Municipal Corporation, Urben: 1oc)
Body and the local NGO, if any, from whom suggestioney representations, if
2Ny, were received while processing the proposa.

S, profect proponant shall aso submit six monthly reports on the status of
compliance of the stipulated Environmental Clearance conditions including
oo of monitored data (both I hard coples as well as by cmol 1 ins

Foerenvironmental statement for each financial year ending 31* March in

oY 2 is mandated shall be submitted to the concemed Seate parcricn
Control Board as prescribed_under the Environment (Protection) Rules,
ot 25 amended subsequently, shall also be put on the webars v s
Coneany elong with the status of compliance of environmental cleaannc
Fonlitions, and shall aiso be sent to-the respective Reglonal, Grecre'SG
MOEF&CC by e-mail.

e byject proponent shal Inform the publc that the project has been
Srvorded environmental clearance by the Ministry and coples ot s

2 copy of the same shall be forwarded to the concened Regional Office of
Ministry.

The project authorities shall inform the Regional Office as well as the
Court of Law, If any, as may be applicable to this project.

The Ministry reserves the right to stipulate additional conditions, f found

File No. el




sald conditions in a time bound e Ministry may revoke or suspend the
environmental clearance, if impl lon of any of the above conditions is not
found satisfactory.

necessary at subsequent sages ﬁ § ect proponent shal implement all the
e 2

2 Concealing factual data or submission of faise/fabricated data ang
failure " to Comply with any of the Conditions mentioned above may

e i gruthdrawal of this clearance and  attract action aater "o
rovisions of Emvremaent (Protection) Ach, 1956

. Any appeal against this environmental | clearance shall e with the National
een T punal, f Dreferred, within a period of 30 days as prescribed angc
Section 16 of the National Gréen Tribunal Act, 2010,

Sbove conditions will be enforced, inter-ala under the provisons of the

Wk (rovensr fogentrol of Pallution) Act, 1974, the Ar (Prevention & Contror
Wapohution) Act, 1981, the Environment (Frotection) Act, 1986, me Hazardous
Waste (Management. Handing orch Transboundary Movement) Rules, 2016 and
the Publc Liabliy Insurance Act, 1991 read with subsequent ameminesntz ooy on

28 This Issues with the approva of the competent authority.
(A. N. Singh)
Scientist-'E’

Copy to: -

1: Jhe Principal Secretary, Department of Environment, Sovemmant. of
Haryana, SC0 1-2-3, Sector 17 (0), 2% oo, andigar

2. The Regional Offcer, Ministry of Env.. Cimate. Change,
Integrat d egional Oﬂke, Bays No.24-; 25 Semr 3! -A, Dakshin Marg,
Chandigarh - 160030

3. The Member Secretary, Central Pollution mevl Board Parivesh Bhavan,
CBD-cum-Office Complex, East Arjun Nagar, D

4. The Member Secretary, H!Fyinﬂ State Puﬂuﬂun Centror Board, C-11, Sector-
6, Panchkula, Haryana -

5. The Member Secretary, Cemral Gm\md Water Authority, 18/11, Jamnagar
House, Mansingh Road, New D

6. Monitoring Cell, MOEFRCC. Tnda. Parvavaun , Bhawan, Jor Bagh Road, Indra

Panaren ahovan Jor S o
8. Gulm F‘le /Monhnﬂng FHe /Par\vesh Portal / Record File
.1 s
dityanarsanenicin
ol Vo, 11 Za0a3i76

Page 120116
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1 AirPollution

Management

5 Effluent
Treatment

3 | Envionment

| Monitoring

| 4| Soldwaste | panmanding s
Management | Managemert. Srters
P =N e
|_Development Chlo
Totar -

Annexure - 11
allocation;

Proposed Activitias Proposed | Proj
| budget
in

Health facilities- Distribution of
medical —Instruments,  oxygen
cvlinders to nearby health centre
and hospitals

Education - Tnfrast
Renovation of Govt
classroom

SKill Development - Establishment | Rs. 7.5
of SKill Development centre for | Lakhs.
Youth organising _Training | (Village-

hs.
Village-

e o U0 Dstollsswe EC-0304Z023  Page 136114
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S khs
B anotaliation in schools | (Vilage- | (vilane-
ppanchayat _bhavan, rainwater | Chuikana) | Kiwass)
harvesting system, development
of commu

ty halls & nearby
Elanmkmsm: e

Valiaity
i AN Singh
B
Dot 473120884359 P
Pt Sy
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Z== HARVANA sén: POLLUTION CONTROL
BOARD
 SCO-55, Sec.25, HUDA, Panipat Ph. 0180-2672037
Novon Email:- hspebropr@gmail,com

E-mail: hspcb@hry.nic.in

No. HSPCB/Consent/

To.

Mis HARYANA ORGANICS A Unit of Globus it Liq

4KM, Chulkana Road, Samalkha, Penipat
Subject: G d ORGANICS A Uni pir
L

Please refer to 0, 398 i in

regional of i i
'BARYANA ORGANICS A Unit of Globus Spirs Lid f e by, per

Trade Efuent Parameters
180D

[Lsoo T ———

4



All Applicable
Standards a5

2 STACK
ATTACHED To 25
TPH BOILER

3 ST ACK
ATTACHED T0 DG
SET (above roof level

Regional Officer, Panipes
Haryana Siate Polluion Conrol.
Terms and conditions
P B
Al hosepipeines values, torage tanks t. shallbe ek proot In plant allowable pollutants
Jevels, fspecifed by Sate Bourd should be et sity,
2The d

mply i
in this 1t order at all subs i part. The.

Board

S5



lawlacin case of violation of any orderriretives, Issued at any time and or non compliance
Of the terms and conditions of his conseat order,

of expiry of this congen,

4.Ne for be paid by the applicant
alongwith the consent application, T

5.1 gical improvement o otherwise hi i any
of the condi ove required

Squipment cither in whole orin pat)this Board shallafter Biving the applicant an opportunity
ofbeing heard vary alor such conition and ther upon g #pplicant shall be bound to comply
with the conditions so varied.
6. Th

ide idental leakages,
discharge of any pollutants from the i - which are
likely i i
7. The industry shall comply; i Rules, 2000,
8. The industry i issued by the
MOEF/CPCB/HSPCB from time to time,
9.Th various
tolerance | EPAS:
the concentration of i e
10, Th 1 E Board
any ch od In case of
b

period, the industry shall subrmit resh
oo application alongwiththe consent o operatefo, i found due, which may be on any
Sccount and thatshall be paid by the industr and the industry would immediately submmit the
i Board inth i

ing in the raw material,
Guanty, qulity of the ffient, mode of discharg, reas faclites etc.
11 Th i ig

inspection of the

industry in connection wi " d iies. The consent to
operat s subject 1 teview by the Board atanytime,
12. Permissible limits for any i should not
13. The i pay. ce s y
lateron,
14, 16 the industry any of e
consent 0 operae s0 granicd shll automatially apse.
15, 1fthe industry i itsown,
permission before restart of the unit. B
16, Thei the Directons/ Rulg
the Board. e

ithir it ith all

1. The it shal Lol
the Noms and in the Acts. 2. il comply with
provision of Hazardous fihe
i Waste. 3. That unit will ly
Ers



I<g

dirction of CAQM. 4. Thatthe Uit will rn APCM rogularly and maintaincd log books
Fyoperly. 5. That the usit will rovide ine ocking arengemen 7 DG set with APCM and
shall have adequate ng of pollution control
devices. 6, Th i Trade granted wi
prir pemision fom th bowrd. 7. Tha the wnit wil pot agy any ar polluting process/
machinery andalso ot add any proces which nereases e water pollution load. 8. That the

its MEE and APC ively and il kecpal the parameters within i, i
N ispose oft s boiler s in scentfic msbod. 11, it unit should obtainsrenew the
DG from HWRA for extaction of ground water, 13, Ung ey Hand over the waste oil of the
D.G setonly to the authorized recyclor and wil timely renev their agreement. 13, That the
CTO s0 granted shall become invalidin c2s€ 0t yiolation of any of the above / any law of the
and I the unit fuilsin comp . 14, That thiy

ed vide no. HSPCB/Conseay : 31
i) 3

of earlier
Dated:13/07/2023, 15, T
year.

Regional Office, Panipar
Haryana State Pollution Control Board,

5%
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. oo
Asiaia Iy 4PT8258
Do 0100025
= Haryana State Polution Control Board o
P4 5C0-85,Sec.25, HUDA, P P 0180267205 - ¢
pebroprigmaiico -
No. HWM/PIT 2023/6990998 DT 20102023
™

Mis HARYANA ORGANICS A Unit of Gl Spts Ly
! m Chulkana Road, Samalkia, Panip

Sub: Crantof Authorlzation under Hazardous and Other Wastes(Management & Transboundry

ovemen) Ruis, 2016
1 Refereaceofaplication 6990998 datd: 20102023
2 Dr Bk Koy of RARYANA ORGANICS A Uit of lobs S L i bty graid s
e o gecrton collecion, sores, xmsparitonon e i s A8
Chulana Rosd, Somaithe
Details of Autorizaion

o uilsation or co-processing, et

ISENT TO /s UNIVERSAL
HYDROLUBES.

L be
2 T
Reglonal Officer Panipat
For Haryana State Pollution Control Board
‘Conditions of Authorization:

‘The authorised person shall I gomply with the provision of the Eavironment (Protecton) Act, 1986,

and the rules m.ﬂe there unde 5

The author e Polluion‘an b produced fo inspection at the request of an offcer
wthorised by the Sete Fojlanen Hoes Boar

3 e e person suthorisedshll potrent,Jend: sel, runste or otherwise transport the hazardous and

other wastes except what ed through this suthorization

8



Applicaion. 4950598
Ity - 14PT1382554
5 6 g Do 20102023
Any unauthorised change is personncl 5 Bment o working conditions 0 meationed i the
‘plienion by the person wuthrise shal Conttar » e o s i
o rised shll implement Emergency Response Procadre (ERDy s ahich i
ek o i eing Braned consderng il e e o oo ERE) O spillages,
Iamges it . and thee posile impacts an sy sy s S ATI0L regard at regular
interval of tmme,
Bouk e ptborisedshll comply with the provisions outind i the Conta Ptluion Control
Dot o ines on "Implementing Liabiic o Enyronmens Doy a0 Handling snd
Disposal of Hazardous Wase and Pon
Ay oiation o th el fa suthorzatio sl b made i dow wder e Rules,
oy o forcompliance us pe he guielins smd by e wi Environmen,
Forest and Climate Changes o Coseal Fofapod Coni enist 0 he M i
Annual rtur sall be Sled by Jun 30 o the peciod onuring 31 vy ofthe year
simmou -
Regional Offfeer Fanfpat
‘For Haryana State Pollution Control Board

Ex)



HASVANA DRGANICS (A UNIT OF GLOBUS SPIRITS LTy

CARYANAORGANICS (4 UNIT OF OLOBUS SPIAITS LTD, 4 wat
CULKANA SAUALIGA SANPAT
- T L.

PaNEAY Sow Haans

Comcon At RN CRGAVICS 4k UNI OF GLOBUS SPANTS LTDy ¢k
‘SAMALIHA, PANAT
Pascriods

CHULKAA
Adoross Ragonal Offce.  Secha Bawan, Secers,
' nocke FWRANOC N2 134
7 Ao o, 133TAMINOZZ 3 Cangony touany
4 Powa S Now 5 NocTige, How
& Goourd Water Extactn Porratos
Geound Woler For  mIdny mayeas Veld Fron Vala Upio,
Feusn vt SR 0 isgsze revezca

Toui 5260 eeese -
7 et ofGrnd Wi Exicton. Tk Evnog Mo+ Yo Proponad o .
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Autnorty
Applicationsfor lsue of Permission to Extract Ground Water

Applcation No: HWRAINDIR/2022/197

Goaralinformation:

Appiication Typs Catogory! Type of Application:

o e
10 Proot Typa
10Prootno.
aProo Documant

00 Doslgnaion of Appiican

[LC——

) Rogiseaion uenber ofingusiy:

) Locatin Detaks o theincuiria Uk
s Uit Adaress
S
Dl
Tohou
Bloskc

Vi) st Foaturos o the ndustcial Actvy:

HARYANA ORGANICS A UNIT OF GLOBUS SEiRTs Lo
o

TSRS AUMT oF 0L0BUS SPrTS 0.4
KM CHULKANA, SAMALIOA, PANIPAT
Fayana

PANPAT
Sumoting
SaAGA
Gucana
p—
7ANA ORGANICS A UNT OF GLOBUS SPIRITS LTD 4
e :wm SAMALKHA PANIPAT
v
panwshcha@omatcom

£
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Lattude 769938826
Locaion ap Douniosd
Totn Land aestn s m) Tz
Rosiio arseofbulldingusheda(insq m) 2000
Roaclpaved areafn s m) ssstaz2
Groan bt arein sq m) o000
Open Land (s m) o0
Source of avatatitty g
o surince e
i et sy
Townabipuiiages  vas cHukANA
Wi e i o
o s
Source o wycied wter e
2) Detal o wate roquirement usage : ¢
stage)

Flow e of ctvies nc rocuiremons ofwater Dounicag

Cunity ofgrouncwator Fsh Water

Nt of NABLUncr Vi Gorticte) ENVRON TECH LAsORATORIES

Uplowdent eport ofgroundietor quatty rom NABL

scersed g “ o

Tota wata roqirein mday) snzco

‘Ground Wate roquirain miday) ss2c0

Rocyced Watr usage(n ) 12000

Shcesdeistog watr supply romany gy gun

iy

0 Brenup o Water Recuiroment and Ussage:

Activiy Exiting  propogeg No.of Anmuai
Requirement  Roquiremont Requiremont
(e mdldey) iy poperatonal nyear)

i Actvy 200 ac o200 W a0
Rosidentar! 5% 0w 500 =0 105000
Domesti
Grenban 6o o0 5o s
Deviopment/
Emivommant
Malsionancs
Oter e 0 oo o0 o oo
Grana ot 20 o0 o200 23000

{0 Breaku of Recyclod Water Usage,

(msiday) ) (myyom
5 ot st Water Gonratad: 10400 ™ sacg
5 Cuantily of Trato Wator Avatable 13000 L -
é3



. ¢ In Industrial Activiy: 574 8500 330 2805000

b st Do i I
A a4 o
o et e I i
00ty et gt e o s
) ot Avmstn et
SWo. [Typel Year of | Depth [Depihic Discharg | Operatio [Mode | Horse Wheter
| [ P i o 2.
| |7 vel | hour) hwn;l :hhul
tane 25y ; i
e s cbyaies a0 Dutee
,lﬂ'ﬂl ground " |of permission|

Qaum ofgound wotor rechargemiyea) saoz00
O forwatr sy rom Loce Aty Vowniosd
et el e e st rohage g
Mmhvmmunﬂwlnmm A "

e o ok up st e
e it he ncumtir s segmeees
e b e gy it o g

e Balance Chart with water roqurament o sach Stage, Douniond
Ot o rountute coancahom ooy
i

Severmment Agancy, i s gve Gtals et i e

WoterEftcientTochnalogy wil be adopted Downlosd
‘Conont of oporas ssuea by HPCB(CTO) Downiosd
Impact Assasmant Roport Proposed Extraction [S—

Gortitcars
reaed wasta waor uppy rom e el g
Prootof Lago ndustry Dounload

ot parial ovalabiiyofrsh water/
Fegaring non! partel avatabiy. s Dounlosd
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Any Otho Documanttntormation

575....
Tereme = ] A F
oo
e e e
!
==

S
= SRR
R et ey

Slanature of Applicant with Ofce sear
°inormation of aymment for Appication e

Total Amount

Mode o Payment Onine.
Reforonce No. Transaction o,
PRWAMO2056413123480  gagororae
) Ifommaton o payment fo Tare o

Total Amount

Amount gy
19062022 50099
Moce o Paymen;

€s”



Ahi0eution, Rogulation and 4
Sovommant of Haryans:

Welcome: parveshchd@gmailcom ()

Ground Water Extraction - Tarifr

Tariff Information
NOC Nubere
SckctOne v

Quter Numbert

Meter ounibers

Met installed on (Dare)
MDAV

Openug incter Reacing (in MYy »
ot toing o eyt o
|

Dager!

PO Yy

Curme meter eaing in Ay »

s

“0AMTY

<&




ot mter
[ Bhoose Fil | o e choxen
My

Other Degals (ifany)

|
Tariff Details

St/ NOCN, QTR QurStart
No, No.  Date
1 HWRANOC/ND/NR021/34

18062021

? | HWRANOCINDINGOING 2 10920

3 [HWRANOC/IND/A

15122021

4 HWRANOGAND/N2021/54

15032022

Qund
Date

1510972021

4120021

14032022

13052022

Tasiff

Tarift

146832000

49680000

49680000

330000

%



RooelptNo: HRWA1002066416154101 Dated: 05-08-2022

relectName - HARYANA ORGANICS (A UNIT OF GLOBUS SPIRITS LTD)
HOC Number  HWRANOGINDINZ021/34

Aodress. wmm ORGANICS (A UNIT OF GLOBUS SPIRITS LTD)
PRymont Type :  Tail Chiargos for Exvaction of Groundwater

Perioa e 122021

Amount R,
I words) Rupaes Fve Huncred Twenty-One Thousand Fy-Four

‘Acoounts Offier,
‘or HWRA.
(e s computer
generat
o signaturs required)

Note  In case of any
or,

€3



RecolptNo:  HRWA1002056417483755

Projoct Name
NG Mumsar
Adare

i Type :

Ambunt

Haryay

Dated: 26072022

HARYANA ORGANICS (A UNIT OF GLOBUS SPIRITS L 7m)
FRANOCINONZ2134
1ARYANA ORGANICS (A UNIT OF ouus s oy
s Chargos for sm.m of Grou
1806:2021 to 15.08.20
Rs 1967734

{1 ¥er0) Rupaes One Mo Fiv unrod Sy Sovn Thusand Seven Hundeed Nty Four

Note; In case of any
hew

Accounts Officer,
For
(This s computer

9enerated Receipts so
o signature required)
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|V hdh.mo...luhum ‘

W Haryana Govemment P —
b . e
L s escc i
| Depaneat e
INIn- Haryana organics
| oo x Soctowand: X Lanimark : Chukana road
ClyViage: Samabe  Duekt: panpes S Hayana
[ e
Fooss: ot o b st ¢ Ot

> .

AEEIDAVIT

Ot e

1

Shashank aged about
Firm Haryana Organics (Unit of Globus Spits L1d) focated ot 4Kig Chuikana o sunﬁm

ipat Haryana hercby solemnly affim and deciaro that fim:

condiions ment qulnlnnnucwwuudhywmvm Mwnwocnnnmmmw
810872021 8 un

Th fim hes mday (Quantum of ground water
m«mu-amm»ocmn-mmnemmmmwumzzwcm
period)

a8 consincted four No ground wate abeiraction strctresidsvaterng
koo e A consirucied any addiional
Eonigosonidewslerng situcurelchxe(s) for his ppese b e

St has rstalledditl waterflow melers i al the groundwato abstracion
Tunciona, “"Ucte(s) 8 mentoned in the NOC: Al the flow moter ety .
funcional

Tho firm has implemented rain ator o hecvesing! recharge messures witin "
Periaes a8 ber the condtion mentaned i the NOC. The i sl e

todic maintenance of recharge structure/sructure(s),

n case of saiine groundwater st sostor, the fim o fm has sesod exising bowen
e e eshwater and new wel hes been consinucid tapping setee Sore ey
83 per NOC

=0

|



7

581

o, e e 100% o on pte age of o gonerted uast vair

after due treatment. He ure 1o fouse for non-potai usag
Troatod Wasto Water ( m-n e Ganarted) a5 e eppicsion and
egisiration terms and cont

The fim_nas all provenive measures 10 prevent contamination of

aroeiater it o e

 horeby

Jound fo be falseor yilaton of NOC condilons s obesrved ot sy soge. b
Sl b el 6 oy o . rperston o el winiave
salerPenal. 3 g th rievnt provion of WRA s acced oy

Statutory Authort
%DJE'L&
T

Place L1
Date. 13 1af 13-

i







¥ JThe e o COD ofthe barewel (ouside

the Unit preiss) insalled s Sh-Ramest

3

Analyss el ot waer sumples colectd rom Drain

dninpasiog b oo of BOD wnd COD i betwen the s a0 dommrns of
e e

s, e foa retsat CPU have b found high i BOD-160, CODASS a2d TDS-
1332 mgh whi CPU i

‘Duriag e v of ipocion it was oxccd st the s coming o the bl of bt e s |
llng on he crop of the complinant 1nd s damgiog the v

join comite:

A Efucat Management

- o
processlooaling tower make vp waleT.

et o Al ot 0 e o e e

: i e i e S
et by ke st e el s sty ol
oy o e HSTC. AT ok :
e e St e -

ey £




in. There

Tho Uit should gy egboks reganing o pencwasiin sape g,
e sudys gonrain, b uouam.mum.malw-n.

B Alr Pllution and Contret

o Ui gulr measures in and

T ol s Provide casy Indder (epie callold 1) e L sk of 25T b
losexd o mnkeyadder
PCB Emission leluhllcm ‘P
w o Uit should provide
W The conveyor bl e should be
fgive.

sksping o setion
Mmm)-ru:ludw-uqu.«m

< Unit should malnuain propet ogaok econd of Hazardous and other waste generted s
8posed by e ndusiey usper e Hozardous & Otber Waste
Rl 2016.

i

I.nviuwnflhuhnvu,ywlnlﬂwylnm-iu o i 1 o et
glosre wnd legal acion. againet your ey m.«a.-.--u..mn‘-—w..
s e

a5 s
314 o Alr Ach, 158 1t proseoion sy e el s 425 o
1974 md Unﬂasnuu- 37 voluion of eton 31 of s
iy i e s ...,.“m it e ahove
caioned n.y..n.mmumn ettt you hve ntin 0y i s e
et e, w-......mu.n.mwnummuma A et 1981 k.
on 43744 for e vits Water Ac, 1974 s Undr S
B et S
P ke i
DA Copy of ot Inspecton Reprs
Region
w
Endst.No.HSPCBIPRI2024/ et
'~ :
necessrystlon pese.
o o et otteer
B © e
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£3.
s 21w

. Panipat Hanara
Gr e_w_nﬂ% 8:5 Dinsh Patil <dineshvsi8o@gmailcom>
Adequocy Audit of STP & CPU at Grain Based Dsitiiery Haryana organcs
Samal-km: Panitpat Haryana
10 messages
Amiabh Singh <omitabh@gicbusgroup.n> 6 June 2024t 16:10
peli@sisugarorg.n el o
Kmer <akhilk@globusgroup.ns
Emai1/2
Oeer PailSaheb

1twas nicetaking to you today.

- e et oy subject matier.
| am stiaching the Show cause notce ssued to
GBG5.HSPCB & Loo mmer i toam for ready reference.
s udt s requredto raply the show cause notc s
00 KLPD Capaclty CPU and TP by VSI ASAP.
‘The show cause notice date is 31% 1
14" June 24
£ P1-091k8 Up i auclt and arrange to provide us the report.
18 wating fo your quick response
Noto ;4 mall
Regords
Avitath Sing

Prosident - Technical & Operaions
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Aenede - K A
Envirochem Testing & Consultancy LLP
(Formerly known as Ex sting Laboratory & Research Centre)

OVED LAS)
(AnS00001 1901, IC0 14504 305,100 201 2018 s Loty
Plot No. 165, 1st Floor, Sector-25, PartI, HUDA, Panipat-132103, Hr.
s 120, 09501 75388, 0715
Emai

Pan
1 90348 51128, 9 56782

Repor No & ULR o B PhpremarTcentssionm 1ser

Work Order No:7959

Mis Haryans Organics
A Uaitof Globus Spirts Lia
Sena 12062004.17.06 2024

Purposs o naysis
Sampl collcted suppled by
Quuniy o Sampl

lor P.C 0 P Cabal Uiy 73035 Gy 2001

7
2 | 15025 01 193 |
3. | on.mgt. 15302803203

|4 | BOD w2 b3 Dus g, 153025 020 |

[ 5 |ToutSeommitSoltrmn 153025 0. 202 |

6.__| Tow Disolved olcs, mpn

N
& Verlfic By
Neha Singh

153025 @16):2023
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Envirochem Testjng & Consultancy LLP
(Formerly known as Eny ing Laboratory & Research Centre)
s o 2oty
Pt No. 165, 10t Foor,Secionzn i o et 132108,

WATERSAMPLE
cPuOUTLET
26z 2300
toring pupose
Lot O A
Sl

53025 2y 3681
183025 P11 1983
153025 (58) 2023
153025 (P4apzs
193025 P17 2022

gL
| S or 3 Days, mgl.
| Total Suspended Solcs, mgr.

e Tota Disolved Solds, mpn

NW“M‘ “

<

e s.u,;.
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Envirochem Testing & Consultancy LLP

(Formerly known as En g Laboratory & Research Centre)
o)

1491 90348513

(harsosont 205, 2015150 4501 12018 Cortitd Loty 7

Plot No. 165, 1st Fioor, Sector-25, Part.l, HUDA, Panipat-132103, Hr.

: 29,83501 75 sz Tosors
Em: anviochemiesingisb O gmalon st com

T NS TCR S [irocammi |
| PereReNew

s Haryans Organs |
WG i 1 |
Samalkb,Panpe - 132103, Harysna JFortedelTenng | [EIEA0L eI
SAMPLE PARTICULARS
Tipeofsampie CPU AREATION TANK
Diteand T ofsampe cllction ecsived 1206204 (0300 PM)

Purpose ofana
Sample collced supplied by
iy

Menitoring purpose
By Leb Represeaive (M. Anu))

PVIT 20T
ETUSOPIWS2: 2014

qo e g
Verified By Reviewed By
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SEWAGE TREATMENT PLANT (STP) ADEQUACY ASSESSMENT

M/s. Haryana Organics

A unit of Globus Spirits Limited

4 KM, Chulkana-Samalkha Road,

Samalkha, District Panipat, Haryana 132101

Prepared by

VASANTDADA SUGAR INSTITUTE

Minjati (BK), Haveli, Pune 41
Tel: 020 2690.2100; Fax: 020 26902244
Web: wwiv.vsisugar.com Email: vsilib@vsnl.com

9.
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Industry type: Distillery unit

Name

Capacity of plant: 140 KLPD
STP capacity: 20 KLPD
Allied units: NA

| Ch Road, Samalkha, District Panipat, Haryana 132101

My bh Singh (President - Technical

Contact no: 7496844480

E-mail: mosingh@globusgroup.in
Interacting Officials

Mr. M P Singh (Vice President)
M. Akhil Kumar GM, (HR & Admin)
Mr. Navin Kumar Sharma (Production Head)
Mr. Nirmal Singh (Production Lead)

Visiting V! team:

1. Mr. Kapil Upadhye (Scientific Offcer),

pai

Site visit date: June 12, 2024

Page1
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M, J

L Introduction

located at Village Chulkhana, Tehsil Samalkha, District Panipat (Haryana). Globus Spirits Limited
(formerly known as Globus Agronics Limited) was incorporated in 1993 and has been active in the
alcohol-beverage sector for nearly three decades.

In 1994- lkha, .

25 KLPD. The following year, in 1995-96, the company established its second unit in Behror,

Rajasthan, with an installed capacity of 14.4 million BL per annum, marking it as the first distillery

built with grain as the dedicated raw material. Between 1989 and 2000, the company also launched
| Behror, Rajasthan, and Samalkha, H

In 2011, M/s. Haryana Organics, decided to expand its existing capacity from 25 KLPD to 100 KLPD
and obtained consent to operate the 100 KLPD distllery unit in December 2012. In 2022, the unit
applied > 100KLPD 1o
205 KLPD and received the necessary Environmental Clearance in 03 April 2023 the copy of EC is

attached as annexure 1. Currently, the unit has expanded its capacity to 140 KLPD, with the
remaining expansion of 65 KLPD scheduled for the upcoming years. The consent to operate for 140
KLPD distilery unit is granted to the unit in 13 September 2023 and it is valid up to 30 September
2027. The copy of CTO is attached as annexure 2.

I Objective of the adequacy assessment of STP.

On March 14, 2024, an inspection team deputed NGT by comprising members of CPCB, HSPCB and
Local

8 team expl

lected MEE,

CPU, STP, and also groundwater samples from the premises. On May 31, 2024, the unit received a

show cause notice (Attached as annexure 3) regarding various issues. Among these, it was found

which are given in I in

the management of M/s. Haryana Organics Ltd, decided to conduct an adequacy assessment of the

Pune. Accordingly, the VS1 team visited the
unit on June 12, 2024, collected the necessary data for the preparation of this report and also
discussed the issues in sewage treatment/disposal with the representatives of the distllery unit.

b Iy, the has b red While
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>
load (BOD, COD) it can This helpto
meet current wastewater treatment demands.

> pes ! bottleneck

affect its performance or compliance with regulatory standards. This includes mechanical,
electrical, and process-related issues.
> To assess the effectiveness of the treatment processes (e;g, primary, secondary, tertiary
cop,

> To provide recommendations for upgradation, modifications or enhancements to the STP
infrastructure, processes, or operational practices based on the findings of the adequacy
report.

‘The STP adequacy report aims current state of
identify areas for improvement, ensure regulatory compliance, and plan for future growth and
sustainability in wastewater treatment operations

Population and Sewage Generation

/s running a 140 KLPD Distlery
plant and a boteing pl liquor and liquor (IMFL). During
discussion with the distllery found tha the opy v

around 400 individuals, including both laborers and administrative staff. It's important to highlight

that the premises do not include residential accommodations, thus sources of sewage generation

. water from ks, sh ies, water taps and other
sanitary faciltes that are situated on-site.

‘Table 1: Calculation of sewage generation quantity

# Particulate Quantity

1 | Total population including workers and staff 400

2 | Wate

3 | Total water consumption 400 X 45 lt/Capita/Day 18,000 Lit /Day

4 | Domestic wastewater/sewage generation (80% on 14,400 Lit/Day
consumption)

oy e Haryana a3



YaYaYsl
75 intet sewage auantiy s per 10KOMl ahrds 13800 Li/Day
|
‘ 6 | Total domestic sewage quantity mentioned in CTO 15000 Lit/Day
|7 | sewage quantity considered for stP ‘adequacy 15,000 Lit/Day

assessment i 15KL/Day

IV, Quality of Sewage:
Domestic wastewater or sewage includes the used water from canteen, toilets, washing area and
pantries. This type of wastewater is also known as sanitary sewage, Sanitary sewage refers to
wastewater I Land

of human waste, water from toilets, sinks, showers, canteen and other sanitary facilities. Sanitary

urine) and greywater (from baths, sinks, washing machines, etc). The exact composition can vary
based on the sources contributing to the sewage. Human waste in sanitary sewage is rich in organic
‘matter, including fecal coliform bacteria, which are indicators of fecal contamination. This organic
content also includes food particies, detergents, and other household chemicals. Sanitary sewage

contains nutrients such as nitrogen and phosphorus, derived from human waste and detergents.

bodies, promoting excessive algae growth. Sewage may exhibit variations in pH, temperature, and

inTable 1 B 14.4 KLD as per daily
Jati tollets,sinks, sh water taps, and other sanitary facilties.

the unit,

be 15 KLPD, and the mode of discharge i deslgnated for horticulture afer treatment through the
sewage treatment plant.

Currently, the unit utiizes the treated sewage for gardening and greenbelt development on the
premises. Approximately 5.52 acres of and is allocated by the unit for horticulture and greenbelt
development, where the treated sewage is appled o meet water requirements. The layout of the.

“This report provides a detailed capacity assessment of each unit process, considering sewage
generation quantity, sewage quality, expected treated sewage quallty, and actual tank size
measurements obtained during site visit.

TP sdequacy epon
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Table 2.2: Quality o treated and untreated sewage

¥
ofuntreated sewage | treated sewage (Mg/lit) as
(Mgt per consent to operate

f it 70-75 55-90
2| Toul Suspended Solds 700400 <
3 50D 100-300 <10
a <ob 400-800 0
B Ol and grease 7530 10

VI. Technical details of STP:
‘The unit has installed 20 KLPD capacity sewage treatment plant based on the Moving Bed Biofilm
Reactor (MBBR) technology, which is a widely used and effective method for sewage treatment.
offering several advantages over traditional treatment processes. MBBR technology s a biological
wastewater treatment process that utlizes suspended plastic biofilm carriers within a reactor to
create a large surface area for microbial growth. These carriers are kept in motion by the aeration
, formation and

provided in the react
Microorganisms attach and grow on the surface of the plastic carriers (media) in the reactor. This
biofilm provides a high concentration of active biomass, enhancing treatment effiiency. The
simplicity of the process and modular design of MBBR units contribute to ease of operation,

‘maintenance, and scalabiliy.

1. Preliminary treatment:Screening,
2. Primary treatment: Septic tank and Equalization tank

3. Secondary MBBR tank 1, MBBR tank 2 and Tube settier
.

s

fit UV ligh

y
. Sludge treatment: Sludge drying beds (SDB)

The unit
with part

sprinked ed for o
552 acres
of the land already developed as greenbelt. where the treated sewage is applied to meet water

requirements

Vi, Detailed process description of STP:

Pages
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KL/hr. which is lso considered for adequacy calculations.
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) Screen chamber:

it Coarse or rack
screen is installed to screen the large suspended mater including gunny bags, teacups, packing
terials, oatii

tank

i) Septic tank:

solids settle to the bott layer, while ligh ke oil
thet

iii) Equalization tank:

‘The equalization tank in STP plays a crucial role in managing variations in wastewater flow by
balancing th over time. It smooths out peak f

can overwhelm downstream treatment processes. Sewage enters the equalization tank where it is
temporarily stored. During storage, mixing mechanisms such as mechanical mixers or diffused

‘The adequate hydraulic retention time for an equalization tank in an STP is typically 4-8 hours. The
3003KL

time is 48 hours, which exceeds the required duration and is more than suficient for effective
operation.

iv) Aeration tank (MBBR Tank 1 & 2):

The Moving Bed Bio Reactor is an advanced Activated

(ASP). It involves acrobic treatment where HDPE plastic media serves as biofilm. The MBBR tank
contains plastic biofiim B The active.

biofilm provides a habitat for diverse microbial communities that degrade organic pollutants in
wastewater. These microorganisms metabolize organic matter, converting it into carbon dioxide,
and microbial biomass.

W Page
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‘microorganism ratio is maintained within the range of 02 t0 0.25.

12-14 hours.
\ this STP, ded,

s setat 15 hours, which appears suffcient for effective treatment.
V) Tube settler:

A tube setler is a sedimentation unit designed to enhance the settling of suspended solids from

spaced vertical tubes or channels. Wastewater flows through the tube setdler unit, where flow is

deal Suspended solids in the inclined tube
surfaces. Due to increased area and reduced settling distance, particles settle faster than in

conventional tanks. Settled particles slide down tubes under gravity and collect at tank bottoms as
sludge, periodically removed for further treatment or disposal.

3:5hours.

of the existing tube settler tank is 108 KL, providing a retention time of 1.7 hours, which appears
inadequate for effective sludge settling. Therefore, increasing the volume of the tube settler is
necessary to achieve an adequate retention time.

vi) Chlorine contact tank/collection tank:

This is a tertiary treatment where microbial activity is controlled using sodium hypochlorite. The

tank for the tertiary sand and carbon flters.

‘The unit has a collection tank with a volume of 1.08 KL, which meets the necessary requirements.
Chlorine dosing is performed within this tank.

vil) Pressure sand filter and activated carbon filter:

 multimedia sand and carbon series. Tertiary pa
pr

Carbon filters util ted carbon as the filtering medium,
i ode

effluent. Typically, the hydraulic retention time (HRT) for a tertiary sand flter ranges from 5 to 15
minutes.




viil) UV (Ultraviolet) disinfection systems:

Theuv

(STPs) for effectively treating sewage before discharge. These systems utllize ultraviolet light to
deactivate with UV-C

00 and

‘The unit has installed a UV disinfection system after the tertiary sand and carbon filters, and it was
‘operating properly during the visit

ix) Sludge Drying Beds: Sludge drying beds are simple and effective dewatering systems used in

process
“The unit has provided pacity 580 KL whichis adequate for the sludge
drying
“Table 3: Design detals for STP units & their adequacy
“ Unit Size/Use | Quy.| Eflective | Retention time and other
i Volume m* ARpOT
A | awit components
1 [ sereen chamber : 1 . Screen is installed in the
sewage gutterline attached
tothe equalization ank
2 | septcank 33mx3sm 303 | The hydraulic retention
X26mdeep | | time is 48 Hrs which is
s ank ‘more than sufficient
4 [MBBR ank 1 & 2[1: 148 m x| 2 | 679 Each |The hydraulic retention
(Rerationtank) | 098 m X 33m Totalvolume | ime provided i 15 hrs.
deep 958 | which is adequate for the
treatment.
2 148 m X ‘
098 mX33m |
| deep ‘

Jos?
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“ nit Size/Use Ohtective | Retention time and other
Volume m> aswet |
5 | Tube setter 050mx098| 1 106 [The hydraulic retention
mX12m time is 17 hrs, which
deep seems to be inadequate for
the sludge setting. The
volume of the tube setler
need 1o be increase 1o
achieve adequate retention
time
6 | Fiter feed 090 m X 098 | 1 108 |The tnk capacity is
ank/Collecion | m X 12 m adequate for thetreatment
ank deep
9 | Sludge drying beds | 132mX12m| 2 580 Existing Sludge drying beds
X2mdeep are adequate
B, | Electro-Mechanical
1 | Feed pump a 11 | Discharge: 15 to 44 L/s each | Adequate.
equalization Head: 1.5 m each
tank / to feed
sewage to the RERTS,
MBBR tank Make: irloskar
2 | Studge pump A tbe | 101 | Discharge: 15 to 44 L/seach | Adequate
sectier Head: 115 m each
attached  to
o - HP:0.75 each
collection Make: Kirloskar
bottom
3 | Airblower Atached to| 141 | Discharge: 120 M/hreach | Adequate
the  MBER HP: 50 each
ank  and
Make: Kirloskar




oS

ANO
" Unit Stze/use Detective | Retention time and other |
Volume m* il

|
Saliztion
tank

4 | MBBR media e the| 1 |QuinuiApprox3M | Adequate |
aeration tank
for microbial
growth

s | Tubesetlermedia | To  collect| 2 | Quantity: Approx LOM? | Adequate,
seted shudge
at bottom of
darifer

6 | Sanditer s 035 1 o018 Adequate
Heght: 14m

7 | carbon fier b o35 | 1| 014 Adequte |
|pewran | |
| | L 3PeE ||

equipment’s is attached as annexure 6

According to the table above, most treatment units in the STP have adequate capacity to handle

sewage of 15 KLPD, except dditonall -
» W g0 15 KLPD
ent 80D

(10 mg/1), and TSS (20-50 mg/1) as per the consent to operate is challenging. This difficulty may be

reports.

>

p P e septic
heavier solids to settle at the bottom.

> A new equalization tank with a retention time of 6-8 hours should be installed, and the
averflow from

¥ Sewage feed pumps should be installed on the new equalization tank.

T Page 10
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>
flow and batch type operation should be avoided
> Repl
4 regul: ML \d the Food
to Microorganism (F/M) ratio.
>
> p
ta » proper
>
a

optimizing the performance of the STP in effectively treating wastewater. Depending on the
performance of the STP after the aforementioned modifications, advanced treatment technologies

y
Vil Staff & Environmental Laboratory

The distillery management already has an Environment Management Cell; however, it is

s
o s o ot the TP g
. oghonk
al” -

= =

[p— (or.Decpai imbaiar)
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Dept. of Environmental Sciences Dept.of Environmental Sciences
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PARIVESH
(Pro-Active and Responsive Faciltation by Interactive,

ENVIRONMENTAL

CLEARANCE

and Virtuous Environment Single-Window Hub)

Annexure 1 - Environmental Clearence

ment of India
Ministry of En) 1t, Forest and Climate Change
(Impact Assessment Division)

The Executive Director
‘GLOBUS SPIRITS LIMITED

Globus Spirs Limited

F-0, Grotnd Floor.The Wira Corporate Sues,
PloiNo 1182 swarNagr. Waihura Foad
New Delh, Kherl Utar Pradesh-1

Subject: Grant ofEnvronmental learance (EO) o he progosed Project Aciviy
inder ihe provision of E1A Notfication 2006-1egaraing

SiMadam,
to yob application or Environmental Clearance (EC)

in res bidea.fe b Minluz %o proposal nomber
wm&umahkozz e 10 e 2083 ofihe enwronmeniai

F— -

- L

= A\ &/
N

- gt e o

TOORRD o SRS
instaaton of 108 KLPD Grain based
anol

Ot anst Hanyans by W Hyana
Organis (A Dwision of Giobus Spts

7. Namo of Company/Organization  GLOBUS SPIRITS LIMITED
Location of Project Haryana

TOR Date

herewith rom page
10 2 onwards

I ..g::‘

Date: 03/04/2023 tist £
1A~ (industia Projects -2 secton)

Note: A valid environmental clearance shail be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in ail future correspondence.

This is a computer generated cover page.
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This has reference to your galing gegposal no. IAVHR/IND2/408610/2022
dated 10" February, 2023 for en: qr“ 81 clearance to the above-mentioned
project.

2./ The Ministry of Environment, Forest and Climate Change has examined the
proposal seeking environmental clearance for expansion of Grain based distillery
from 100 KLPD to 205 KLPD by new installation of 105 KLPD Grain based Ethanol
plant alongwith Co-generation power plant from 3.0 MW to 4.6 MW at Village
Chulkana, Tehsil Samalkha, District Panipat, Haryana by M/s. Haryana Organics (A
Division of Globus Spirits Limited).

3. As per the MOEF&CC, Notification number S.0. 345(E), dated 17
January, 2019, notification number S.0. 750(E), dated 17" February, 2020,
5.0. 980 (E) dated 02nd March, 2021 & 5.0. 2339(E), dated 16th June, 2021
a special provision in the EIA Notification, 2006 (Schedule 5 (g)), a special
provision in the EIA Notification, 2006-(Schedule 5(g)) “Expansion of sugar
manufacturing units or distilleries for production of ethanol, having Prior
Environment Clearance (EC) for existing unit, to be used completely for
Ethanol Blended Petrol (EBP) Programme only, as per self-certification in form
of an affidavit by the Project Proponent, shall be appraised as category 'B2°
projects’

4. The details of products and capacity as under:

S, [Name of unit | Name of the | _Exi Additiona ‘
No. i i
product capa capacity |
1 | Distillery \ Existing: ‘ 100 KLPD 205 KLPD
rain - N ENA/ RS/CL | Ethanol only | (ENA/RS/CL
broken rice, | RS/CL/IMFL | (12000 | & MFLand
maize, barley | Additional: | Cases/day) Ethanol)
Ethanol only | &IMFL (10000 | ‘
based) Cases/day
Co-generation | Power 30MW | 16MW | 46MW
power plant
for distillery | |
3 | DWGS Dryer | DDGS S8TPD | 4671PD | 104TPD
"4 Fermentation | Carbon di- ‘ 76 TPD 817TPD 157 TPD
unit oxide

5. Ministry has issued Environmental Clearance to the existing industry for
expansion of Grain/Molasses based distillery unit (25 KLPD) to Grain (100 KLPD)
or Grain (75 KLPD) and Molasses (25 KLPD) with Cogeneration Power Plant (3
MW) vide File No. J-11011/714/2009-1A Il (I) dated 28th February, 2011
Certified compliance report of existing EC has been obtained from Regional Office,

FiloNo,- 1 no Page20114
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MoEFCC, Chandigarh vide File no. 4/ 011/ENV/PART-1I dated 10.08.2022.
Closure Report has been obtained JOEFCC, Chandigarh Vide File no. 4-
954/2011-IRO dated 20.01.2023. E was satisfied with the response.

6. Standard ToR and Public Hearing is not applicable as the project falls under
category B2 as per OM dated 16" June, 2021. It was informed that there is no
litigation is pending against the project.

7. Total plant area after expansion will be 6.878 ha (17 acres) which is under
possession of the company and converted to industrial use. No additional land is
required for the expansion, as the same will be done within the existing plant
premises. Out of the total plant area, 2.427 ha i.e., more than 33 % of total plant
area already been developed and the same will be maintained. The estimated cost
of the proposed Expansion project is Rs. 98 Crores. Capital cost of EMP would be
Rs. 17.25 Crores and recurring cost for EMP would be Rs. 2.0 Crores per annum.
Industry proposes to allocate additional Rs. 1.0 Crore towards Extended EMP
(Seclal developmental activities). Total Employment after expansion will be 200
persons as direct.

8. There are no National Parks, Reserved Forests (RF) / Protected Forests (PF),
Wildiife Sanctuaries, Biosphere Reserves, Tiger/ Elephant Reserves, Wildife
Corridors etc. within 10 km radius. Water bodies: Samalkha Drain adjacent to
plant site in East direction, Samalkha Distributary is located at a distance of 0.5
km in WNW direction, Ganaur Distributary is located at a distance of 3.5 km in
WSW direction, Western msmhmry is located at a distance of 5 km in WNW
direction, Narayana s located at a distance of 7.0 km in WNW
direction & Rajpura Dlstnbutary is located at a distance of 8.5 km in SSW
direction. NOC has been obtained for Samalkha drain from Sub Divisional officer,
Samalkha W.S Sub Division, Panipat vide letter no. 16/NOC dated 27.01.2023
stating that there is no problem of flood in flood season since 25 years.

.| AAQ modelling study for point source emissions indicates that the maximum
incremental GLCs after the proposed project would be 0.656 pg/m?’, 0.262 pg/m’,
0.729 pg/m® and 0.84 pg/m® with respect to PMio, PMys, SO and NO,. The
resultant concentrations are within the National Ambient Air Quality Standards
(NAAQS).

10. Total fresh water requirement after expansion will be 952 CMD which will be
met from ground water. Combined application has been submitted to HWRA for
renewal of existing NOC and for additional abstraction of 400 KLPD groundwater
vide Application No. HWRA/IND/R/2022/197 dated 19.06.2022 & s under process.
Existing effluent generation is 548 CMD which is treated through Condensate
Polishing Unit /Effluent Treatment Plant of capacity 600 CMD. Proposed effluent

Fio No. - Pagesorte



generation (Process Condensate 4 blowdown 15 CMD, DM plant reject
& washing 55 CMD, Boiler blow- D) will be 519 CMD will be treated
through additional Condensate PolisFin um /Effluent Treatment Plant of capacity
600 CMD. Raw stillage (1215 TPD) will be sent to decanter followed by MEE and
dryer to produce DDGS. Domestic waste water is being/will be treated in STP of
capacity 20 KLPD. The plant is being/will be based on Zero Effluent discharge
system and treated effluent/ water will not be discharged outside factory
premises.

11. Total power requirement after expansion will be 4.6 MW which will be
sourced from 4.6 MW C power plant. 30TPH husk/Agro
waste fired boiler will be installed by replacing 10 TPH boiler. APCE ESP with a
stack height of 44.2 m & 42.67 m is installed with 25 TPH & 10 TPH Biomass/Rice
husk/Agro waste fired boiler for controlling the particulate emission within the
statutory limit of 50 mg/Nm3. APCE ESP with stack height of 50 m will be installed
with proposed 30TPH Biomass/Rice husk/Agro waste fired boiler for controlling the
particulate emissions within the statutory limit of 50 mg/Nm3. Industry has
existing 1x380 KVA DG set & one proposed 1x750 KVA DG set will be used as
power backup during power failure and stack height (5.5 m) will be provided as
per CPCB norms to the proposed DG set.

12. Details of Process emissions generation and its management:

« APCE ESP with a stack height of 44.2 m & 42.67 m is installed with the
existing 25 TPH & 10 TPH Biomass/Rice husk/Agro waste fired boller
respectively for controlling the particulate emissions within the statutory
limit of 50 mg/Nm’. APCE ESP with a stack height of 50 m will be installed
for controlling the particulate emissions within the statutory limit of SO
mg/Nm for the proposed 30 TPH Biomass/Rice husk/Agro waste fired boiler
by replacing existing 10 TPH boiler.

+ Online Continuous Emission Menitoring System is being/wil be installed with
the stack and data will be transmitted to CPCB/SPCB servs

+ CO; (157 TPD) generated during the fermentation orocess I belng/wil be

| collected and sold to authorized vendors as per local deman

13. Details of solid waste/Hazardous waste generation and its

management

« DDGS (Distilled Dried Grains Stillage) (104 TPD) is being/will be sold as
cattle feed.

« Boller ash (57 TPD) generated from the boiler is being/will be supplied to
brick manufacturers in covered vehicles and given to farmers

FioNo.- Page ol 14

3.



« Used oil & grease (0.5 Kil annum) s being/ will be sold to
authorized recyclers. 6

- ETP/CPU sludge (1.2 TPD) and'S

as manure.

;1 fidge (0.01 TPD) is being/will be used

14. As per Notification 5.0 2339(E), dated 16" June, 2021, PP has submitted
self- certification in the form of notarized affidavit declaring that the proposed
expansion capacity of 105 KLPD will be used for manufacturing fuel ethanol only.

15. During deliberations, EAC discussed following issues

« EAC suggested that the company will increase provisions of solar power
within plant and to the nearby areas from 10% to 15% of total power
consumpnon of the unit in form of solar lights/solar panels/solar gadgets

part of socio economic developmental activities.

. Ex‘sllng msmlery has 25 TPH & 10 TPH Biomass/Rice husk/Agro waste fired
boiler. The company will dismantle the existing 10 TPH boiler & install 30
TPH Biomass/Rice husk/Agro waste fired boller. For this proposed 30 TPH
boiler, 50 meters stack height & ESP as APCE will be installed & designed for
the statutory limit of 50 mg/Nm® for controlling the particulate emissions.

« EAC suggested to revise EMP details considering the modification/up
gradation in ESP along with allied utilities. Accordingly, PP has increased the
EMP Capital cost from Rs. 12.0 Crores to Rs. 17.25 Crores and EMP recurring
cost from Rs. 1.5 Crores per annum to Rs. 2.0 Crores per annum.

« EAC suggested that existing greenbelt in 33% of total project area, i.e.,
2427 ha will be densified@2500 trees/ha & the same will be achieved within
December, 2023

The committee was satisfied with the response provided by PP on above
information.

roposal was considered by the EAC meeting ID:
wmozm«a/za/nmoza) held on 23" February, 2023 in the Ministry, “Wherein
the project proponent and the accredited Consultant namely M/s. J.M. EnviroNet
Put. Ltd. (NABET certificate no. NABET/EIA/2023/SA 0172 and validity till 7"
August, 2023), presented the case. The Committee recommended the project for
grant of environmental clearance.

17. The EAC, constituted under the provision of the EIA Notification, 2006 and
comprising of Experts Members/domain experts in various fields, have examined
the proposal submitted by the Project Proponent in desired form along with the
EMP report prepared and submitted by the Consultant accredited by the QCI/
NABET on behalf of the Project Proponent. The EAC noted that the Project

FiloNo.- 1 "o Pagesotia
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Proponent has given undertaking data and information given in the
application and enclosures are (me&‘lﬂt of his knowledge and belief and no
information has been suppressed in the report. If any part of data/information
submitted is found to be false/ misleading at any stage, the project will be
refected and Environmental Clearance given, if any, will be revoked at the risk and
cost of the project proponent.

18. The Committee noted that the EMP report is in compliance of the PFR. The
Committee deliberated on the CER plan and found to be addressing the issues in
the study area. The EAC has deliberated the proposal and has made due diligence
in the process as notified under the provisions of the EIA Notification, 2006, as
amended from time to time and accordingly made the recommendations to the
proposal. The Experts Members of the EAC have found the proposal in order and
have recommended for grant of environmental clearance.

18. The environmental clearance granted to the project/activity is strictly under
the provisions of the EIA Notification 2006 and its amendments. It does not
taftamauntjconstrue. & approvae/consent/ porms sions etc. requ

obtained or standards/co o e Tolowed under any other Acs/ Rules/
Subordinate legisiations, ek 25 may be appikable o the project. The project
proponent shall obtain necessary permission as mandated under the Water
(Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and Control
of Pollution) Act, 1981, as applicable from time to time, from the State Pollution
Control Board, prior to construction & operation of the project.

20. Based on ma pmposal submitted hy me project proponent and

e EAC ( y-2), Mini Forest and
Climate Change herehy accords enwmﬂmenlal clearance to the project for
expansion of Grain based distillery from 100 KLPD to 205 KLPD by new installation
of 105 KLPD Grain based Ethanol plant along with Co-generation power plant from
3.0 MW to 4.6 MW at Village Chulkana, Tehsil Samalkha, District Panipat, Haryana
byl M/s. Haryana Organics (A Division of Globus Spirits Limited), under the
provisions of the EIA Notification, 2006, and the amendments therein, subject to
cofmpliance of the terms and conditions as under:

stic ¢ g
(). As per the Notification .0. 2339(E), dated 16" June, 2021, project falls in
category B2 and the proposed expansion capacity of 105 KLPD shall only be
used for fuel ethanol manufacturing as per self-certification in form of a
notarized affidavit by the Project Proponent. Provided that subsequently if it
is found that the ethanol, produced based on the EC granted as per this
dispensation, is not being used completely for EBP Programme, or if

FlleNo.- & ouou2023  Pagesotia
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(ii).

().

(V).

.

v,

(vii).

ethanol s not being produ lery is not fulfiling the
requirements based on whil m has been appraised as category
B2 project, the EC shall stan can el

The company shall comply with all the environmental protection measures
and safeguards proposed in the documents submitted to the Ministry. All
he recommendations made in the EIA/EMP in respect of environmental
management, and risk mitigation measures relating to the project shall be
implemented as per proposed in Annexure-L.

EC granted for a project on the basis of the submitted documents shall
become invalid in case the actual land for the project site turns out to be
different from the land considered at the time of appraisal of project.
Conversion of land use (CLU) certificate shall be obtained before start of
construction activities.

NOC from the Central Ground Water Authority (CGWA)/ Concerned Local
authority shall be obtained before start of the construction of plant and
drawing of the ground water for the project activities. State Pollution
Control Board / Pollution Control Committees shall not issue the Consent to
Operate (CTO) under Air (Prevention and Control of Pollution) Act and
Water (Prevention and Control of Pollution) Act till the project proponent
shall obtain such permission. No ground water shall be used for the plant
operations.

Total fresh water requirement after expansion shall not exceed 952

*/day, which will be sourced from ground water. No ground water
recharge shall be permitted within the premises. Industry shall construct a
rain water storage pond of 60 days capacity and the accumulated water to
be used as fresh water thereby reducing fresh water consumption.

Spent Wash/stillage shall be sent to the decanter followed by the Multiple
Effect Evaporator and dryer to form DDGS. DDGS to be used as cattle
feed. The MEE & Drier condensate, spent lees, WTP Rejects, Boiler &
Cooling tower blowdowns, washings etc., is shall be treated in the
*Condensate Polishing Unit’ (CPU). STP shall be installed to treat domestic
wastewater. The plant shall be based on ‘Zero Liquid Discharge’ system and
no effluentytreated water shall be discharged outside factory premises.

ESP with a stack height of 44.2 m is already installed with the existing 25
TPH Rice husk/Agro waste fired boiler for controlling the particulate
emissions within the statutory limit of 50 mg/Nm’. ESP (five fields) with a

FioNo,- 3 Page7or14
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(i)

().

®).

(xi).

(xil).

(xii).

(xiv).

stack height of 50 meters alled with the 30 TPH Biomass/Rice
husk/Agro waste fired bn\le@q%:g the particulate emissions within
the statutory limit of 50 ool hall ot be used 25 fuel, At no
time, the emission levels shall exceed the prescribed standards. In the
event of failure of any pollution control system installed by the unit, the
respective unit shall not be restarted until the oontrol measures are
rectified to achieve the desired efficiency. Performance assessment of
pollution control devices/ systems will be conducted annually As preposed
existing 10 TPH boiler shall be dismantled and disposed in
environmentally sound manner.

Boiler ash (57 TPD) will be used for brick manufacturing and supplied to
brick manufacturers. PP shall use biomass like rice husk/agro waste as fuel
for the proposed boiler. PP shall meet 15% of the total power requirement

lar  power by generating  power inside plant
premises/adjacent/nearby areas. Approach to the project site to the
nearest highway will be maintained by the Industry.

€0, (157 TPD) generated during the fermentation process will be collected
by utilizing CO; scrubbers and shall be sold to authorized vendors.

PP shall allocate at least Rs. 50 Lakhs/annum for Occupational Health
Safety. Occupational Health Centre for surveillance of the worker's health
shall be set up. The health data shall be used in deploying the duties of the
workers. All workers & employees shall be provided with required safety
Kits/mask for personal protection.

Traifing shall be imparted to all employees on safety and health aspects of
chemicals handiing. Safety and visual reality training shall be provided to
employees.

The unit shall make the arrangement for protection of possible fire hazards
during manufacturing process in material handling. Fire fighting system
shall be as per the norms. PESO certificate shall be obtained.

Process organic residue and spent carbon, if any, shall be sent to Cement
and other suitable industries for its incinerations. ETP sludge, process
inorganic & evaporation salt shall be disposed of to the TSDF.

The company shall undertake waste minimization measures as below (a)
Metering and control of quantities of active ingredients to minimize waste;

EC enticaton No.- EC23A022HR105364 il No. - J-11011/71472003-A 1) Date oflsve EC - 0UO42023  Page 801 14
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(xv).

(xvi).

(xvi).

(xvill).

(xix).

material substitutes in ot 5. (c) Use of automated filling to
minimize spillage. (d) Use of Cfose eed system into batch reactors. (e)
Venting equipment through vapour recovery system. (f) Use of high
pressure hoses for equipment clearing to reduce wastewater generation.

(b) Reuse of by-products q@z rocess as raw materials or as raw

The green belt of at least 5-10 m width has been developed in 2.427
hectares i.e., 35.28 % of total project area with tree density @ 2500 trees
per hectares, mainly along the plant periphery and same will be
maintained. Selection of plant species shall be as per the CPCB guidelines
in consultation with the State Forest Department and native species shall
be developed. Records of tree canopy shall be monitored through remote
sensing map.

PP proposed to allocate Rs. 1.00 Crores towards Extended EMP (CER) which
shall be spent as submitted in CER plan (Annexure-II) for monitorable
activities like up-gradation of schools with provision of facilities e.g. Class
rooms, playground, Laboratory, Library, Computer class, toilets, potable
drinking water facilities, solar light/solar power support for uninterrupted
power supply, soil nutrient management etc. Further, all the proposed
activities under CER shall be completed before the commissioning of the
plant in consultation with District Administration.

There shall be adequate space inside the plant premises earmarked for
parking of vehicles for raw materials and finished products and no parking
to be allowed outside on public places. Out of the total project area, 15%
shall be allotted solely for parking purposes with facilities like rest rooms
etc,

Storage of raw materials shall be either in silos or in covered areas to
prevent dust pollution and other fugitive emissions. All stockpiles should be
constructed over impervious soil and garland drains with catch pits to trap
runoff material shall be provided. Biomass shall be stored in covered sheds
and wind breaking walls/curtains shall be provided around biomass storage
area to prevent its suspension during high wind speed. All Internal roads
shall be paved. Industrial vacuum cleaner shall be provided to sweep the
internal roads. The Air Pollution Control System shall be interlocked with
process plant/machinery for shutdown in case of operational failure of Air
Pollution Control Equipment.

Continuous online (24x7) system for monitoring of stack emissions/effluent
quality shall be installed for flue gas emissions and the pollutants

EC identicaton No.- EC23A022HR105384 il No. - 111011/7142003-4A 1 () Date oflsue EC - 03042023 Page 91 14



(x0).

().

Ad

server. For online continuol ring of effluent, the unit shall install
web camera with night Vision capabilty and flow meters in the
channel/drain carrying effluent within the premises.

concentration, and the aaxw transmitted to the CPCB and SPCB

A separate Environmental Management Cell (having qualified person with

in the
project area) equipped with full-fledged laboratory facilities shall be set up
to carry out the Environmental Management and Monitoring functions. EMC
head shall report directly to Head of Organization/ Director/CEO as per
company hierarchy.

PP shall sensitize and create awareness among the people working within
the project area as well as its surroun n the ban of Single Use
Plastic in order to ensure the compliance of Notification published by
MOEFCC on 12" August, 2021. A report along with photographs on the
measures taken shall also be included in the six-monthly compliance report
being submitted to concerned authority.

8.6 Condition:

(i

i)

(iv)

No further expansion or modifications in the plant, other than mentioned in
the EIA Notification, 2006 and its amendments, shall be carried out without
prior approval of the Ministry of Environment, Forest and Climate
Change/SEIAA, as applicable. In case of deviations or alterations in the
project proposal from those submitted to this Ministry for clearance, a fresh
reference shall be made to the Ministry/SEIAA, as applicable, to assess the
adequacy of conditions imposed and to add additional environmental
protection measures required, if any.

The energy source for lighting purpose shall be preferably LED based, or
vanced havlng preference in energy conservation and environment
T

The overall noise levels in and around the plant area shall be kept well
within the standards by providing noise control measures including acoustic
hoods, silencers, enclosures etc. on all suitces of false generstion. The
ambient noise levels shall conform to the standards prescribed under the
Ervironment (Protaction Act, 1986 Rules. 1989 vl 75 aBA (day time) and
70 dBA (night time).

The company shall undertake all relevant measures for improving the socio-
economic conditions of the surrounding area. CER activities shall be
undertaken by involving local villages and administration and shall be
implemented. The company shall undertake eco-developmental measures

FioNo. - Page 100114




(v)  The company shall earmark sufficient funds towards capital cost and
recurring cost per annum to implement the conditions stipulated by the
Ministry of Environment, Forest and Climate Change as well as the State
Government along with the implementation schedule for all the conditions
stipulated herein. The funds so earmarked for environment management/
pollution control measures shall not be diverted for any other purpose.

(vi) A copy of the clearance letter shall be sent by the project proponent to
concerned Panchayat, Zilla Parishad/Municipal Corporation, Urban local
Body and the local NGO, if any, from whom suggestions/ representations, if
any, were received while processing the proposal.

(vii)  The project proponent shall also submit six monthly reports on the status of
compliance of the stipulated Environmental Clearance conditions including
results of monitored data (both in hard copies as well as by e-mail) to the
respective Regional Office of MOEF&CC, the respective Zonal Office of CPCB
and SPCB. A copy of Environmental Clearance and six monthly compliance
status report shall be posted on the website of the company.

(vill)  The environmental statement for each financial year ending 31 March in
Form-V as is mandated shall be submitted to the concerned State Pollution
Control Board as prescribed under the Environment (Protection) Rules,
1986, as amended subsequently, shall also be put on the website of the
company along with the status of compliance of environmental clearance
conditions and shall also be sent to the respective Regional Offices of
MOEF&CC by e-mail.

() The project proponent shall inform the public that the project has been
accorded environmental clearance by the Ministry and copies of the
clearance letter are available with the SPCB/Committee and may also be
seen at Website of the Ministry and at https://parivesh.nic.in/. This shall be
advertised within seven days from the date of issue of the clearance letter,
at least in two local newspapers that are widely circulated in the region of
which one shall be in the vernacular language of the locality concerned and
a copy of the same shall be forwarded to the concered Regional Office of
the Ministry.

() The project authorities shall inform the Regional Office as well as the
Ministry, the date of financial closure and final approval of the project by
the concerned authorities and the ate of start of the project.

(xi)  This Environmental clearance is granted subject to final outcome of Hon'ble
Supreme Court of India, Hon'ble High Court, Hon'ble NGT and any other
Court of Law, if any, as may be applicable to this project.

21. The Ministry reserves the right to stipulate additional conditions, if found

EC Ientfcation No. - EC23A022HR105384 il No. - -11011/7147000-4A 1l () Date ofssue EC - 03042023 Page 110114
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necessary at subsequent stages ar t proponent shall implement all the
said conditions in a time bound m’ﬁZrﬁc istry may revoke or suspend the
environmental clearance, if impler 1 any of the above conditions /s not
found satisfactory.

22. Cenceahnq Jachial, deta: or, sibmissh {of: flie/beicated deln a0
failure to comply with any of the conditions mentioned above may

result in wmnarawa\ of this clearance and attract action under the
pravisions of Environment (Protection) AG, 1986,

23. Any appeal against this environmental clearance shall lie with the National
Green Tribunal, If preferred, within a period of 30 days as prescribed under
Section 16 of the National Green Tribunal Act, 2010.

24. The above conditions will be enforced, inter-alia under the provisions of the
Water (Prevention & Control of Pollution) Act, 1974, the Air (Prevention & Control
of Pollution) Act, 1981, the Environment (Protection) Act, 1986, the Hazardous

te (Management, Handling and Transboundary Movement) Rules, 2016 and
the Public Liabllity Insurance Act, 1991 read with subsequent amendments therein.

25, This issues with the approval of the competent authority.

Copy to: -

. Toe Princioal. Secretary, Department of Evooment, Govermment of
Haryana, SCO 1-2-3, Sector 17 (D), 2* Fioor, Chandigarh, Haryan:

2. The Reglonal Offier, Minisry of Emy Forect and Gimate Change,

Integrated Regional Office, Bays No.24-25, Sector 31-A, Dakshin Marg,

Chandigarh - 160030

The Member Secveary, Ceniral Pollton Cortrol Boend Parivesh Bhavan,

CBD-cum-Office Complex, East Arjun Nagar, Delhi -

‘The Member Secretary, Haryana State Pollution Contrl Board, C-11, Sector-

6, Panchkula, Haryana - 134109,

The Member Secretary, Central Ground Water Authority, 18/11, Jamnagar

House, Mansingh Road, New Delhi -

Monitoring Cell, MOEF&CC, Indira Paryavaran Bhawan, Jor Bagh Road, Indira

Paryavaran Bhawan, Jor Bagh Road, New Delhi

District Colector, Kalaburagi, Haryana

Guard File /Monitoring File /Parivesh Portal / Record File

A

oN

E-mail:

al:y-.narav-non in
. 11-24642176
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s Capital Recurring
Nk Description ost Cost/annum
= | (Crores)
‘ ESP + Stack+ up
Air Pollution | gradation in existing
1| Management ESP, online 86 0:53
monitoring system
23 Effluent Condensate polishing | ¢ o8
Treatment unit/ ETP and STP § ’ -
Lab instrument,
Environment e Monitoring
3| “Monitoring | System, Third party | *5 020
| monitoring, audit
| solid waste Ash Handling &
# | Management | Management, Others | 24 o
[ Greenbelt &
| Plantation for
7| ooteniaton o 05 | 010
I Total [[17.25 2.0

Annexure - IT

Proposed Act

Total Expenditure
(lakhs)

Fiealth facilities-_Distribution of
medical _instruments,

cylinders to nearby health centre
and hospitals

Rs. 20.0 1

Education - Infrastructure
Renovation of Govt schools &
classroom  development, Provision
of ' digital education in school &
laptop ~ distribution,  sanitation
fadilities, safe drinking water etc.

Rs. 30.0 Lakhs

Village-
| Chulkana)

Skjll Development - Establishment

of | Skill Development centre for
Youth & organising _Training

Lakhs
(Village-

s.7.5 | Rs. 15.0 Lakhs
Lakhs |
(village- |

Fil o

"o Page 130114



for. ”~ Chulkana) |
Infrastructure Rs. 15 Rs. 35.0 Lakhs
Construction/Renovation-  Solar
poler installation in schools | (Village- | (Village-
8&Panchayat bhavan, rainwater | Chulkana) | Kiwana)
harvesting system, development |
of | community halls & nearby
plantations etc
TOTAL | Rs.100 Lakhs

)as-

Signature ot Verified
e > o

Scientist £

Date: 4/3/2023111:43:59 PM
Page 140114
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Annexure 2 - Consent to Operate )R-

| Z== HARYANA STAmUTlON CONTROL

MSCO -55, SecJS HUDA, Panipat Ph. 0180-2672037 wssssusin

hspcbropr@gmail.com
~mail: hspeb@hry.nic.in

No. HSPCB/Consent/ :

To.
| M/s :HARYANA ORGANICS A Unit of Globus Spirits Ltd
4KM, Chulkana Road, Samalkha, Panipat
Subject: HARYANA ORGANICS A
L

Please refer to your application no. 39884947 received on dated 2023-08-24 in
regional office Panipat.With reference 1o your above application for consent to operate, M/s
HARYANA ORGANICS A Spirits Lid is here by pe
following specification/Terms and conditions.

131092023 - 30/0972027
Industry Type Distillery (molasses / grain / yeast based)
Category RED
Investment(In Lakh) | 15967.691
Tonl Land AresSa] 722160

er

Total Builiup Area(Sa| 15000.0
meter)

1. Trde [ 540K LDay

2 Domestic [ 15.0KLDay |
Number of outlets | 0.0

1. Domestic [[STP then use for Horticuture

2 Trade [ zeoicPumes

Domestic Effucnt 7 —
1.BOD 10 mgl |
2.cop 50me/ |
3158 20mg

4.pH (5590) 5590 |
5. Faccal Coliform| 100 MPN/I00mI

(PN/T00 ‘ml)

6. TOTAL NITROGEN |10

‘Trade Effluent Parameters
1.BOD. 30 mg
2,158 1100 mgn




| [SET (above roof level))

s

3.pH(559.0) 5590

All Applicable,
Siacdards o8 por 5|

(@]
N
~

Number of stacks 3

AcKl2em
AfTacHED 10 10
TPH BOILER

2 A C K|#a2m
ATTACHED TO 25,
TPH BOILER

S0 2oGK]oom
AFTACHED 70 DG |

LM [50 mgma

LIMFL [
2. COUNTRY LIQUOR| 12000 Coses/day

e
M i

1. BIOMASS FIRED|25 Tonhr
BOILER

2 BIOMASS FIRED| 10 Tonhr
BOILER

Type of Fi |
LNA [

Type of Fuel

1. BIOMASS [a00 TONDAY

2. Diesel 24KUiday

Raw Detais

DISCARDED GRAIN, 296 Metric Tonnes/Day
NAKKU,BAJRA MAIZ,
E

[Raw waTER [135 Kilo LitersD:

Regional Oficer, Panipat
Haryana Siate Pollution Control Board.
Terms and conditions

1. The applicants shall maintain good house keeping both within factory and i the premises
Al

tanks etc. shall be
lzv:ls if specified by Stae Board should be met strictly.
ued by the Board
ply Y
The

.ppm.m/cump.ny shall be liable for such legal action against him as per provision of the



lawiact n case of violation of any o 5. Issued at any time and or non compliance
of the terms and conditions of his cof
3. The applicant shall make an application for grant of consent a least 90 days before the date
of expiry of this consen
4. Necessary fec as prescribed for obtaining renewal consent shall be paid by the applicant
alongwith the consent application.
$.due o snytechnoloical improcrnent o tberwis s Boardis of cpsion tha all orany
of th quired variation (mchndmg the ch: ol

this B

P
of being heard vary L dpren s Jeiycrorerontig comply
with the conditions so varied.
6. The industry shall provide sdoqune gt for fighting the accidental leakages,

ids from

discharge of any pollut A which are
likely to cause environment pollution.
7 “The industry i Rules, 2000.
shall comply i be issued by the
MOEF/CPCE/HSPCB from time o time.
ensure that

m\ennce limits as specified in EPA Standard and as amended from time to time and at no time
of any ch i

10. The industry i i cation to the Board in the event of
any change i the uw material n process, mode of treatmen discharge of effuent. In case of
ch submit fresh
consent application alongwith the consent to operate fee, if found duc, which may be on any
‘account and that shall be paid by the industry and the industry would immediately submit the
consent application (0 the Board in the event of any change during the year in the raw material,
quantit, quality of the effluent, mode of discharge, treaiment facilities etc

1 £ i for the
industry in i ites. The consent to
operate is subject to review by the Board at any time.

12. Permissible limits for any pollutants mentioned inthe consent to operate order should not
exceed the concentration permitted in the effluent by the Board.

13. The industry shall pay the balance fee, in case it is found due from the industry at any time:
later on.

14, Ifthe industry fails to adh this consent the
consent 10 operate so granted shall automatically lapse.

15. 1fthe industry is closed temporarily at ts own, they shall inform the Board and obtain
permission before restart of the unit,

16. The industry shall comply all the Directions/ Rules/Instructions issued from time to ime by
the Board

Specific Conditions :

- Toamt g al [ with all
the Norms and R ibed in the Acts. 2. comply with all the

provisions of Hazardous Waste Rules and maintain agreement with Authorized recycler of the
Board for scientific disposal of Hazardous Waste. 3. That unit will use only biomass fuel as per




a2

direction of CAQM. 4. That the Unit ﬁﬂap« regularly and maintained log books.
propey. . T e it il i amangement of DG set with APCM and
shall have adequate D.G
ovioes & That he ui il s et Tade et more hapeisiongraned Wit
prior permission from the board. 7. That the unit will not add any ai pollting process/
machinery and also not add any process which increases the water pollution load. 8. That the
unit will follow th directions issued from HSPCB, CPCB, NGT and CAQM. 9. That the unit
il deposit the balance consent fee s per schedule, i any. 10. The unit will un and maintain
its MEE and APCM regularly & effctively and will keep all the parameters within imit, it
will dispose offts boiler ash u the
NOC from HWRA fgroun 12. Unit will Hand
| .G setonly tothe authorized recyclerand will imely renew thei agreemen. 13. Tha the
O 0 gt sll ecome inald n aseof vision o an of e sboveay o e
land Ifthe unit fais in complying of above said conditions. 14, That this issued in
suppresion of carier CTO issued vide no. HSPCB/Consent 313|06523v|TCrEzm757
Dated:13/07/2023. 15.
year.

Regional Officer, Panipat
Haryana State Pollution Control Board.



Annexure 3 - Show Cause Notice )%

IS HARYANASTATE ON CONTROL BOARD
== scoNnss, , HUDA, PANIPAT

A T 61, E-mallicla s el ican
No HISPCHIR2024/ 26§

To
Mis Haryaa Organics, A unit of Globus $piri 143,
4KM, Chlkana Hoad, Somaikh, Panipat
Sab: S o 7 o 84 3 33 of Wplar Ac, VTAADIA of Me A 1981
der secl he section 24128 of
1904 o Uner Seedon 37 fr it of wcion 3) of Alr Acl (et

ur unit m 14032404 by, e ot Commins sosining
cret, New el et Adisegion e wnd VSPCl, Paipt rape, of OA
N 1054 o o o e NOT. I)Mnllnm-nﬂ ing. o various poin of your urit

s done by et and
prescrbed tandard

L Lab analysls resuts of TP (sewag trestment plani)

Goow |8
ﬂ ,,«m




ey W

BT
N s g T —
I < T TN

1 U vShet o g T exopt P o & i
i

The value of COD of

the borewel (ouiside the Unit premises) insalied at ShRammesh
{Kumar land b becn ound 16 me indicaies posibe theat t round wate 4o noed e e
towards clsning of drain t the bck e af g s

S —

T T Drismpeioon

| ‘Draia (Up-iream of the Usit)| Drais (dows-siream of he Usi)
|| codeUSD) code DSD)
| N 75
= L =t S
|

r 50D o B T T - —
B T
. High concentration of BOD and COD in between the upsiream and downstream of the

Also. the final resuls at CPU have been found high in BOD-160, COD-SS and TDS-

1332 me/ which shows that tresied waicr of CPU is not suitable 10 be used n cooling tower makev.
Duing the tme of inspection. it was notcd thst the sh coming from the holler of ndustrial et 15
Beside these N 1
it cominec: -

i CPU s
a5 10 meet the desired water quality for reuse &amp; recycle oftbe reaied eflucnt with in the
processcoolingtowermake up e

i The
505 10 meet the presibed stndard.
| W l'b:UmdnulﬂpmvndeEnvmm-anml.yMn& e
regularly update it e
: ing adjacent
10 the Unit) and should provide the ction aken report 1o SPCB.

1t The Unit shoud not dicarge heie Sl o the i 3nd sl ollon e
conditon of e HSPCH
T e i s o COD.BOD.TSS. 105 e o of e
ownstrcan drain - tevsals thar U n
compared 1o the 3 - Unit imermiemly g =
- e

)23,



wice odical

o o i Trclore,
i g K iarting e spent-washihin siope generation,
oler

“The Unit should mai

B, Alr Pollution and Control

The Unit should cnsure regular water spinkling and also take other necessary messures in and

The Unit should provide easy Indder (spiral /scafTold type) ladder at stack of 25TPH boiler
| insicad of monkey ladder to cnsure safe access 1o sampling port for emission moniloring as per
CPCB Emission Regulations Part-ll

V. The conveyor belt ot the boiler should be covered (hood cover) or enclosed so asto conirol the
fugiive vission dring he ransportaton o fuel /e hask. The Unit should provide adequstc

by the
HSPCB in consulation with agriculure deparumen.

C. Waste Mansgement

“The Unit should mainiain proper logbook record of Hazardous and other waste generaied and
| disposed by the indusiry as pe the Hazardous & Other Waste:
Rules, 2016,

view of that above, you ar hereby dirceted 1o show cause witkin 15 days, 25 © why
closure and Ieul o agans you it may o b ken slong vilh the mpostion of b2
nsai s 33-A of Water Act, 1974 &

Water

S1oA of AirAct 198
1573 and nderScton’31 o viladon of ecion 31 of Al A, 1981

o o v O o comply wit (s clmnis setfsad sh vl v

ihe s abov, which will st o mnnrw.um,wunu«mm.m\m
prosecution under scction 43/44 for the violation section 24/25 of Water Act, 1974 and Under Section
5o vio ton 31 of e A 101

“This may be weated as MOST URGENT.

DA/ Copy of Joint Inspection Report

[

‘ .
; ouet
AH
nL \
R,WJ on ul offes
——

s
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Annexure 4 - STP inlet logbook
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Annexure 6 - STP technical details and Layout

STP DETAIL

g

U
MGF FEED 1 70.0.6(1/5] |25 MTR 0.75|KIRLOSKER
MGF FEED 1 70 0.6(L/5] |25 MTR 0.75|KIRLOSKER
[SLUDGE FEED PUMPT 151 0.75[KIRLOSKER
[SLUDGE FEED PUMPT 015 (U 0.75 KRLOSKER
[BLOWER oms/ | IRLOSKER
bLOWER || [12omy/m |- S[KRLOSKER




RAR7
Qof

WTL860.60

T JOS

|

WZ'1.9646°

&

SON ZWEE.06.87')

(@25,

— wuwomugsisauanfy

dIS 0 WYNOVID ADT




Annexure 7 - Third Party Analysis Report

Envirochem Tes

(Formerly kno

Plot No. 165, 16t Foor, Secton2s,
e

ywn as Envirocl
1500 201,10 v 18 et 18 o

91129, 0950 75308, 0671
@gmalcom

ot Lab)
Persa, IAROA, Panipen 3108 e

13¢-

ég Consultancy LLP

TEST REPORT

Towe 1o
s Har

Panipat

Tewm

Organics
(A Unit of Glabus Spirits L)

e Report e | 06203 | oo | e e

Party's Ref No:Nil
Work Order No:7991

Period of Tesing: 1206 2024-17.06 2024

SAMPLE PARTICULARS

e

5 [Due

fsample

Pointbt Sunpe Collecion

“Time of sample collection’

4| Pupoge ofsmlysis

WATER SAMPLE
B
received ©12.062024 (12:45 Ph)

Monioing purpose

6| Quandty o Sampe
7. | M of Smpling

ByL Ani)
5 Lire ach
183025 P 1) 1987

j

TEST RESULTS
§

R T e ey

~arameters s Frotocorsed |
o 30 1
2 [conper © 153028 P58y 2023 |
4. | Tont spendea s, g e |
.| Towl Qisoved ot mer. 924 183025 (162023 |
PR T N—— 158 153028 1312020 |
7| To e s €40, s 153028 p2): 209
5| Toal Analiniy s CsC03), mg/ » 153028 2 2023
L= T — s 153025 0-19): 1984
10| catoide s ). g Bl saseaiims |
1| Poridy us P, gt | 029 APHA Mo |
12| Suprak 1500, g1 15 smseagiem |
13| Nirsoiusgen (a5 NOyN), m | us | ssmsesn:am
s e W O oAy
o) -6




{ )3
Envirochem Testing & Consultancy LLP
(Formerly known as Envirochy aboratory & Rescarch Centre)
RN g N
Plot No. ll! Inﬂnor. Sector-25, Part-ll, HUDA, hmﬂl-!ﬂl(l!. Hr.
o m sz w7 ~4
o N

FErTy TR o o Tl wrran |
- T 2 Partys et i
e iy R
Sy
o i e
T
g = Frm s
.
e . )
s i, 1 i 8
_TEST RESULTS.
T o 2 S— |
—
s & a e e
ot oy i & s
e v e . anseinm
&y e ) & ¢S nies panimi
Total Habdness (s CoCOy), mg/) a 153025 P-21) : 2009
Total Allalinity (s CaC0;). mg/l 37 i 153025 (P-23) - 2023
Electrical Conductvity. jumhos/cn 19% . 153025 (P-14): 1984
i Sy s L
s T & ! R
- RS
B | R
14| rousid . mpn | w 153050
Aoy PSRN
t
Verti by FeATS
Neha Singh Bilal D
e
B T e
& The st epon ot ba usad o ary advertming = e agproee o cesony




Samalkha, v
{ Paipat

; I
Envirochem Testing & Consultancy LLi‘

(Formerly known as Envi ting Laboratory & Research Centre)
(OVED LAB)
150 9001 : 2015,1S0 14001 2015, 150 45001 : 2018 Cortfied Lab) £X3
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ReportDate | 17.06.2024 | DocNe. | ETLQF801

Party’s Ref NotNil

s Organics
Globus Spirits Lid.) Work Order No:7993
fod of Testing:12.06.2024-17.06.

o  SAMPLE PARTICULARS
FONTWATER

i of Sample Collection Acration (STP)
IDate & time of sumple colection 12062024 (01:15 PM)
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o st on August 1617, 2024, This s

Treatment Plant (STP) adequacy report.

Duringthe visic |

work and electromechanical components of the STP. It was found that the suggestions 2nd
inthe STP adeqy p by

yourunit.

‘The detailed pointwise compliance report attached below.

Yours faithfully, -

Sr.Scientist &
Dept.of Environmental Sciences.
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given in Adequacy Assessment Report of Sewage Treatment Plant
(STP)
M
Industry type: Distilery unit
Capacity of plant: 140 KLPD
STP capacity: 20 KLPD
Allied units: NA
Address: 4 KN, Ik Haryana 132101

Contact person: Mr. Amitabh Singh (President - Technical & Operation)
Contact no: 7496644480

E-mail: npsingh @globusgroup.in

Interacting Officials

Mr. M P Singh (Vice President)

Mr. Akl Kumar GM.(HR & Admin.)

Mr. Navin Kumar Sharma (Production Head)

Mr. Nirmal Singh (Production Lead)

Visiting VI representative:

1. Mr. Kapil Upadhye (Scientific Offcer),
pas

Site visit date: August 16-17, 2024,
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treatment plant of capacity 20 M/Day

Suggestions as per adequacy report

Compliance

be provided
to the septic tank and equalization tank to

allow heavi

time of 48 hours by constructing an

additonal new eqy tnk witha
capacity of 1875 m’. A photograph of
the tankis attached as Annexure 1.

A new equalization tank with a retention

The unit has installed a new equalization

dth

overflow from the existing equalization tank

25mx25mx
3.0 m and a volume of 1875 m’, which

225 hours. The dimensions, volume,
and photograph of the tank are
attached as Annexure 1.

Sewage feed pumps should be installed on
the new equalization tank.

The sewage fecd pump has been
relocated to the new equalization tank,
and the flow rate is maintained between
07 and 0.9 m?/hr. Photographs of the
‘setup and flow meter are attached as
Annexure2.

at least 20 hours/day to maintain
appropriate flow and batch type operation

should be avoided

for at least 20 hours per day by
‘maintaining an inlet flow between 0.7
and 09 m?/hr. According to the STP
inlet logbook, the average inlet flow is
08 m/hr. The ST operation record.
of the August month is attached as
Annexure 3.

Replace the MBBR media with new media to,
promote better growth of microblal culture.

“The unit has replaced the MBBR media
in the aeration tank to promote better
growth  of  microblal  culture.
Photographs of the new media
addition are attached as Annexure 4

2/9



6 [ Add isolated cultures to the aeratior & unit Is using isolated culture and
regular intervals to maintain MLSS and the | nutrients as needed to maintain the
Food to Microorganism (F/M) ratio. MLSS in the aeration tank. A separate
logbook for daily chemical consumption
is maintained and it Is attached as

Annexure 5.

7| Implement recirculation of activated sewage | The unit is maintaining _siudge

in aeration tanks recirculation by operating the sludge
recirculation pump for a minimum of 2
to 4 hours oras needed. Photographs of
the sludge recirculation pump is
attached as Annexure 5.

§ [ Ensure adequate retention time for the twbe | The unit has modified the existing tube
settler, and adjust the inlet flow from the | settler to increase retention time. After
upward side installing a baffle wall to | the modification, the dimensions of the
‘malntain a proper laminar flow pattern and | tube setler are 16 m x 18 m x 14 m,
proper distribution of water within the | withavolume of4.03 m? anda retention
settler which helps setuing solid particles in | time of 48 hours. Additionally, the unit
the conical bottom has installed a baffle wall and adjusted

the inlet flow to maintain a laminar flow.
pauern

‘The photographs of the modifications
areattached as annexure 6

9| Continuously monitor and analyze the inlet | The unit continuously monitors the inlet

and outlet of the STP. and outlet parameters through regular

sample analysis. Additionally, third-
party analyses are conducted on the STP.
inlet, outlet,and aeration tank to ensure
the quality of sewage treatment. The
third party analysis reports are
attached as Annexure 7.

“The unit has implemented all suggestions and recommendations from the adequacy report.

\dditionall
the consent to operate.
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ANNEXURE 7- pnmocmpmgmou INTUB SETTLER

TUBE SETTLER: BEFORE MODIFICATION
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CENTRAL POLLUTION CONTROL BOARD

Water Qualty Mar

INDUSTRY

mentd
stillery Grain Based)

A. General section

Date of inspection: 04.07.2024

149,

1. Name of the uni wih complete | HARYANA ORGANICS, & KM STONE, CHULKANA ROAD,
| SAMALKHA, PANIPAT
2| Unitcode v
3. Spatal Co-orgnates (Lattude & | Lattude: 29 217953
longitude) in Decimal format | Longitude: 76.996752
y
4 Industy Operational satus | Operational
Contact Person: Mr. Amitabh Singh (President Technical &
Operation)
Mobile No- 8527644277
Email amitabh@globusaroup.in
&
M. Mahendra Pratap Singh (GM Distilry) -7496844480
5| Standaionelinegraled with | Standalone Distllery
Sugar
B
used)
7. Consent status Air & Water Consent vald up 10 30,08 2027, atached as annexure 1
B._Production process and infrastructure
8 [ Process Manufacturng of Grain based disilery (Vaize/Rice)
9| Raw material ml
‘Consented valve, MT/day 296 MT/day
‘Actual consumplion, MT/day 198,80 MT/day (Tolai - 18080816 Qs for 1 days)
(o5 per logbook) Raw mate
n, MT/day | 220 MTiday
70| Process (Line 5
il ‘Semi Continuous Fed Batch
72| Type ofdistiaton technology VPR
13 Integrated MEE with Distfaion Yes
14| Production
Consented valve (xwm T40KLPD (TOKLX2)
PD) T40KLPD
Actual Producton (KI.PD) Etnanol= 9113 KLD
(as e Total producton - 8262555 KL |
Atached as annexure 4 |
Esfimated dai PD] | Ethanok- 100 KLD

70page 10f 55



‘Alcohol Yield (LiUMT) 6 5; gsa 38 LiterMT =
Fresh water consumption

ISe.

renewal

022
appiication copy & Expued NOC attached
Bresy

Detai

newal
as annexure- 64 & 6
04

Type offlow meter nstalied
(mechanicalilectromagneticdighal etc.)

Ves, Electiomagneli. Readings are as under
81" Flow 0.0 M. & Totalzer 16898 M
82 Flow 17.64 Mo, & Totaizer. 18829 W
83 Flow 0.0 M. & Totaize: S0.0 M

B-4: Flow: 673 M*/hr. & Totalizer: 21963 M*

Common borewell with Sugar mill, if any?
(Detail)

No

Reusing reated water from attached Sugar
Mil (i reused)

‘Sugar mil not atached with the distlery

522 NPiday

WiDay
Estimated daily withdrawal quantity M/Day

500 MPiday

‘Actual vihdrawal quaniity M3/Day 3654 WPiday
per o book attached as amexure-T
Recycle of GPU teated waste water For Process Applcatior- 385,91 MiDay
Day
i For NA
Specic fresh water consumpion, KUKL | 6.0 KUKL
‘Actua fresh water consumpton KLKL | 4 79 KL/ KL
6. | Eff (DDGS route) i SRR
Mass flowmeterinstaled on 0 Yes
Gran Route DisposalUtizaton
point
y [

Recycing of Thin sl after decanter for | 92 Uguaton

sluny preparalion (M*Day)

‘Actual whole stlage generation ater | 4071 Foed to NEE

(W3ay] 7

Fermenter washing (M3Dy) 5 (Feed o stilage feed
tank

Process condensate (V02y] LE) ]

Fioor washing (M3/Da -

Cooling tower blow down (W3Day) | 10 [}

Boier bow down M3/Day 3 CPU

OM plant eject (M3Day 10 [

Others (CPUIRO reject elc] (Wa/Day] | 20 Refeed fo CPU

The above data s provided by the ind
7. | Verifcation of 2.0

p

Minger (DWGS) - DDGS Dryer - DDGS
Desgn Aot

tion Process
‘Number of decanters insialed

05

Feed capacity of decanter, Mhr

I
05 1
80 I

70page 20155



Inlet feed of decanter, Miday 53 I 25
Miiday I ~ ! 401
MT/da) I S I 46
Niode of disposal o Thin slop EE feed 1o go
Node of disposal o wel cake, Dryer, 46 MT/day
ida
Flow mefer nstalled net & outlet Yes
Remarks.
Multiple Effect Evaporator Design Actual
EE thin sop Feed TPD %0 540
nletBrix 5 [573%
MEE concenirated (Thick slop) TPD 128 |72
Outlet of concentrated Thick siop Bix | 35 0%
TPD [ 720 468

Number of effects (mention Number of [ 03 effects
‘standby bodies & degasser provided, if | 03 Finisher and 01 standby
)

Type oftechnology Force g
Evaporaton rate of MEE (%) 8%
EE Inlet Mass Flow meter Instaled | Yes
Totaizer Reading Reading durng visi— | Final: NA
Flow: 11000 LPH

Totalizer 18637.38 M

MEE Oullet Mass Flow meter Intalied | Yes

Totaizer Reading ResRg ko ot Final: NA
Tomizn 50566716

WEE process condensale Flow meler | Yes

installed

Totaizer Reading Reading during visit Final: NA
Flow: 14.153 M/ hr.
Totaizer: 177440 87 M

CP o] Yes

D |FeedioDDGS

Mms a{mspessl of process condensate, | Feed 1o CPU

o SRR TRl el Ve

with CPCBISPCB serve |

Remarks The above data is provided by the industry, no support

Wingler for mixing of wet cake & Thick
slop

Thick TP
id contend in thick slo %

Wel cae feed to mingler, TPD

DWGS production, TPD.

[ Moisture content in DWGS T0%
Mode of utiization of DWGS “eed to Dryer

Remarks

7Dpage 3of 55
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DDGS Dryer 054 =%
Dryercapaxity TPD 6 toniday
ol

Type of Dryer
Design Actual
DWGS Feed o dryer TPD 2 110
Moisture content in DWGS feed to dryer, % 70 30%
Final DDGS producton TPD ) 37
Woisture conent in DDGS % 312 512
DDGS weighing and bagging system Yes
instalh
f DOGS Processor.
Remarks.
fional boie " Al
oler capacity 5 TPAE 10 TPH TPHA 10 TPH
of Bollr Viaer tube Water tube
Name of Fuel used 8o Mass Bio Mass
aily fuel consumption TPD 300 TPD for both 105 MT/ day appx in
June.
TPH 24TPH 80TPH
[ Steam Pressure & tomperature 67KglonZ ___490°C Both
uirement TPD. 33TPD
Daiy ash generaton TPD 2081°0
(%) _{20%
Remarks
Effluent treatment plant (ETP)
CPU Plant Installed Yes
Type of CPU Technology
Conventional Given below data provided by the industry,
‘neither support documents nor log book
provided.
Desgn Acal
Installed capacity 600 558
Feed 1o CPU (M3iay) 60 550
CPU oullet (MaIDay 540 520
CPU Reject(M3Day] - 0
UV plant installed Yes
Use of CPU ouetireated valer n Process/ Cooling Tower makewp
Mode of disposal of Reject Recyck 1o MEE feed
Effluont Characteristcs
Parameter CPUWRl | CPUoulel | CPUreet
Amenre 9D
[ 5
80D (mg)
COD (mg/)

No RO Treatment only UV treatment
70Page 4 of 55




1853,

- DOD = Actual

Installed capacity it -

Feed to RO (M3/Day)

RO numgmaw (M3Day)

RO Rej

Use RO rmeale ml

Mode of disposal of RO Reject

Parameter ROmet ROoulel | ROreect

o A Pemeate |

oH RO sample RO sample | No RO sample

80D (gl (o RO sample | No RO sample | No RO sample

COD (mg/l) lo RO sample RO sample RO sample

TSS (gl (o RO sample_| No RO sample | No RO sample

TDSLW lo RO sample_ RO sample RO sample
S (mg/) e RO sample RO sample RO sample

RSP

Remarks: UV outlet log book attached as snexired

T
ETPinlel | ETP outlel | Norms as | Norms as per
Equalization | UV Treated | per charter w.r.t consent
Tank Annexure- | consent
Amexure- | 9E
9
[oH_ 511 i 5580 omplying
BOD (mg/] 1250 [25 30 om;
COD (mgf) 2750 20 omplying
TSS (mg/) 145 100 -omplying
DS (mg/) 1220 2100 | Complying
S (mgl) 1365 1 I-
‘Aerafion Sample Test resuls:
MLSS : 2518 mg/l & MLVSS : 1640 mg/l _( Annexure-9 F)
ETP Sludge generation
v
(a5 per logbook]
y
(estimated)
& disposal No defai provded by the industy.
Remarks.
3| Air Pollution management
Bollr Capacity [25TPH& 10 TPH
Stack detais 13
imney Height 44ME2M
APCD installed ESP

70page 5 of 55



Actual TPD 2 TPD
mulmm«ﬁbslg i —
Daily ash generation TPD 208TPD
Ash disposal ind
(OCEMS installed Yes
Remarks
4| Hazardous waste management
a. tion status lid up to 30.09.2027, 3
b. Yes, 12
Form -4 & 10 attached as annexure- 13A 8 138
respectivel
c. Waste used oil
Remarks
15 No |
lo. of lagoon .
v isit -
e i -
Remarks
16 | STP Plant Installed Yes
Type of CPU Technology
Design Actual
Installed capacity KL 15KL
Feed to STP (M3/Day) Approx. 135
STP outlet (M3/Day 8 Approx. 12
Mode of disposal of STP treated water Horticulture
OCEMS installed NO
o i
Parameter STP inlet STP outlet
(Annexure- 9 G) \nnexure- 9 H)
pH 65
BOD (mg/ 120
COD (mg/l) 265
TSS (mg/) 280
DS (mgl) _ 650 73
TS ( mgl) 930
Remarks

=

70Page 6.0f 55



Jis:

77 Ground water Analysis Report Year of Dug: 1994 Depth (m) ~ 100m & 150m
Ground water sample test result attached as annexure-
Cusly of Grunaer s ot Y Bt of i S (B Gy vt — speicaon

(Second Revision) S 10500: 201.
Parameler [+ pH cmu Total Toa | COD [TDS |CF |F- | NO3 | SO
Location + ur | Akalinty | Hardness 4
[
I u) I
Standard | 6585 |15 | 600 500 |20 1000‘15 % |40
lues
Value [705 IERED 729 [10 [1317 [225 |09 |08 |12z
y is compared wih Bureau of
(Second Revision) IS 10500: 2012, (Heavy Metal
Parameter T%s | Cd | Cr ‘Cu Fo |Pb|NMn| Fg | N |Zn[S0[C| Se | V
Permissile I
linits
Tesied | <0. | <00 | <00 | <0. | <007 | <0.| <0. | <000 | <00 | <0. | <0. | < | <00 | <0
Vaves |01 |1 | 1 |of of for | 1 [ 1 [ot]oto]| 1 [of
0
L 1
£
Drain ZLD basis, however sample
collected)
Parameter_—» pH | BOD | COD | 188 05 Total Soid
Location ¥ (mgh) | (mgh) gh) | (mgh) |
Upstream 699 | % 0 | 1640 1810 3450
Anmexure- 9 K
Downstream 6% | & %3 | 1560 720 320
Anmexure- 9L
78| nstalation Status of
(1) OCEMS Yes
(2) Web Camera Yesi NO
(3) Flow meter Yest NO
(4) Connected with CPCBISPCB Server: | Yes
20 | Major observation & Key issues
« Jdont m & HSPCB Panipat RO
member. During Emedir Grain Based D\slllery unit having Capacity of 140.0 KLD (2xT0KL)
was found operation

DistlryUng s hing ity of producin Evrcl

Unithas obtained valid Excise clearance to run Distlery.
Unithas valid consent for Ar, Water and on.

70Page 7 of 55
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For fresh waler requirement unil gﬂsﬁen in premises, NOC is expired on 16.06.20222, unt |
had applied for renewal of permis

perating on ZLD basis and for treatment of per has adopted
following route:

aw Spen 0 Muli - (MEE)-—rv
Steam Tube Bundle Dryer-———DDGS sold as catle feed
Fm treatment of IMEE Process Conde"sale Spent| Lcsss Doo\mu Tower Bkwdmm etc ﬂﬂul\sﬂy

PGP s aperaiona a he me of nspecton.

CPU final oute reated watr through UV i ecycled or Cooling ower makeup and n process

. 2tV Outlet, but

.U wash and further fed to 02
no Steam Tube Bundle Dryer to pmduw m)es which s 50 as ctlefeed

somer, Rewiing g vl o g5t e

Raw Spent Wash Flow Vet Fow 1963 i & Toazer 70743099 m'

MEE Feed: Flow- Flow: 11000 LPH & Totaizer: 18637.38 m’

MEE Concentrate: Tolalzer. 6.0897 m? (Reading during visit meter was reset dailyin morming at
10.00 am s tod by industry personal)

MEE Condensate : Flow- 14.153 mhr & Tolalizer. 177440.872 m

. ut forg ilers

« ETP generated sludge is used as manure in gardening.

o Unith 9 parately reading during visit was 217050 KWH
. Feed,

energy mnumwon log book. |
ping near to ETP area s poor

), s flowing near o un, for analyses, however

Units operation on 2LD made and o bye pass observed.

TP maintained.

21| Best Practices adopted by Unit-

generaled such as process wndensa'e spenl lease, coolng tower blowdown efc folowed by UV |
reatment and then further RO treatment
* UV treated wateri partaly used in fermenter for dution and in Cooling Tower makeup.

22| Compliance Status
As per Discharge norms: Complying (Operating on ZLD Mode)
Overall compliance status: Complying

23 | Recommendations:

. y i MEE Feed, and
9y book and it
lequacy and i y reportto be
submitted.

24| Overall Compliance Status: Comy
25 | Dae of report submission

70Page 8of 55
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Inspection team detals
sr.

Name of TPA Designation™

50
"SfodwfSation

Signature with date

No.__| Inspection team _ G P
1| Or Suresh Panwar | Advisor T Delhi
2| Niin Agrawal esearch

Scholar
3| AunKumar S Const.| T Deni
sr. Dosignation | Organisation | Signature
No.__| offcials |
T | M. Kudeep Sigh | AEE HSPCB RO

Panipal
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28, Photographs. 660

Pic.T: Grain Storage Shed and Sios 2 Fermentation Section

Pic-7: Borowell flow meer-1 Pic-8. Borewell flow meer- 2

7DPage 10 of 55



Pic:3 Borevel fow meter-3

[Pic-13: Effsent collection tank

Pic-14: Aeration tank

| Pic-16: MEE Concentrate sa
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Pic.17- Decanter

™ -

| Pic-23: Boler

=
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Pic-25: ETP Lab Equipment

rain sampiy
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Annexure-1 : Excise License Renewal P-m\66 5

Fom
e and Tsaton Cammissoner,
Tayans, Pnchiats
™
ey e Tt G (1
Memabo 10 /X1
Tkt e 4.03-3030
Sublecs Renewea of istlery License I Form 02 of W/a Haryana Organics (A
i TR

Referene:  Yourofice Momo No. 2120/, dsed 10012024

T DiteryHcons i forr -2 bk by M/ Haryana Organics (h it of

Glolbus Spirts U, Sumalkha st Paniga i herchy sencwed for the perid from

01042024 to 31092025, sublsct 10 ovtcome of breach cases. Further, you are also
hat

vou
are further dircted o recaver the dfercns cens fe, i ny,for D2 fcome fee
cnhanced i the FxcsePolicyfo theyear 2024-25

The D2 lcens duly renewed i sent herewith, i may be dlivered 10 the

cotecr iy
Bt s estion Complsione
o e  Toton Commision
o

ryens. Panchiola.
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Annexure-8 :Treated Efluent Log Book ( %4
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Annexure-

: Raw Spent Wash Sample «.68,6

GRC INDIA TRAINING & ANALYTICAL LABORATORY
(A unit of Grass Roots Research & Creation India (P) Ltt)
50 ARLIOIS 5040013015 4150 501318 o

s
i o e na £
e P e ey
GRC S P s oia T i 5% e

Report Code: W20240715-594 Issue Date: 15.07.2024
Issued To ndan st of Technology (1) Sample Received on: 05,07 2024
st Kb, New el 10015 Ay 0507202410 15072028

‘Sample Descrption N-134(4) (Wce Suie)

ResuTs
Oter QuaityAnsiye) ®
P——
ot semptog 72020
S oty

[ 7o 0 [swmmma s
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Annexure-9 B MEE Feed Sample Test an 8 7

- GRCINDIA TRAINING&-\\ALVIILALLABDRATORV

S e
mvm_.mf..m-:-,:m;:‘m-**-“~'~ -
I

Test Report
Report Code: W20240715-595 JssuoDate: 15072024
Issied Tos ndin sttt of Techaalony(17) Sample Recetved on: 050
s K, New Dol 10076 Ay ur o 0507 20241, 15072024
Sample Descrpton: % 1240 (v o)
(Obater Quaiy Anaiyss) ®
saupLNGDETALS
‘Dt ot samping oug2024
S Cotecn by e
sample uaniy
SumpePackig Sed Pt
Sho Farametrs s e o etnod
i [ = 1
z T
T e P 2
o [Fe S0 i
B o B
. e[RRI
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s et crcons 5 @y nen

GRC INDIA TRAINING & ANALVTICAL LABORATORY @
)

(Aunit o Grass reh & Creaton ndi ()

Siye ¢ 15090012015, 150 14
Ty mm
ROk
KeportCode Wagzsons s Dt 15.07.2024
e oagy () amot et o0
o e S AT

‘Sample Description: N-124(F) (Wasr Sample)
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Annexure-9 D : MEE Condensate Sample Test Result ( CPU inlet)

Gp CRCINDIA TRAINING & ANALYTICAL LABORATORY
(A antofGrassRoms Rescarc . Crcaon i F) L @

b A _...,,_M'-.: e e s L

i R S
TestReport
Report Codes W20240715-55% et 15072024
e et s o gy () b
o e o e e tsor 2020
e e e
urs
(Water Qualiy Anstysis) ®
-
— ouraize
Soecneonty oo
St gy i
prentevy e i e
N 4 Units  Results. Test Method
b T = 1
S T
Rl S WA P |
* [y |
o e SRR i
g o e
5 ~
S

70page 39 of 55



690

Annexure-9 E: UV Treated Final Outlet Sample Test Result

GRCINDIA TRAINING & ANALYTICAL LABORATORY
st o Gras Roots Rescarch & Cration Indi (P) 1)

ot s £

GRC s Pt P e i e
R R

Report Code: W2 Jssue Date 15072024
Issued Tos Idian Insttate o Tchaology (17) ‘Sample Receved on- 05,07 20

Hauz K Nw Db 110015 e e 050720245 15072024
Sumple Descripon: N-124(G) (Water Sample)
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Annexure-9 F: Aeration Tank Sample Test Result

‘GRC INDIA TRAINING & ANALYTICAL LABORATORY
.m.._.u-—‘,
gy L =

o e e 1 0

1507,
07202
Del 10015 ArattsDuraton: 0507 207410 15072024
SampleDescripon N T (s i

RESULTS
(Water Quality Analyss) ®

e o e el (1) Sumple Rt o5
- New

Name & ignatugop St Chemist Name & Sgnature Signaory

7DPage 410f 55



)9o-

692

inlet Sample Test Result

Annexure-9 G: ST

GRINDIA TRAINING § ANALYTICAL LABORATORY
e X

Tl
L R
. e i

Report Code: W20240715-601 Issue Date: 15.07.2024.
005072024
050

‘Sample Description: N-134(1) (aerSanple)

RESULTS
(Wate Quality Anatysis) ®
e Reprsenave

S E s

o e
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TP Outlet Sample Test Result

A unit ofGrass Rt Research & reation India (P) L
gy

GRC INDIA TRAINING & ANALYTICAL LABORATORY g
1)

B s e mtaria e 8
GRC Sk P s et i o s
e i €8
TestReport
240715602 Jesue Dae: 15072024
Tinid Tt it o e ) sampe Recevedon 057
o e N D o0t oo 5073654 15072024
SampleDescipion T4 (s S
ResuLTs
(Water Qualiy Anatysis) ®
SMPNGDETALS
e r— .

s —
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Annexure-9 1 : Ground Water Sample Test Result

¥ St
EEEERNE

Report Code: W20240715-597 Issue Date: 15.07.2024.
Isued To ndian nsitue of Techology (1) ol et on 857 202

iz 05, New Dl 11001 Ansiysi Durtion: 0507 2024 t 1507 2024
Sample Description N-126(0) (Weer Sarople)

_—
e GV

Iy —

by

i KA Bttty 17 o5
TR AP 26 B 25 (P08
STAT R APRA . 307 0GP 085 Vel
5 gorom

799
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Annexure 91 : Spent Leese Sample Rest Result

GRC INDIA TRAINING & ANALYTICAL LABORATORY
{8t o Gras Roots Rescarch & Creaion ndia (F) Lid)
et

e

Wy e Pt e o MFACE G0, e e 1Ak 184
GRC e ™ s i o s - s
e o

TestReport
ReportCode: 715603 Issue Date: 15.07.2024
o To dan st of Technioey (1) Sample Receivedon 0507 2024
e K N e 10030 o et 50720201 1072024
SumpleDescripton: 13400 (s Saple
REsuLTS
 QualkyAnaysis) ®
saupunGoETALS
Dt ctsamplng ovgrauas
Simpiecocantty 7 e Represn
Quany
Sl acing S it
She i e e ecnod

5 [Tom s o 57 R wes  TSwmEATIE
. | s e e
Rt r—

GRC Ster

— e g~ qg_%...."
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Annexure-9 K: Drain Up Stream Sample Test Result

e GRCINDIATMININ(‘&ANy\LleALLABURATORV

el Gy
@"4 e o e s 1
GRC ks
Report Code: W202407 sue Date: 15.07.2024
e T s o el (17 Sample Receivedon 0507 2024

s e S Ayt et 0507 024 1507 2024
SumpleDescipon NTEAC0 O Sane)

ResuLTS
(Water Qualky Analysis) ®
saupuNGDETALS
o — w2
-

LE | R e )
LS| I e o |
o
e tinepon

GRC Sdr
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Down Stream Sample Test Result

GRCINDIA TRAINING & AALYTICAL LABORATORY
GBS e @
R

& A s saien
e e o o HEACE 1 e o 14 38

QRO oSSR TG s
TestReport
Report Code: W20240715-605 Issue Date: 15.07.2024.
Ised To ndia nsute of Techntogy (1) ‘Sample Recelved on 0507 2024
HauzKhas,New Dl 110016 Analysis Duraion: 05.07 2024 1 15072024
Sample Description: N-124() (Wate Sapie)
RESULTS
(Water Qulty Analyss) ®
SAMPUNGDETALS
‘ueosamplng oo
Sample Cllected by e —
Sumple Quantity e
pacing Semed Pustic e
s nis Resuie Test et
o [meET w |

195~

70page 47 of 55



)96

698

Annexure 10 : ETP Flow Chart
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Annexure 11+ ETP In House Test Result Log Book page for June
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UNIVER’S‘AL HYDROLUBES

o o NIVERSAL
Yo Lo ) HYDROLUBE:
Erad mangmatam

is agreement is made in between:
Vs Semerst iydrolubes, 1o Row, Vilge Das (Karma 132001, it
refered 0 s First P
Haryasa Organics A Uit of Giobus Sy L1, 4 KM, Chutkans R,
Samalkha, hmp.
+ bersinafir refered toas Second Pary.

NOW IT IS HEREBY AGREED AS BELOW :-
1)Since the First party has becn authorized by Haryan State Pollution Control Bosrd
de Regn. :

)
approached to mmrmym-kurumo.mur-mquuw
it vailbilty at the rates mutvally sgreed

) Tha e Sccod Py b e o sl h o il 1 h it paryon v &
condiions that he first party shal purchaberansporstore/vestrceycl and dispas of
the used oil purchased by it in accontande with Hazardous Wastc Management Rules

WThat the Fiw Paty shall comply with the terms and condiions of

) Tha bt Fi & Scond Pcy sl b espesite o miian of scesry
reconds pertaining (o disposa] of used ol and showing the same 1o the inpecing
Authorky when demanded.

deliver
wborized only
i coniat s vt a5 031032005

9) Used Oil shall be collected afier draining free water if any.
10) inimum § barel of

prscribed inSchedule under HWM ruls.
First Party
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Annexure-13 A: Form- 4

Foru s
[See s 60, 139, 1608 ant 20 23
ORMFOR FLING AVNUAL RETURNS
uon Canta Boars by 30
i s Aok 3023 M T

Hanna e
‘hukans Road Semakhe Panioat 132101

3:Hame oftre suthrsad parson and u acres with whone o ramber and ..
Mcliavancrs Pratag Segh -
Hayana Organcs
00 chukara s Samsna
mat- mpsogh@gobusctoup i hosamaktafebugrain
o ROy
Procion duing th yer (roduct wise), whrmve spicatie:
\nn.t-u-w-mm
Pt A.To befiled by hazardous wasts genarators
1. Toal uantty o wase gonarstadcatogory wise
Used O Spent i - kg
2 Gy sipworas

@ 9 Cumntyued inhouse, i any Nt Apatle
4.ty nstorag0 s h and of h your <ML
18 To el b Trsimansrage s dinpos achtyapuors
1. Total quanty rcaived -
zm—mnm-nmmﬂl—;—
3 Cusnty ested - -
4 Quantty disposed i It assuch and s rsment
5 Cusnity ncnrated (1 appicati) -
5 Cuntty processed the thanspectied above -

= S )

7. Quanty i strage t e and o the yer -
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PATLC. To be filad by recycersor co-processors o other users
(Not Applcabie

ot -
A

PTG,

S ot i A

s ook s e —
A
e . —

" e st —
e

oute:- 32023
Place . Panipat
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Annexure-13 B: Form-10 7 o 3
T R T

[FORSE-10]
(Seere 191))

0 mailng adress | 255 ofitiad Yieided, ) WA AR ORARRT
R e S e

hpaT

(et e Mo o)
T e
ey
W—‘

(i Phone o s oty invERsal wvoroLuses

Dust /(23

Sipur: ot

_ kg
[ 3efocfast3 1
Sigunre )
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v oo cetene 555 )

s

Galibration Certficate

Customer etals: HaryanaOrganics 1, Samiskha
Teme ofnstrument. Dust Monior OCEM210X
Se.Noolstument. 23054

Make: Forbes Marshal . 1

colbeatad n: 10/0672024

Va3 Moreh

FORBES

MARSHALL

Pantshutdown condiion.

Plant Under shutdoun P A st
o °

NorE

i
Calbrated By-Viek scvastova

Oate. 1770612024

70page 54 of 55
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FORBES

MARSHALL

Customer Details. Haryana Organics 1, Samiakha
T¥pe ol nstrument.Dust Monitor DCEMZ100
St.Noof strument: 15058

Make: Forbes Marshal . id

Calivated on- 14/062020

Valdiy: 3vortn

Plant shutdown conditon.

Plant Under hitdown oM e resit
o o

Nore

CalbratedBy- ek sevastava

Date- 10672024
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Anwexure. R-4

706

Amended Report dated 04.09.2024

Form)
o (See Rule 36)
Report No 9414 TypeofSample:  Legal Dated:- 10.09:2028

| hereby, certfy that | Neeraj 8ala Board Analyst duly appointed under sub section
(3) of section 53 of the Water (Prevention and Control of Pollution) Act 1974 (06 of 1974), received a
sample on the 28”_day of August, 2024, collected by Sh. Shivender Singh, Sc.8 dated 27”_day of
‘August, 2024 of /s Haryana Organics (A unit of Globus Spirits Ltd.) & KM, Chulkana road, Panipat for
analysis

Further certfy that | have analyzed the above mentioned sample on 28"

August:2024 to 04 -September-2024 and declare the result of analysis to be as follows:

St.No.  Parameter Name Result Result Umit  TestMethod
1 sample Code 1826 1827
2. Sample Collected from InletofCPU  *Outlet of CPU
3 color Lrey Colourless -
4 Odour 8ad Odourless. -
5 pHvalueat 25°C as8 619 5590  amaescone®
6 Biological Oxygen Demand (mg/ll 23000 120 30 siunginsg
7. Total Suspended Solids mg/! 800 20 100 wmseo
8. Conductivity at 25°C (uS/cm) 27800 28820 sacaspmniel

The Conditions of the seals, listening and container on receipt was as fol
Container had its seal found intact and in order, sip on the container had the signature of the

representative of the industry and the Board

ved this 10" day of September,2024

Haryana State Pollution Control Board Laboratory,

S Sy ol iy e

The Member Secretary, HSPCB, Panchiula Board t
CC to Regional Office: Panipat. This test report relate only to the particular sample submitted for
testing




o057

707

Amended Report dated 04.09.2024

FormJ

(see Rule 36)

Report No-941-8 Type of Sample:  Legal Dated:- 10.09.2024

I hereby, certify that | Neeraj Bala Board Analyst duly appointed under sub section
(3) of section 53 of the Water (Prevention and Control of Pollution) Act 1974 (06 of 1974), received a

sample on the 28"_day of August, 2028, collected by Sh. Shivender Singh, Sc.8 dated 27° day of
‘August, 2024 of Mfs. f Globus Spirts Ltd.) & KM, Chulkana road, Panipat for
analysis

Further certify that | have analyzed the above mentioned sample on 28"

> follows:

SuNo.  ParameterName Result Result Umit  TestMethod
L SampleCode 1028 1m0
2 sampl Collected from InletofSTP “Outletof TP
3 color PaleYelow  Colouress
& odour ™ Odourless
s pHvalueatas’c 607 626 5590 s
6 BiologicalOnygen Demand (mg/) 1700 80 10 s
7. ChemicalOnygen Demand (mg/) 5200 80 0 s
8 ToulSupendedSolds mgh 2780 150 0 s
3. Oiland Grease (mg/) 145 80LOL= 10 o
10 Conductiyat25°C (uSfem) 32340 w400 2 —

e seals, fol
Container had s seal found intact and in order, sip on the container had the signature of the
representative of the industry and the Board.
Signed this 10 day of September, 202¢
Haryana State Pollution Control Board Laboratory,

€11, Sector 06, Panchkula, Haryana

" bl
Tt s alipecs. ik Board Andlyst

C to Regional Ofice: Panipat. This test report relate only 1o the particuar sample submitted for

testing,
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File No. HSPCE KSBEButer No. 49579)
1/254186/2024.

1/254186/2024

HARYANA STATE POLLUTION CONTROL BOARD
c-1 ), Panchkula
Ph —0172- 57787073, Fax No. 2581201
E-mail- hspcbplanning@gmail.com
Website: hspcb.org.ir

Office Order.

Ihereas, Hon'ble National Green Tribunal (NGT) has issued directions to impose
the penalty on the non-complying polluting units and to levy compensation on the
Principles "Polluter Pays to recover the Environment compensation for the restoration of
the Environment damages caused;

ihereas, the Hon'ble NGT in the matter of Paryavaran Surksha samiti & Ors. Vs
Union of India & Parveen Kakkar & Ors. Vs MOEF & Ors. it was held that:

“71. Noadless to say that it will be open to the SPCBs/Commitiees and CPCB to
take coercive measure including recovery of compensation for the damage fo the

environment on * Polluter Pays" as well as also fo direct taking of such
precautionary measure as may be....

Whereas in 63rd conference of Chaiman and Member Secretary of
PCBs/Committees held on 18.03.2019 it was decided that SPCBS/PCCs may frame their
quidelines on environmental compensation based on CPCB's report circulated in the
agenda of the said meeting and to provide their inputs environmental compensation

Whereas, the Board has decided to adopt the methodology suggested by CPCB for
assessment, imposing, collection and utiization environment compensation from the
polluting units in the state of Haryana. Accordingly a policy was framed by the board vide
order dated 29.04.2019 and dated 20.12.2019 in this regard, which have been
superseded on 22.12.2021;

Whereas, the Board has constituted environment assessment compensation
committee from time to time and presently the committee constituted vide order no.
HSPCB/Estt./2023/4429-4437 dated 26.10.2023 is in force to assess the environment
compensation of the units found operating in violation of the provisions of the
environmental acts;

Whereas, the Regional Officer, HSPCB, Panipat vide his letter dated 21.06.2024
recommended the case for imposing environmental compensation penalty for violation of
the environmental laws committed by M’s Haryana Organics, A unit of Giobus Spirit Ltg.,
4 KM Stone, Chulkana Road, Samalkha, Panipat. The matter was placed before the
Committee constituted for assessment of environmental compensation in it's meeting
held on 02.07.2024 and the committee finalized environmental compensation of
RS.27,00,000/- by considering the violation period of 90 days L. from 15.12.2023 (Dal

of CM. Window Complaint) to 13.03.2024 (Day before joint inspection carried out on
14.03.2024) by applying the formula i.e EC= Pl x N xR x S x LF = 80 x 90 x 250 x 1.5 x
1. RO has reported the violation during the inspection on 15.02.2024 and 21.02.2024
about llegal source of discharge of trade effluent into drain no. & provided by the unit and
sample of effluent from discharge point was collected and as per AR no. 4719 dated

1
Generated rom eOffce by JA1 BHAGWAN. Clark 2 (), CLERK 1 PLANNING BRANCH, HSPCB on 17/07/2024 03,41 4




File No. HSPC
1/254186/2024

1/254186/2024

ool No. 49579)

13.03.2024 results were found exceeding the prescribed limits. RO has further re

that the unit was again jointl inspected by the team of SOM Panipat, CPCB and HSPCB
on 14.03.2024 and observed that o effluent discharge point found into drain no.6 and
10 source of by-pass arrangement found in the premises of the unit;

A personal hearing was given 10 the unit on 02.07.2024. During hearing, Regional
officer, Panipat has informed that part EC has been recommended by him and the final
recommendation will be submitted after receipt of the NGT orders in the matter of OA
no. 111 of 2023 titled as Ramesh Kumar vs Haryana Organics (A unit of Globus Spirits
Limited) pending before Hon'ble NGT. During hearing, the unit's representative had
requested for imposing EC w.e.f the date of inspection, which was denied by the
committee, as there was no justified reason with the unit's representative in this regard

Therefore, Mis Haryana Organics, A unit of Globus Spirit Ltd., 4 KM Stone,
Chulkana Road, Samalkha, Panipat is hereby directed to deposit Rs27.000,00/-
(Rupees Twenty Seven Laknh only) towards environmental compensation penalty for the
damage caused to the environment, with the Haryana State Pollution Control Board in
it's account no. 100053643757 having IFSC code no. INDB0000164 in INDUSIND BANK
situated at Sector-9, Panchkula, within a period of 30 days, faiing which unit shall be
liable for action under the applicable provisions for non compliance of the directions of

the Board.

Dated Panchkula, the PARDEEP KUMAR
16-07-2024 MEMBER SECRETARY
EndstNo. HSPCB/PLG2024 Date:-

A copy of the above is forwarded to the following for information and necessary
action please:

1. Regional Officer, Panipat Region, Panipat. He is directed to submit
recommendation for imposing final EC in view of final decision of Hon'ble NGT in
the matter of OA no. 111 of 2023 tiled as Ramesh Kumar vs Haryana Organics.

2. Sr. Account Officer, HSPCB Panchiula

3. Mis Haryana Organics, A unit of Globus Spirt Ltd., 4 KM Stone, Chulkana Road,
Samalkha, Panipat

Signed by
Vikes Chand
Date: 16-07-2024 130740

Environmental Engineer (HQ)
For Member Secretary
2
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Amsore. R-€ %

== HARYANA STATE POLLUTION CONTROL BOARD
==

No. HSPCBIPRI20241 [ R€ | Cusa T4 ST
T

[

~ SCO No.55, SECTOR-25, HUDA, PANIPAT

Ph. — (0180) 2672037, Telefux 2664951, E-mail: hspcbropr@smailcom

sul

Per

Haryana State Pollution Control Board,
Panchkula.
Kind Attn: Sh. SEE (Planning Cell)

bjoct: for Levying on Mis Haryana Organics, 4 KM
Stone, Chulkana Road, Samalkha, Panipat.
forma sation by Regional Offcer.
1| Name & address of the unit Wis Haryana Organics, 4 KW Stone Chulkana Road,
. Eamalina, Pany
2 | Name and designation of the oint_Comitiee consisting of CPCB, New Delhi, Districy
Offcer(s) inspected the unit Mmm.sumn Panipat and HSPCB, Panipat
3| Product(s) and bio-products. EL COUNTRY LIQUOR, RECTIFIED SPIRIT. ENA and
THAN
4| Manufacturing process MFL, COUNTRY LIQUOR, RECTIFIED SPIRIT, ENA and
SR THANOL 240 i
5| Status of CT Obtained
& | Status of CTO Obtained upto 3010872027
7| Date of nspection of the unit 1410372024
8| Date of commissioning 1070872011 |
9 [Detal of volafion  observed Efflucnt Management
during inspection

The Unit should properly operate & maintain thel
acration tank and clarifier (secondary) of CPU and
accordingly rectify the problem at the earli:
The Unit should properly operate & maintain thej
CPU and enhance the performance of CPU 5o as to
meet the desired water quality for reuse &ampy
recycle of the treated effluent with in the
process/cooling tower make up water.

| iii.  The Unit should properly operate and maintain the
STP and optimize the performance of its STP so a5

to meet the prescribed standard. |

iv. The Unit should provide Environmental Data
display board at the entrance of the Gate and
regularly update it

V. The Unit should take appropriate steps in cleaning|
and de-sludging of the Drain(flowing adjacent to the|
Unit) and should provide the action taken report to

SPCB,
The Unit should not discharge their effluent into the|




4o

1z

drain and strictly follow the consent condition of th
HSPCB |
The presence of high concentration of COD, BOD,
1SS & TDS in the downstream of the Drain
compared 1o the downstream drain reveals that 't
intermittently  discharges its  untreated/partially
reated effluent into the drain. Therefore, e
should ensure strct periodical surveillance of the
industry/drain and ensure no industrial waste water|
discharge into the drain.

“The Unit should maintain proper logbooks regarding|
raw spent-washithin slope generation, Fermenter|
sidge genraion, ilr s generaion. and
disposal

Air Pollution and Control

“The Unit should ensure regular water sprinkling and
also take other necessary measures in and around the|
boiler to minimize the dust /ash dispersion in the

ambient environment

‘The Unit should provide easy ladder (spiral ﬂn’nuj
type) ladder at stack of 25TPH boiler instead of
monkey ladder to ensure safe access to samplmﬂ
port for emission monitoring as per CPCB Emissior

Regulations Part-I11

The Unit should provide proper housekeeping at the
boiler section.

The conveyor belt at the boiler should be covered
(hood cover) or enclosed 50 as to contro the fugi
emission during the transportation of fuel /rice husk.

The Unit should provide adequate measure 5o as 1o
avoid any fugitive emission /dust emission to the(
nearby areas/land.

The Unit should pay the compensation to the
affected land owner, which may be assessed by the|
HSPCB in consulation with agriculture department

Waste Management

The Unit should maintain proper logbook record of
Hazardous and other waste generated and disposed
by the industry as per the Hazardous & Other Waste
Rules, 2016,




2)-

]

The Unit should not store Hazardous waste for|
| period not exceeding 90 days.

Category of the unit Red

. Large |
rplaint/ Court case, f any. O.A. No.111/2024 pending before Hon'ble NGT & CM|
Window Complaints.

72 Detail of “sampling and analysis of 1. The parameter of STP Outlet found exceeding in TDS
effuentair emission exceeding the | (2664), BOD (104). COD (277) and Total Phosphorus
e (o,
- The value of COD (16) of the borewell (outside the Unig
| premises) installed at Sh. Ramesh Kumar land.
‘3 High concentration of BOD (213) and COD (429) i
upstream and BOD (4850) and COD (9268) i
| downstream of the drain passing back side of the unit.
|4 ( pu outlet found exceeding in BOD-160, COD-458 and
1332 mg/l.
5] Ressors o ot colecion of sameies A
ifnot collect
74| Detai of Sow Cause Notice for SCN for closure and prosecuton vide No 265 dated 3110572024
EC issued with date.
15  has submi ause notices on |

Reply of Show Cause Notie, ifany | Ves unit his submitied the reply of show cause not
received. 910612024 and final reply on 05,08 2024 received in the office

bon 12 06 2038
No_and date of closure order issued by NA
the Board

7.| Compliance of closure order if NA
applicable
Compliance [The unil was inspecied on 27/08/2024 1o check the complancel
T i e,y o vt omavetions iad by obe comiine ronatboes o
show cause notice. Hon'ble NGT. The compiance siatus of the cosenvaions are a8
under

Sr. [ Observations
No.

The unit is complying with
he obsenvaton by

The Unit shoud properly
| operate & maintain the
| aeration tank and clarfier | operating and maintaining
(secondary) of CPU and | aeration andsecondary
accordngly rectty the | clrifer as found duing
problem at the earliest. | visitof IT Delh and by the
team of HSPCB The
latest sample collcted by
T Deii and HSPCB are
within prescribed imit
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II“I-

o Uk Shoud ey

| operte & maman e
CPU ana emance e
peromance of CPU saas
1o most e desrd water
vy for revse g
wcyce of e teaed
eent e
procssuoning  tower

| make up vt

win i

L. il

operate and maintain the

The Unit shoud provde.
Envionmentsl  Daa
dsplay board at the
entrance of the Gate and
regulary update .

[iThe Unt shoud propery

s per Vs Pune report |
| the CPU instalied by the.
uni s adequate to meet |
out the results for reuse
and recyce. The latest
analysis report  cated
04.07.2024 received from ‘
UT Dei and analysis |
report dated 10082024
parameters winin
permissible The
ested e s reyc |

it

and reused o cooing

The uni has upgraded 1 | |

issved
by VS Pune. The unit has

provides  one  more
equalzatin tark. s | |
increased the retention | |

| smit. The weated efmuent
| s reused for gardening
| purpose

The Ut has sibmited
purchase aates
| 06.07.2024 for instataton |
| of LED Display boara at
the entrance of the unit

orcer

but same has not been
installeq
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2

i T

aischarge into te drain.
}7 The

it The Unit shouid mantain

The Unit shoud take | The unt has submitied
appropriste  steps  in | request  to  Imgation
cleaning and de-siudging | Department for cleaning
of the Drain (fowing | and de-sludging and the
adjacent 1o the Unt) and | same has been compled |

snould provde the acton | by the  Imgation
taken report 0 SPCB. | Department in the month
of June 2024 |

The Unit should nol | During _inspecion o |
discharge e effuent | discharge of rade effent
into the arain ang strcty | was found into drain

folow  the consent
conditon of the HSPCB |

presence of high | The dian has been |
concentration of COD, | cleaned by  Imgaton
BOD, TSS & TDS in the | Department for free fiow
downstream of the Drain | of water nto drain
compared o

Gownstream drain reve
that Uit intermitenty

ndustryldrain and ensure [
o industial waste water |

T s
proper logbooks regarding | maintaining logoook  of
raw spentwashinin siope | spentwash  but  not

generation,  Fermenter | maintained the logbock for

sudge generaton, Boler | Fermenter suige

ash gen ana | generaton,  Boler ash

aisposal generaton  as  per
suggestion gven by the
Jomt commitee

. AlrPollution and Control

| |
The Unit should ensure | Reguiar sprnking is being |
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10

T reqular water

and

Sprking
ako ke other
necessary  measures
and around the boller to
minimize the dust /ash
aispersion n the ambient
environment

i The Unit shoud provi
laoder  (spral
Iscatfold type) ladder at
stack of 25 TPH boler

| easy

samping portfor emission
monitoring as per CPCB.
Emisson  Reguiatons
Partl

the boller section.

v e conveyor belt at the
boler should be covered

fugitve._ emissionduring
the transporation of fuel
Iice husk. The Unit shouid
provide adequate
measure 0 3 1o avod
any fugitve emission fdust
emission o e nearty
areasand

v The Unt shoud pay e

compensation

affected land owner. whieh

may be assessed by the
HsPCB
wit

in consultaton

agrcuture

Gone by e unt in and
around the boler for dust
| suppression.

|

Wonkey s been
provided by the unit No |

step has been itated by

he unt to provde
spraliscafold type ladder
1025 TPH Boler

i The Unit should prowde | The uni s provided |

covered shed for storage

of bomass mult fuelsuch
as rice husk, mustered
| nusk

The Ut has covered e |

conveyor belt 1o contol
fugtive emissions of fuel

| The uni has inmated tat |

it has taken the 9 acre
land adoming to the unt
on lease related 1o the
complainant and
famiy.




Qs

Geparment T
T |

alipirgtinp] b lgme
gt fusolliichin
kedeionpy loalls gt

iy P

Cases Tor Tevying
environmental compensation -

T saameer OTSTP Ol o excesang 7105 (2564;

BOD (104), COD (277) and Total Phosphorus (17.40).

The value of COD (16) of the bomwgn (outside the Umn
remises) nstaled i Sh. Ramesh Kumar

e contanation o B0 (219 and COD (439 n spsisart

and BOD (4850) and COD (9268) in downstream of the dr

passing back sde of the ui

GPUoute found xcemding n 80D-160, COD 458 nd TOS-

te of last inspection and sampiing
o o provert apochon: g
andlor Air andlor other pollution

ary Grosly Poluing Unt (GP) insecton and ss per o
'spection report submitted by the IIT Delhi the par
ent ot veatment from CPU and STP has seen luumﬂ

mg
Fne o waa- epeciadon 04 07 2324 by 1T Do onder Lo

nk was Wapecied by the lsam of HSPCB)

Eompmnu with the permissible imit.

ne unil eply dated 12.08.2024 and sampl of CPU £ 5TP e
to HSPCB Laboratory, Panchkuia

Justication osing
s o0 T
lastfive

-

Final reasoned recommendatonsin
respect of EC and documents.
attached to be verified.

The

as i
|under O.A. No.111/2024 pwdin,, before Hon'ble NGT by

The unit 's engaged in manufacturing of IMFL__COUNTRY
LIQUOR, RECTIFIED SPIRIT, ENA and ETHANOL The unt.

Commitee consisting of CPCB, New Dehi, District
miishaton Earpat vt HSPCS: Panpat nd aampl of e
ind Water and Upstream and Downstream of

|Drin passing backside o i unt was  colected and 2 per te

analysis report and Joint inspection report submitied by the:
comites i e Honbls NGT  show cause hote was issued
o the unit vide this office letter No HSPCBIPRI2024/1266 dated
311052024,

19.06.2024 and final reply on 12.08.2024 with the adequacy

report of CPU and STP from VSI Pune with all the compliances.
i by the unit. Thereafter, the unit was inspected by the

of HSPCB. Panipat dated 27/08/2024 1o verfy the complances |
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[t e el o CPU 3 ST v oo
(e S L P o e e e o
547 A duted 10097203 o s e Noser-8 |
01052024 he uni found com
sl mimatd e ek g specad o 0407 2024ty
Dom ‘Grossy Poluing Unt (6P|
(inspecton and - o he apecton epor submied by the I
o o caratr of sivan ser vesimet rom CPU 2
" found comping wih e pemastic it e
Sontise complance ha been mento
o, 1. ocomumandod "t Envesonentsl
comparsaton may be inpoad an he un o 14032024
(G o rapeton.of i Comtas) o 0407 2026 o
napecionof 1 oy 113 3y

23] Pi- Polution Index (Red 80, B0
Orange - 50 and Green - 30)

Commm-ew o‘
]

24] N - No of days of vioiation 403 joint
07 30344 o napocionet T Da 19 113
25| R - Factor in Rupees 50
26 S - Faciorfor scale o operation(0 5 for (15
micro or smal, 1.0 for |
medium and 1.5 for large unit) B
27] LF - Location Facior (as per T
census)
28] EC=PIXNXRXSXLF BOX T13x250 X 15X

29 Total Amount calculated 153,90,000/- (Thirty Three Lac

Documerts o 5e 1o be enclose
Copy o Jont nspecon reportdated 14.09.2024

3 Copy of SO datod 305

3. Copy of Unit reply dated ot2024 8 12082028

$10cp ot oeoka et of ATDoh died 04072024

5. Copy of ction Report dated 27.08.2024

& Cop) ol Roabyee Repon e 10052004

Ajay Ahlawat, AEE Bhuginder Singh,
Field Officer Roglonal Officer, Panipat




